
BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 

IN THE MATTER OF: Approval under regulation-86 of CERC (Conduct of Business) 
Regulations'l999 and CERC (Terms and Conditions of Tariff) Regulations'2009 for 
determination of Transmission Tariff from anticipated DOC0 to 31.03.2014 for (1) 
7651400 kV, 1500 MVA ICT-1 along with associated bays at Jabalpur Pooling SLS (New) 
(Ant. DOCO-01.12.2013) and (2) 400 kV D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur 
(Existing) S/S T/L along with associated bays (Ant. DOCO-0 1.12.20 13) under Transmission 
System for Phase-I Generation projects in Orissa-Part B in Western Region for tariff block 
2009- 14 period. 
PETITIONER 
Power Grid Corporation of India Ltd. (Govt. of India undertaking) - 
Registered office: B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 110 016 
Corporate office: "Saudamini", Plot no.2, Sector-29, Gurgaon -122 001. (Haryana) 
Power Grid Corporation of India Ltd., the petitioner in the matter, is filing petition under 
Regulation-86 for approval of transmission tariff for the above said assets under Transmission 
System for Phase-I Generation projects in Orissa-Pait B in Western Region 

In terms of Regulation 3(2) of the Central Electricity Regulatory Commission (Procedure for 
making of application for determination of tariff, publication of the application and other 
related matters) Regulations, 2004, copy of complete tariff application is hereby sewed lo 

the respondeilts (beneficiaries of Eastern , Northern & Western & Regions), for 
infonnation and necessary action in the matter. 

The tariff application is hereby served through the nodal officers of the respondents for CERC 
matters, on the addresses as mentioned below: 

ADDRESSES OF NODAL OFFICERS 

1. GMR KAMALANGA ENERGY LTD., 
SKIP HOUSE, 2511, MUSEUM ROAD, 
B ANGAL~RE,  
KARNATAKA- 560025 
REPRESENTED BY ITS MD 

2. MONNET POWER COMPANY LTD. 
MONNET MARG, MANDIR HASAUD, 
RAIPUR, 
CHATISGARH- 492 10 1 
REPRESENTED BY 'ITS CEO 



3. LANCO BABANDH POWER LTD. 
PLOT NO. 397, PHASE-III,2"* FLOOR, 
UDYOG VIHAR, GURGAON, 
HARY ANA- 1200 16 
REPRESENTED BY ITS CEO 

4. IND BARATH ENERGY ( UTKAL) LTD. 
PLOT NO. 30-A, ROAD NO. 1 , 
FILM NAGAR, KTBLIEE HILLS, 
HYDERABAD, ANDHRA PRADESH- 500033 
REPRESENTED BY ITS DIRECTOR 

5. NAVBHARAT POWER PEUVATE LTD. 
NAVBHARAT CHAMBERS, 6-3 - 1 10911, 
3'd FLOOR, LEFT WING, RAJBHAwA% ROAD, 
SOMAJIGUDA, - 
HYDERABAD, ANDHRA PRADESH- 50C082 
REPRESENTED BY ITS MD 

6. JINDAL INDIA THERMAL POWER LTD., 
PLOT NO. 12, SECTOR- B, POCKET- 1, 
LOCAL SHOPPING COMPLEX, 
VASANT KUNJ, NEW DELHI- 1 10070 
REPRESENTED BY ITS CEO 

7. STERLITE ENERGY LIMITED, 
SIPCOT INDUSTRIAL COMPLEX, 
TUTICORIN, TAMIL NADU - 628002 
REPRESENTED BY ITS GM 

8. BIHAR STATE ELECTRICITY BOARD 
VIDYUT BHA WAN, BAILEY ROAD 
PATNA - 800 001 
REPRESENTED BY ITS CHAIRMAN 

9. WEST BENGAL STATE ELECTRICITY DISTRIBUTION COMPANY LIMITED 
BIDYUT BHAWAN, BIDHAN NAGAR 
BLOCK DJ, SECTOR-11, SALT LAKE CITY 
CALCUTTA - 700 091 
REPRESENTED BY ITS CHAIRMAN 

10. GRID CORPORATION OF ORISSA LTD. 
SHAHID NAGAR, BHZTBANES WAR - 75 1 007 
REPRESENTED BY ITS CHAIRMAN cum MANAGING DIRECTOR 

1 1. DAMODAR VALLEY CORPORATION 
DVC TOWER, MANIKTALA 
CIVIC CENTRE, VIP ROAD, CALCUITA - 700 054 
REPRESENTED BY ITS CHAIRMAN 

12. POWER DEPARTMENT 
GOVT. OF SIKKIM, GANGTOK - 737 101 
REPRESENTED BY ITS COMMISSIONER & SECRETARY (POWER) 



i 3 .  JIC4RKHAND STATE ELECTRICITY BOAIW 

IN FRONT OF MAIN SECRETARIAT 

DORANDA, RANCHI - 834002 
REPRESENTED BY ITS CHAIRMAN 

14. MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 

15. MAHARASHTRA-STATE ELECTRICITY DISTRIBUTION CO. LTD. 

PRAKASHGAD, 4TH FLOOR 
ANDHERI (EAST), MUMBAI - 400 052 
REPRESENTED BY ITS MD 

16. GUJARAT URJA VIKAS NIGAM LTD. 
SARDAR PATEL VIDYUT BHAWAN, 
RACE COURSE ROAD 
VADODARA - 390 007 
REPRESENTED BY ITS CHAIRMAN 

17. ELECTRICITY DEPARTMENT 
GOVT. OF GOA 
VIDYUT BHAWAN, PANAJI, 
NEAR MANDVI HOTEL, GOA - 403 001 

REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL) 

18. ELECTRICITY DEPARTMENT 
ADMINISTRATION OF DAMAN & DIU 
DAMAN - 396 210 
REPRESENTED.BY ITS SECRETARY (FIN.) 

19. ELECTRICITY DEPARTMENT 
ADMINISTRATION OF DADRA NAGAR HAVELI 
U.T., SILVASSA - 396 230 
REPRESENTED BY ITS SECRETARY (Fh.) 

20. CHHATTISGARH STATE ELECTRICITY BOARD 
P.O.SUNDER NAGAR, DANGANIA, RAIPUR 
CHHATISGAARH-4920 13 
REPRESENTED BY ITS CHAIRMAN 



2 1. MADHYAPRADESH AUDYOGIK KEIVDRA 
vIKAS NIGAM (INDORE) LTD. 
3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD, 
INDORE-452 008 

22. RAJASTHAN RAJYA VIDYUT PRASARAN NIGAM LIMITED 
VIDYUT BHAWAN, VIDYUT MARG, JAIPUR - 302 005 
REPRESENTED BY ITS CHAIRMAN & OTHERS 

23. AJMER VIDYUT VITRAN NIGAM LTD 
400 KV GSS BUILDING ( GROUND FLOOR), AJMER ROAD, 
HEERAPURA, JAIPUR. 
REPR~SENTED BY ITS MANAGING DIRECTOR & OTHERS 

- 
24. JAIPUR VIDYUT VITRAN NIGAM LTD 

400 KV GSS BUILDING ( GROUND FLOOR), AJMER ROAD, 
HEERAPURA, JAIPUR. 
REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS 

25. JODHPUR VIDYUT VITRAN NIGAM LTD 
400 KV GSS BUILDING ( GROUND FLOOR), AJMER ROAD, 
HEERAPURA, JAIPUR. 
REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS 

26. HIMACHAL PRADESH STATE ELECTRICITY BOARD 
VIDYUT BHAWAN 
KUMAR HOUSE COMPLEX BUILDING I1 
SHIMLA- 17 1 004 
REPRESENTED BY ITS CHAIRMAN 

27. PUNJAB STATE ELECTRICITY BOARD 
THE MALL, PATIALA - 147 001 
REPRESENTED BY ITS CHAIRMAN 

28. HARYANA POWER PURCHASE CENTRE 
SHAKTI BHAWAN, SECTOR-6 
P ANCHKULA (HARYANA), 1 34 1 09 
REPRESENTED BY ITS S.E. 1 C & R-1 

29. POWER DEVELOPMENT DEPTT. 
GOVT. OF JAMMU & KASHMIR 
MINI SECRETARIAT, JAMMU 
REPRESENTED BY ITS COMMISSIONER 



30. UTTAR PRADESH POWER COWOiWTiON LTD. 
(FORMARLY UTTAR PRADESH STATE ELECTRICITY BOARD) 
SHAKTI BHAWAN, 14, ASHOK MARG 
LUCKNO W - 226 00 1 
REPRESENTED BY ITS CHAIRMAN 

3 1. DELHI TRANSCO LTD 
SHAKTI SADAN; KOTLA ROAD, 
NEW DELHI- 1 10 002 
REPRESENTED BY ITS CHAIRMAN 

e 

32. BSES YAMUNA POWER Ltd, 
BSESBHAWAN, NEHRU F~LACE, 
NEW DELHI. 
REPRESENTED BY ITS CEO 

33. BSES RAJDHANI POWER Ltd, 
BSES BHAWAN, NEHRU PLACE, 
NEW DELHI 
REPRESENTED BY ITS CEO 

34. NORTH DELHI POWER Ltd, 
POWER TRADING & LOAD DISPATCH -GROUP 
CENNET BUILDING, 
ADJACENT TO 6611 1 kV PITAMPURA-3 
GRID BUILDING, NEAR PP JEWELLERS 
PITAMPURA, NEW DELHI - 1 10034 
REPRESEhTTED BY ITS CEO 

35. CHANDIGARH ADMINISTRATION 
SECTOR -9, CHANDIGARH. 
REPRESENTED BY ITS CHIEF ENGINEER 

36. UTTARAKHAND POWER CORPORATION LTD. 
URJA BHAWAN 
KANWALI ROAD 
DEHRADUN. 
REPRESENTED BY ITS MANAGING DIRECTOR 

- 
37. WORTH CENTRAL RAILWAY -- C 

- - 

ALLAHABAD. 
REPRESENTED BY CHIEF ELECTRICAL DISTRIBUTION ENGINEER 



38. NEW DELHI ?vITUXICI?AL COUNCIL 
PALIKA KENDRA, SANSAD MARG, 
NEW DELHI-I 10002 
REPRESENTED BY CHAIRMAN 

Kindly acknowledge the receipt. 

GLIRGAON 
DATED: D1.11.2013 

PETITIONER 
POWER GRID CORPORATION OF INDIA LTD. 

REPRESENTEDBY 

616 .w% 
S.3.  Raju 

Dy. GENERAL MANAGER (COMMERCIAL) 



BEFORE 

THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 

PETITION FOR 

APPROVAL OF TRANSMISSION TARIFF FOR 

(1) 7651400 kV, 1500 MVA ICT-1 along with associated bays at Jabalpur Pooling SIS (New) (Ant. 
DOCQ-01.12.2013) and (2) 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS 
T/L along with associated bays (Ant. DOCO-01.12.2013) under Transmission System for Phase-I 
Generation projects in Orissa-Part B in Western Region for tariff block 2009-14 period. 

PETITION NO. : ..................... 

TARIFF BLOCK : 2009 - 2014 

POWER GRID CORPORATION OF INDIA LTD. 

REGISTERED OFFICE 
B-9, QUTAB INSTITUTIONAL AREA, KATWARIA SARAI, 

NEW DELHI - 110 016 

CORPORATE CENTRE 
"SAUDAMINI", PLOT NO-2, SECTOR-29, 

GURGAON-122 001 (HARYANA) 
EPABX : 0124-2571 700 TO 719, FAX :0124-2571989 



BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW D E L ~ I  
PETITION NO.: ..... . .... 

IN THE 'MATTER OF: (1) 7651400 kV, 1500 MVA ICT-1 along with associated bays at Jabalpur Pooling 
S/S (New) (Ant. DOCO-01.12.2013) and (2) 400 kV D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur 
(Existing) S/S T/L along with associated bays (Ant. DOCO-0 1.12.20 13) under Transmission System for 
Phase-I Generation projects in Orissa-Part B in Western Region for tariff block 2009-14 period. 
Power Grid Corporation of India Ltd. ---PETITIONER 
(Govt. of India undertaking) 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi 1 10 016 and 
Corporate office: "Saudamini" ,Plot no.2, 
Sector-29, Gurgaon - 122 00 1. ( Haryana) 

MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 
And Others 

INDEX 

Filed by 
Power Grid Corporation of India Ltd. 

Represented by 

Gurgaon 
Dated: %q,.1@.2013 . -- C - _ - 



BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 
PETITION _NO.: ...... .... 

IN THE MATTER OF: (1) 7651400 kV, 1500 MVA ICT-1 along with associated bays at Jabalpur Pooling 
S/S (New) (Ant. DOCO-01.12.2013) and (2) 400 kV DIC (Quad) Jabalpur Pooling S/S (New) - Jabalpur 
(Existing) S/S T/L along with associated bays (Ant. DOCO-01.12.2013) under Transmission System for 
Phase-I Generation projects in Orissa-Part B in Western Region for tariff block 2009-14 period. 

Power Grid Corporation of India Ltd. 
(Govt. of India undertaking) 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi 110 016 and 
Corporate office: "Saudamini" ,Plot no.2, 
Sector-29, Gurgaon - 122 00 1. ( Haryana) 

MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. --RESPONDENTS 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 
And Others 

The Secretary 
Central Electricity Regulatory Commission 
New Delhi. 110 001 
Sir, 

The application filed under Regulation 86 of CERC (Conduct of Business) Regulation, 1999 and 
CERC (Terms and Conditions of Tariff) Regulations72009 for determination of Transmission tariff from 
DOC0 to 3 1.03.20 14 may please be registered. 

Filed by 
Power Grid Corporation of India Ltd. 

Represented by 

@ . ~ w r  S. S. Raju 
Dy. General Manager (Commercial) 

Gurgaon 
Dated: %q.,16.2013 



- 
BEFORE 

THE CENTRAL ELECTRICITY REGULATORY COMMISSION 
NEW DELHI - 

PETITION NO.: ... . .. .... 
IN THE MATTER OF: (1) 7651400 kV, 1500 MVA ICT-1 along with associated bays at Jabalpur Pooling 
SIS (New) (Ant. DOCO-0 1.12.20 13) and (2) -400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur 
(Existing) SIS TIL along with associated bays (Ant. DOCO-0 1.12.20 13) under Transmission System for 
Phase-I Generation projects in Orissa-Part B in Western Region for tariff block 2009-14 period. 

Power Grid Corporation of India Ltd. 
(Govt. of India undertaking) 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi 1 10 0 16 and 
Corporate office: "Saudamini" ,Plot 110.2, 
Sector-29, Gurgaon - 122 00 1. ( Haryana) 

MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. --RESPONDENTS 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 
And Others 

MEMO OF PARTIES 

POWER GRID CORPORATION OF INDIA LTD. 

VERSUS 

1. GMR KAMALANGA ENERGY LTD. 
SKIP HOUSE, 2511, MUSEUM ROAD, 
BANGALORE, 
KARNATAKA- 560025 
REPRESENTED BY ITS MD 

2. MONNET POWER COMPANY LTD. 
MONNET MARG, MANDIR HASAUD, 
RAIPUR, 
CHATTISGARH- 492 1 0 1 
REPRESENTED BY ITS CEO 

3. LANCO BABANDH POWER LTD. 
PLOT NO. 397, PHASE-111, 2nd FLOOR, 

. UDYOG VIHAR, GURGAON, 
HARYANA- 1200 16 
REPRESENTED BY ITS CEO 

4. MD BARATH ENERGY ( UTKAL) LTD. 
PLOT NO. 30-A, ROAD NO. 1 , 
FILM NAGAR, JUBLIEE HILLS, 
HYDERABAD, ANDHRA PRADESH- 500033 



REPRESENTED BY ITS DIRECTOR 

5. NAVBHARAT POWER PRIVATE LTD. 
NAVBHARAT CHAMBERS, 6-3-1 10911, 
3rd FLOOR, LEFT WING, RAJBHAWAN ROAD, 
SOMA JIGUDA, 
HYDERABAD, ANDHRA PRADESH- 500082 
REPRESENTED BY ITS MD 

6. JINDAL INDIA THERMAL POWER LTD., 
PLOT NO. 12, SECTOR- B, POCKET- 1, 
LOCAL SHOPPING COMPLEX, 
VASANT KUNJ, NEW DELHI- 1 10070 
REPRESENTED BY ITS CEO 

7. STERLITE ENERGY LIMITED, 
SIPCOT INDUSTRIAL COMPLEX, 
TUTICORW, TAMIL NADU - 628002 
REPRESENTED BY ITS GM 

8. BIHAR STATE ELECTRICITY BOARD 
VIDWT BHAWAN, BAILEY ROAD 
PATNA - 800 00 1 
REPRESENTED BY ITS CHAIRMAN 

9. WEST BENGAL STATE ELECTRICITY DISTRIBUTION COMPANY LIMITED 
BIDWT BHAWAN, BIDHAN NAGAR 
BLOCK DJ, SECTOR-11, SALT LAKE CITY 
CALCUTTA - 700 09 1 
REPRESENTED BY ITS CHAIRMAN 

10. GRID CORPORATION OF ORISSA LTD. 
SHAHID NAGAR, BHUBANES WAR - 75 1 007 

' 

REPRESENTED BY ITS CHAIRMAN cum MANAGING DIRECTOR 

1 1. DAMODAR VALLEY CORPORATION 
DVC TOWER, MANIKTALA 
CIVIC CENTRE, VIP ROAD, CALCUTTA - 700 054 
REPRESENTED BY ITS CHAIRMAN 

12. POWER DEPARTMENT 
GOVT. OF SIKKIM, GANGTOK - 737 10 1 
REPRESENTED BY ITS COMMISSIONER & SECRETARY (POWER) 

13. JHARKHAND STATE ELECTRICITY BOARD 

IN FRONT OF MAW SECRETARIAT 

DORANDA, RANCH1 - 834002 
REPRESENTED BY ITS CHAIRMAN 

14. MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 



REPRESENTED BY ITS MD 

15. MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD. 
PRAKASHGAD, 4TH FLOOR 
ANDHERI (EAST), MUMBAI - 400 052 
REPRESENTED BY ITS MD * 

16. GUJARAT URJA VIKAS NIGAM LTD. 
SARDAR PATEL VIDYUT BHAWAN, 
RACE COURSE ROAD 
VADODARA - 390 007 
REPRESENTED BY ITS CHAIRMAN 

17. ELECTRICITY DEPARTMENT 
GOVT. OF GOA 
VIDYUT BHAWAN, PANAJI, 
NEAR MANDVI HOTEL, GOA - 403 001 

REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL) 

18. ELECTRICITY DEPARTMENT 
ADMINISTRATION OF DAMAN & DIU 
DAMAN - 396 210 
REPRESENTED BY ITS SECRETARY (FIN.) 

19. ELECTRICITY DEPARTMENT 
ADMINISTRATION OF DADRA NAGAR HAVELI 
U.T., SILVASSA - 396 230 
REPRESENTED BY ITS SECRETARY (FIN.) 

20. CHHA'IITISGARH STATE ELECTRICITY BOARD 
P.O.SUNDER NAGAR, DANGANIA, RAIPUR 

. CHHATISGAARH-4920 13 
REPRESENTED BY ITS CHAIRMAN 

21. MADHYAPRADESH AUDYOGIK KENDRA 
VIKAS NIGAM (IhTDORE) LTD. 
3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD, 
INDORE-452 008 

22. RAJASTHAN RAJYA VIDYUT PRASARAIV NIGAM LIMITED 
VIDYUT BHAWAIV, VIDYUT MARG, JAIPUR - 302 005 
REPRESENTED BY ITS CHAIRMAN & OTHERS 

AJMER VIDYUT VITRAN NIGAM LTD 
400 KV GSS BUILDING ( GROUND FLOOR), AJMER ROAD, . . 
HEERAPURA, JAIPUR. 



REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS 

24. JAIPUR VIDYUT VITRAN NIGAM LTD 
400 KV GSS BUILDING ( GROUND FLOOX), AJMER ROAD, 
HEERAPURA, JAIPUR. 
REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS 

25. JODHPUR VIDYUT VITRAN NIGAM LTD 
400 KV GSS BUILDING ( GROUND FLOOR), AJMER ROAD, 
HEERAPURA, JAIPUR. 
REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS 

26. HIMACHAL PRADESH STATE ELECTRICITY BOARD - 
VIDYUT BHAWAN 
KUMAR HOUSE COMPLEX BUILDING I1 
SHIMLA- 17 1 004 
REPRESENTED BY ITS CHAIRMAN 

27. PUNJAB STATE ELECTRICITY BOARD 
THE MALL, PATIALA - 147 001 
REPRESENTED BY ITS CHAIRMAN 

28. HPJZYANA POWER PURCHASE CENTRE 
SHAKTI BHAWAN, SECTOR-6 
PANCHKULA (HARYANA) 134 109 
REPRESENTED BY ITS S.E. / C & R-1 

29. POWER DEVELOPMENT DEPTT. 
GOVT. OF JAMMU & KASHMIR 
MINI SECRETARIAT, JAMMU 
REPRESENTED BY ITS COMMISSIONER 

30. UTTAR PRADESH POWER CORPORATION LTD. 
(FORMARLY UTTAR PRADESH STATE ELECTRICITY BOARD) 
SHAKTI BHAWAN, 14, ASHOK MARG 
LUCKNOW - 226 00 1 
REPRESENTED BY ITS CHAIRMAN 

3 1. DELHI TRANSCO LTD 
SHAKTI SADAN, KOTLA ROAD, 
NEW DELHI- 1 10 002 
REPRESENTED BY ITS CHAIRMAN 

32. BSES YAMUNA POWER Ltd, 
BSES BHAWAN, NEHRU PLACE, 
NEW DELHI. 



REPRESENTED BY ITS CEO 

33. BSES RAJDHANI POWER Ltd, 
BSES BHAWAN, NEHRU PLACE, 
NEW DELHI 
REPRESENTED BY ITS CEO 

34. NORTH DELHI POWER Ltd, 
POWER TRADING & LOAD DISPATCH GROUP 
CENNET BUILDING, 
ADJACENT TO 6611 1 kV PITAMPURA-3 e 

GRID BUILDING, NEAR PP JEWELLERS - 
PITAMPURA, NEW DELHI - 1 10034 
REPRESENTED BY ITS CEO 

35. CHANDIGARH ADMINISTRATION 
SECTOR -9, CHANDIGARH. 
REPRESENTED BY ITS CHIEF ENGINEER 

36. LTTTARAKHAND POWER CORPORATION LTD. 
URJA BHAWAN 
KANWALI ROAD 
DEHRADUN. 
REPRESENTED BY ITS MANAGING DIRECTOR 

37. NORTH CENTRAL RAILWAY 
ALLAHABAD. 
REPRESENTED BY CHIEF ELECTRICAL DISTRIBUTION ENGINEER 

38. NEW DELHI MUNICIPAL COUNCIL 
PALIKA KENDRA, SANSAD MARG, 
NEW DELHI- 1 20002 
REPRESENTED BY CHAIRMAN 

--- RESPONDENTS 

Filed by 
Power Grid Cofporation of India Ltd. 

Represented by 

7 @ q. S. Raju 
Dy. General - - Manager (Commercial) 

Gurgaon 
Dated: 21.,1~.2013 



BEFORE 

NEW DELHI 
b PETITION NO.: .., . . .. ... 

IN THE MATTER OF: under Regulation-86 of CERC (Conduct of Business) Regulations' 1999 
and C E R ~  (Terms and of Tariff) Regulations72009 for determination of Transmission Tariff 
for (1) 7651400 kV, along with associated bays at Jabalpur Pooling SIS (New) (Ant. 
DOCO-0$.12.2013) (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS TIL 
along with 1.12.20 13) under Transmission System for Phase-I Generation 

for tariff block 2009-14 period. 

1. 
Power Grid Corporation of I dia Ltd. 

- i 
--- PETITIONER 

(Govt. of ndia undertaking) d Registered office: B-9, Quta Institutional Area, 
Katwaria arai, New Delhi. 1 10 01 6. B Corporate Centre : 'SAUD IN17, Plot No-2, 
Sector-2 Gurgaon- 122 00 1 ( Haryana). i 
Maharashtra State Electricit Distribution Co. Ltd. 
5"' ~loorkrakash~ad,  
Bandra(East), Mumbai - 40 05 1 
Represe#ted By Its Chief E gineer (Power Purchase Cell) 

I And others 

I, S. S. I! aju, S10 Shri S. . Raju, working as Deputy General Manager (Commercial) in the Powergrid 
Corporat' n of India Ltd., its registered Office at B-9, Institutional Area, Katwaria Sarai, New Delhi- 
1 10 0 16,. t o hereby and state as under:- 



1. I am the Dy. General Manager (Commercial) of Power Grid Corporation of India Ltd., the 
representative of the Petitioner in the above matter, and am duly authorized to make this affidavit. 

2. I submit that the enclosed tariff Petition is being filed for determination of tariff for (1) 7651400 kV, 
1500 MVA ICT- 1 along with associated bays at Jabalpur Pooling S/S (New) (Ant. DOCO-0 1.12.20 13) 
& (2) 400 kV D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur (Existing) S/S T/L along with 
associated bays (Ant. DOCO-0 1.12.20 13) under Transmission System for Phase-I Generation projects 
in ~rissa-I& B in Western Region for tariff block 2009- 14 period. 

3. I submit that no otber tariff Petition except this Petition has been filed directly or indirectly for 
approval of tariff for (1) 7651400 kV, 1500 MVA ICT-1 along with associated bays at Jabalpur Pooling 

. S/S (New) (Ant. DOCO-01.12.2013) & (2) 400 kV DIC (Quad) 3abalpur Pooling S/S (New) - Jabalpur 
(Existing) S/S T/L along with associated bays (Ant. DOCO-01.12.20 13) under Transmission System 
for Phase-I Generation projects in Orissa-Part B in Western Region for tariff block 2009- 14 period. 

4. The statements made in the tariff Petition herein are based on petitioner company's official records 
maintained in the ordinary course of business and I believe them to be true and correct. 

5. The documents attached with the petition are legible copies and duly attested by me. 

w l . s . g - -  
(DEPONENT) 

VERIFICATION 

Solemnly affirmed at Gurgaon on this . . . . 6 4.. . day of October 201 3 that the contents of the above 
affidavit are true to my knowledge and belief and no part of it is false and nothing material has been 
concealed there from. 

-3s- @ *w 
(DEPONENT) 

.. - MAWdNOER S .  PUNlA 
#OVOCATE d NOTARY . 

0161% ~~~~N Maryana) lad& 



BEFORE 
'THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 
PETITION NO.: .......... 

IN THE MATTER OF: (1) 7651400 kV, 1500 MVA ICT-1 along with associated bays at Jabalpur Pooling 
SIS (New) (Ant. DOCO-01.12.2013) an i  (2) 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalprlr 
(Existing) SIS TIL along with associated bays (Ant. DOCO-0 1.12.20 13) under Transmission System for 
Phase-I Generation projects in Orissa-Part B in Western Region for tariff block 2009-14 period. 

Power Grid Corporation of India Ltd. 
(Govt. of India undertaking) 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi 1 10 0 16 and 
Corporate office: "Saudamini" ,Plot no.2, 
Sector-29, Gurgaon - 122 00 1. ( Haryana) 

MADHYA PRADESH POWER MANAGEMENT COMPANY LTD. --RESPONDENTS 
SHAKTI BHAWAIV, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 
And Others 

To 
The Hon'ble Chairman and 
his Companion Members of The Hon'ble CERC 
The Humble application filed by the Petitioner 

MOST RESPECTFULLY SHOWETH 

1) The Petitioner herein, Power Grid Corporation of India Ltd. is a Government Company within the 
meaning of Companies Act, 1956. The Petitioner is also discharging the statutory functions under 
various applicable provisions, including in particular section 28 and 38 of the Electricity Act, 2003. In 
exercise of powers under sub-section (1) of section 38(1) the Electricity Act 2003, the Government of 
India has declared the Petitioner herein as the Central Transmission Utility. 

2) That, Hon'ble Commission have notified CERC (Terms and Conditions of Tariff) Regulations, 2009, 
in accordance with which tariff based on capital cost of the transmission projects shall be determined. 
These Regulations have come in to force on 1.4.2009 and shall remain in force for a period of 5 years, 
unless reviewed earlier or extended by the Hon'ble Commission. 

3) Approval of the Scheme 
That the petitioner has been entrusted with the implementation of "Transmission System for Phase-I IPP 
Generation Projects in Orissa-Part-B" in Western Region. Investment approval for the said system was 
accorded by Board of Directors of POWERGRID vide Memorandum CICPlOrissa Ph-I IPPs (Part-B) 
dtd. 15.12.20 10 at an estimated cost of Rs. 2743.19 crore includ 0.92 crs. (based on 3rd 
Quarter, 20 10 price level). Enc1.-1, page.!?. . ... to.%*. .. 
The Schematic diagram of the same is attached hereto as Encl. - 



4) The scope of work covered under the scheme is as fallows: 

Broad scope of works under the project is given below: 

Transmission Lines 
0 Jharsuguda Pooling Station - Dhararnjaygarh/ near Korba (WR) 765 kV D/c 

line - LlLO of ~ a > c h i  - Sipat (Silaspur) Pooling Station 765 kV S/c line at 
Dharamjaygarh/ near Korba (WR) 

0 Dhararnjaygarh - Jabalpur Pooling Station 765 kV O/c line - Jabalpur Pooling Station - Jabalpur 400 k V  D/c (high capacity) line 

Substations 
o Establishment of 765 kV Switching station at Dharamjaygarh/ near Korba 
e Establishment of 2x1500 MVA. 765/400 kV Pooling Station at Jabalpur 

Long Term Access Agreement has been entered into between the Peitioner and IPPs situated in 
Orissa on 24.02.2010. The petitioner had approached CERC for Regulatory Approval of High 
Capacity Power Transmission Corridors (including the system under consideratio~assets'covered in 
the instant petition) for which approval was granted by H'ble Commission vide order dtd. 
3 1.05.2010. Thereafter, Investment approval for the said system was accorded by Board of Directors 
of POWERGRID vide Memorandum CICPlOrissa Ph-I IPPs (Part-B) dtd. 15.12.2010 at an 
estimated cost of Rs. 2743.19 crore including IDC of Rs. 180.92 crs. (based on 31d Quarter, 2010 
price level). The scheme was approved in the Standing Committee meeting on Eastern region held 
on 14.09.2009 where the generation developers and constituents of ER agreed to the evacuation of 
power from Phase-I in Orissa. The Transmission system was later discussed in the 13 '~  ERPC held in 
Kolkata on 25th March '2010. The system was hrther discussed in the 14' ERPC held on 
11.06.2010. The scheme was then finally agreed during the Standing Committee meeting of Eastern 
region held on 20.09.2010 at NRPC. The proposed transmission system has also been discussed and 
agreed with the Regional Constituents in the Standing Committee Meeting (SCM) of Western 
Region (WR) held on 6th December 2008 & 10th September 2009, Meeting of WRPC held on 25th 
September 2009; and Standing Committee Meeting of Northern Region (NR) held on 30th May 
2009 & 23rd February 2010 and Meeting of NRPC held on 16th April 2010, as part of strengthening 
scheme for transfer of power to ER, WR and NR. 
The relevant summary record of discussions held as stated above and the BPTA signed by various 
generators are enclosed as Enel.- 3, ( pagea.y...to -2.). 

5) Implementation Schedule 
That details of asset covered in this petition under Phase-I IPP Generation Projects in Orissa in Western 

As per Investment Approval the project is scheduled to be commissioned by Dec.'2013 i.e. DOCO as 
01 .01.2014. The assets covered under the instant Petition are anticipated to be commissioned with in the 
approved schedule. 
The balance part of the system is in various stages of completion. Petition for the balance part shall be 
filed progressively. . . -.. 

Region is as below: 
Revised Ant. 
DOCO for claiming 
tariff 

01.02.14 

S.No 

1. 

Details of assets as per Petition being filed 

Asset I : (1) 7651400 kV, 3*500 MVA (1 ph) ICT-1 along with 
765 kV bay & 400 kV bay at Jabalpur Pooling SIS (New) 

2. 

Anticipated 
DOCO as per 
Auditor's 
Certificate 

01.12.13 

Asset I1 : 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - 
Jabalpur (Existing) SIS T/L along with essociated bays at 
Jabalpur (Existing) SIS and Jabalpur 7651400 kV Pooling SIS 
(New) 

2.1 01.01.14 



6) Completion Cost 
That the present petition covers determination of tariff based on actual expenditure incurred upto DOCO 
and projected additional capitalization to be incurred from DOCO to 31.03.2014, FY 2014-15 & FY 
2015-16 of the assets covered under the current petition. The details of apportioned approved cost, cost 
as on DOCO and estimated /projected additional capitalization to be incurred of various assets covered 
in this petition are summarized below: 

Against the total approved cost of Rs. 18604.11 lakhs, the anticipated completed cost is Rs. 17498.93 
lakhs, so there is cost over run for the two assets. The reasons for item wise cost variation between 
approved cost (FR) and actual cost as on DOCO are explained in detail in Form-5B. It is submitted that 
few assets of the project are still under various stages of execution, after completion of the whole project 
the comparison between approved cost and actual completed cost can only be seen in totality. Therefore 
Hon'ble Commission may kindly allow the tariff on the actual completed cost. The auditor's certificate 
for capital cost is attached as End-4, page3.!..to..S.!!. 

S1 
No 

1. 

2. Asset I1 
I 

7) That the admissibility of additional capital expenditure (Add.-cap.) proposed during 2009-14 is to be 
dealt in accordance with the provisions of regulation 9(2), the extract of clause 9(1) of regulation 2009 is 
reproduced as under: 

Name of 
the 

asset 
Asset I 

Apportioned 
approved cost 

as per FR 
24173.1 1 

"Additional Capitalization" 

443 1 1 4509.2 

The capital expenditure incurred or projected to be incurred, on the following counts within the original 
scope of work, after the date commercial operation and up to the cut-off date may be admitted by the 
Commission, subject to prudence check: 

Estimated 
Exp. Up to 

Ant. DOC0 

12989.73 

(i) Undischarged liabilities 
(ii) ...... 
(iii) .. ... 
(iv) ...... 
(v) . . . . . . . 

375.32 

Provided that the details of works included in the original scope of work along with estimates of 
expenditure, undischarged liabilities and the works deferred for execution shall be submitted along 
with the application for determination of tariff. 

Estimated 
Exp. For 
FY 13-14 ,. 

1289.29 

7.1 The additional Capitalization incurred /projected to be incurred in the contextual assets is mainly on 
account of provisional price variation payments, finaltRetention Payments,. Hon'ble Commission is 
prayed to award the same. The details of add cap is also mentioned in form 9 of the respective assets. 

=- 
- @

a

@  

983.25 

Estimated 
Exp. For 
FY 14-15 

2862.50 

204.98 

Estimated 
Exp. For 
FY 15-16 

935.67 

6072.75 

Total Est. 
Expenditure 

18077.19 



8.0) TRANSMISSION TARIFF 
8.1 The tariff for block 2009-2014 has been worked out as per CERC (Terms and Conditions of Tariff) 

Regulations, 2009, issued vide notification dated. 19.01.2009. In the present petition the transmission 
tariff has been calculated taking actual expenditure upto DOCO and projected additional 
capitalization from DOCO to 31.03.2014. Calculations for working out the tariff along with 
supporting documentation are attached hereto as Enel.- 5, ( page%? to 111.). 

The annual transmission tariff for the tariff period 2009-14 is summarized as below: 
( Rs in Lakhs ) 

*The tariff for the period 2013-14 has been worked out (for revised anticipated DOCO) by taking pro- 
rata of the tariff calculated in forms based on anticipated DOCO as per Auditor Certificate 

S1 
No 

1. 

2. 

8.2 Depreciation for 2009-14 period has been calculated as per straight line method and rates as specified 
in appendix I11 of the Regulation 2009 and these, details are provide in Form-1 1. 

8.3 That, it is submitted in the Tariff indicated at 8.1 above, the ROE has been calculated @ 17.481 % 
based on the rate notified by the Hon'ble Commission as per illustration under regulation 15 (4) (i) of 
the CERC (Terms and Conditions of Tariff) Regulations, 2009. It is further submitted that the above 
rate of 17.481 % is based on the MAT rate of 11.33 % being applicable for the year 2008-09. 

Name of the asset 

Asset21 (Ant. DOCO: 
0 1.12.20 13) revised ant. 
DOCO - 01.02.2014 
Asset-I1 (Ant. DOCO: 
0 1.12.2013) revised ant. 
DOCO - 01.01.2014 

That further in line with the amendment dated 2 1.06.20 1 1 to -Regulation 15 of the Principal Tariff 
Regulation dated 19.01.2009, the petitioner shall be allowed to recover the shortfall or refund the 
excess ~ n n u a l  Fixed Charges, on account of rate of Return on Equity due to change in applicable 
Minimum Alternate/Corporate Income Tax rate as per the Income Tax Act, 196 1 ( as amended from 
time to time) of the respective financial year directly without making any application before the 
Commission. Further, Annual Fixed charges with respect to Tax rates applicable shall be trued up in 
accordance with Regulation 6 of the Principal Regulations 

8.4 The transmission charges at para 8.1 above is inclusive of O&M exwnses for the project derived based on the 
norms for O&M expenditure as specified under regulation 19(g) of the tariff regulations for block 2009-14. It 
is the understanding of the petitioner that these norms for O&M expenditure been arrived by the Hon'ble 
Commission after considering (i) normalized actual O&M expenses of the petitioner on its various projects in 
various regions during the year 2003-04,2004-05,2005-06,2006-07,2007-08, (ii) the base norms so arrived is 
escalated at 5.72% per annum to arrive at norms for years of tariff period 2009-14, (iii) and also wage hike of 
50% on account of pay revision of the employees of Public Sector Undertakings. It is submitted that the wage 
revision of the employees of the petitioner company has already been done. The petitioner may approach the 
Commission for additional manpower cost on account of wage revision (if, any) during the tariff block 2009- 
14 for claiming in the tariff. 

2009-10 
* 

- 

2011-12 

- 

- 

2010-1 1 

- 

- 

2012-13 

- 

- 

2013-14 
(pro- 
ra ta) 

359.76* 

260.90* 



Petitioner submits that the License fee has been a new component of cost to the Transmission license 
under O&M stage of the project and has become incidental to the petitioner / CTU only from 2008- 
09. 
It is therefore submitted that License fee shall be recovered separately from the respondents as per 

CERC (Terms and Conditions on Tariff) (Third Amendment), Regulations, 20 12 issued vide date 
3 1.12.20 12, para 13 "Addition of New Regulation to the Principal Regulations 42A. (1) (b)." 

8.5 The Transmission Charges and other related charges indicated at para 8.1 above, is exclusive of 
incentive, late payment surcharge, FERV, any statutory taxes, levies, duties, cess, filing fees, license 
fee or any other kind of imposition (s) and/ or other surcharges etc. whatsoever imposed / charged by 
any Government (CentralIState) and / or any other local bodies/authorities/regulatory authorities in 
relation to transmissign of electricity, environmental protection, andlor in respect of any of its 
installation associated with the Transmission System and the same shall be borne and additionally 

. paid by the respondent(s) to the petitio-ner and the same shall be charged, billed separately by the 
petitioner on the respondents. 

8.6 Service tax on transmission has been put in the negative list w.e.f. 01.04.2012 and accordingly the 
Transmission Charges indicated at para 8.1 above, is exclusive of Service Tax and the same shall be 
borne and additionally paid by the respondent(s) to the petitioner and the same shall be charged, 
billed separately by the petitioner if at any time the transmission charges is withdrawn from the 
negative list. 

8.7 That Interest on Loan has been calculated on the basis of rate prevailing as on DOCO. The change in 
Interest rate due to floating rate of interest applicable,- if any, for the project needs to be claimed 1 
adjusted over the tariff block of 05 years directly from 1 with the beneficiaries as was being followed 
during the tariff block 2004-09. 

8.8 The Transmission Charges and other related Charges indicated at para 8.2 above, is exclusive of 
incentive, late payment surcharge, FERV, any statutory taxes, levies, duties, cess, filing fees, license 
fee or any other kind of imposition (s) and/ or other surcharges etc. whatsoever imposed 1 charged by 
any Government (CentralIState) and / or any other local bodies/authorities/regulatory authorities in 
relation to transmission of electricity, environmental protection, and/or in respect of any of its 
installation associated with the Transmission System and the same shall be borne and additionally 

.. paid by the respondent(s) to the petitioner and the same shall be charged, billed separately by the 
petitioner on the respondents. 

9.0 Sharing of Transmission Char~es  
Tariff for Transmission of Electricity (Annual Fixed Cost) as per para 8.1 of petition shall be 
recovered on monthly basis and the billing collection and disbursement of Transmission Charges 
shall be governed by provision of CERC (sharing of interstate Transmission Charges and Losses) 
Regulations, 2010. I. 

The Petitioner submits that the Enc1.-1 to Enc1.-6 may please be treated as integral part of this 
petition. 

PRAYER 
- -- C 

It is respecthlly prayed that the Hon'ble Commission may be pleased to 
1) Approve the Transmission Tariff for the assets covered under this petition, as per para -8.1 above. 

The billing shall be done from the actual date of commercial operation. 

2) Approve the Additional Capitalisation incurred / projected to be incurred. 



3) Allow the petitioner to recover the shortfall or rehnd the excess Annual Fixed Charges, on account 
of Return on Equity due to change in applicable Minimum AlternateICorporate Income Tax rate as 
per the Income Tax Act, 1961 ( as amended from time to time) of the respective financial year 
directly without making any application before the Commission. 

4) Approve the reimbursement of expenditure by the beneficiaries towards petition filing fee, and 
publishing of notices in newspapers in terms of Regulation 42 CERC (Terms and Conditions of 
Tariff) Regulations,2009, and other expenditure ( if any) in relation to the filing of petition. 

5) Allow the petitioner to bill and adjust impact on Interest on Loan due to change in Interest rate on 
account of floating rate of interest applicable during 2009-14 period, if any, from the respondent. 

6) Allow theaPeti1ioner to:bill and recover Service tax on Transmission Charges separately from the 
respondents, if at any time service tax on transmission is withdrawn from negative List at any time in 
hture. 

7) Allow the petitioner to bill and recover Licensee fee separately from the respondents as per CERC 
(Terms and Conditions on Tarifl) (Third Amendment), Regulations, 2012 issued vide date 
3 1.12.2012, para 13 "Addition of New Regulation to the Principal Regulations 42A. (1) (b)." 

8) Allow provisional tariff in accordance with clause (3) of Regulation 5 Central Electricity Regulatory 
Commission (Terms and Conditions of Tariff) Regulations, 2009 (First and Second Amendment). 

9) Allow the petitioner to bill Tariff from actual DOCO. 

10) The variation between the approved cost and the anticipated completion cost may kindly be looked 
into at project level when the entire scope of the project is commissioned and tariff may be allowed 
as claimed in the current petition. i 

and pass such other relief as Honyble Commission deems fit and appropriate under the circumstances 
of the case and in the interest of justice 

FILED BY 
POWER GRID CORPORATION OF INDIA LTD. 

REPRESENTED BY 

GURGAON: 
DATED: 2$10.2013 

Dy. GENERAL MANAGER (COMMERCIAL) 



CICPI Orissa Ph-l lPPs (Part-B) December 15,201 0 

MEMORANDUM 

- 
SUB: INVESTMENT APPROVAL FOR ''TRANSMISSION SYSTEM FOR PHASE-I 

GENERATION PROJECTS IN ORlSSA - PART-S". 

The Board of Directors of POWERGRID, in exercise of powers delegated to it by the 
Department of Public Enterprises (DPE), Ministry of Heavy Industries and Public 
Enterprises, Government of India through its Office Memorandum No. 26(3)/2005-GM- 
GL-92 dated 1'' May, 2008 and Office Memorandum No. DPEII 1 (2)197-Fin. dated 2znd 
July, 1997 (modified subsequently through Office Memorandum No. 18(24)12003-GM- 
GL.64 dated Eith August, 2005), have accorded investment approval for "Transmission 
System for Phase-l Generation Projects in Orissa - Part-B" in its 246'h meeting held 
on December 13, 201 0, as per the details given below: 

1. Scope of project 

Broad scope of works under the project is given below: 

Transmission Lines 
e Jharsuguda Pooling Sfation - Dharamjaygarhl near Korba (WR) 765 kV Dlc 

line 
LlLO of Ranchi - Sipat (Bilaspur) Pooling Station 765 kV SIC line at 
DhararnjaygarN near Korba (WR) 
Dharamjaygarh - Jabalpur Pooling Station 765 kV Dlc line 

e Jabafpur Pooling Station - Jabalpur 400 kV Dlc (high capacity) line 

Substations 
Establishment of 765 kV Switching station at Dharamjaygarhl near Korba 

e Establishment of 2x1 500 MVA, 7651400 kV Pooling Station at Jabalpur 

2. Project Cost & Funding 

The estimated cost of the project based on 3rd Quarter, 2010 price level is 
Rs. 2743.19 Crore including IDC of Rs. 180.92 Crore. The abstract cost estimate 
is attached as Annexure-I. 

This project is proposed to be implemented through Qo_mestic borrowings and 
POWERGRID'S internal resources with a debt: equity ratio of 70:30. 
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3. implementation Schedule 

The project is scheduled to be commissioned within 36 months from the date of 
investment approval. 

This is issued in pursuance of ~ 4 6 ' ~  meeting of Board of Directors held on December 
13, 201 0. 

(Seema Gupta) 
General Manager (CP) 



Distribution: 

1. PS to Secretary (Power), MOP, Shram Shakti Bhawan, New Oelhi-110 00'l 

2. Chairman, CERC, Core-3, 6th floor, SCOPE complex, New Delhi- 110 003 

3. Chairman, CEA , R.K.Puram, New Delhi -66 

4. Commissioner, Power Development Deptt., Govt. of Jammu & Kashmir, Mini 
Secretariat, Jammu 

5. Chairman, Himachal Pradesh SEB, Vidyut Bhawan, Kumar House Complex 
Building-It, Shimla-171 004 

6. Chairman, Punjab State Electricity Board, The Mall, Patiala-147001 

7. CMD, Haryana Vidyut Prasaran Nigam Ltd., Shakti Bhawan, sector-6, Panchkula 
(Haryana) - 1341 09 

8. CMD, Rajasthan State Electricity Board, Vidyut Bhawan, Vidyut Marg, Jaipur- 
302005. 

9. CMD, UPPCL., Shakti Bhawan, 14, Ashok Marg, Lucknow - 226001 

10. CMD, Uttarakhand Power Corporation Ltd., Kaulagarh Power House, FRI cqmplex, 
Dehrad un-248006. 

11. CMD, Delhi Transco Limited (DTL), Shakti Sadan, Kotla Road, New Delhi-02 

A2. Chief Engineer, Electricity Deptt., Chandigarh Administration, Mini Secretariat (U.T.), 
Sector-9, Chandigarh. 

13. Member Secretary, NRPC, 18/A, Shaheed Jeet Singh Sansanwal Marg, Katwaria 
Sarai, New Deihi-110 016 

14. Chairman, Maharashtra State Electricity Board, Hongkong Bank Bldg, 4th floor, MG 
Road, Fort, Mumbai - 400 051 

j5. Chairman, Madhya Pradesh State Electricity Board, Shakti Bhawan, PB No. 34, 
Rampur, Jabalpur - 482 008 

7 6 .  Chairman, Gujarat Electricity Board, Vidyut Bhawan, Race Course, Baroda, Gujarat 

17. Secretary (Power), Govt. of Goa, Vidyut Bhawan, Near Mandvi Hotel, Panaji, Goa - 
403 001 

18. Chairman, Chhaftisgarh State Electricity Board, PO - Sundarnagar, Dangania, 
Raipur, Chhattisgarh - 492 0?3 

19. Secretary (Power), Electricity Department, Administration of Oadra Nagar Haveli, 
U.T. Silvasa - 396 230 

20. Secretary (Power), Electricity Department, Administration of Daman and Diu, U.T. 
Daman - 396 21 0 

21. Member Secretary, WRPC, MIDC Area, Marol, Andheri East, Mumbai -400 094 

22. Chairman, BSEB, Bidyut @hawan, - e BaUey Road, Patna - 800 001. 

e- 



Chairman, WBSEB, Bidyut Bhawan, Biclhan Nagar, Block- DJ, Sector - I I ,  Salt Lake 
City, Kolkata - 700 091. 

Chairman, JSEB, Jharkhand Vidyut Bhawan, Nepal House, Doranda, Ranchi- 02. 

Secretary (Power), Power Department, Govt. of Sikkim, Gangtok - 727 102. - 
CMD, GRIDCO, Vidyut Bhawan, Janpath, Bhubaneswar - 751 007. 

Member Secretary, ERPC, 14, Golf Club Roar, Kolkata - 700 033. Advisor, PAMD, 
Planning Commission , Yojana Bhawan, New Delhi 

Advisor, PAMD, Planning Commission, Yojana Bhawan, New Delhi. 

Member Secretary, Planning Commission, Yojana Bhawan, New Delhi. 

Member (Power Systems), CEA, R.K.Puram, New Delhi - 11 0 066. 

Secretary, CEA, Sewa Bhawan, R.K.Puram, New Delhi - 11 0 066. - 03 copies 

Joint Secretary (Trans.), MOP, Shram Shakti Bhawan, New Delhi. 

Joint Secretary & Financial Advisor, MOP, Shram Shakti Bhawan, New Delhi. 

Director (Trans.), MOP, Shram Shakti Bhawan, New Delhi. 

Joint Secretary (Plan Finance Div.-ll), Ministry of Finance, North Block, New Delhi. 

Director (Plan Finance-li Div.), Ministry of Finance, North Block, New Delhi. 

Joint Secretary, Ministry of Statistics & Programme Implementation, Sardar Patel 
Bhawan, New Delhi. 

Deputy Secretary, Cabinet Secretariat, Rashtrapati Bhawan, New Delhi. 

Under Secretary, Finance & Budget Section, MOP, New Delhi. 

(Seema Gupta) 
General Manager (CP) 



Distribution: 

CEO, POSOCO 

ED: Engg.-SEF, CE e( IT / Cornml. / Finance - Sh. R. T. Agarwall (3s & MM / HR 
/ Law / Finance - Sh. V. C. Jagannathan / Engg.-HVDC & QA&I/ Telecoml 
NR-I / WR-I & WR-It /ER-I/ ER-II 

GM UC: LD&CI NR-II 

GM : Engg.-TL & SS/ ESMD /CMG/ OS/ IB 

Dy. CVO 

AGM: Cost Engg. 

Company Secretary 

For kind information of: 

Director (Finance) / Director (Personnel) / Director (Operations)/ Director (Projects) 

(Seema Gupta) 
General Manager (CP) 



ABSTRACT COST ESTIMATE 
(BASE COST) 

TMNSMISSIQM SYSTEM FOR PHASE-I GENEMTION PROJECTS IN ORISSA 
{PART-B) 

A Preliminary Survey & Soil Investigation 
B Land acquisition for SlStn and R&R Compensation 
C Cost of compensation for Trans. Lines 

i) Compensation towards Crop & PTCC 
ii) Compensation towards forest 

D Civil Works 

i) Infrastructure for substations 

ii) Non Residential Buildings 
iii) Colony for Trans. Lines and Slstn 

E Equipment (Supply 8 Erection) Cost 

a) Trans Lines 

6) Sub-stations 

F Sub Total A to E 

G Maintenance during construction 

H Engg. B Administration 
I Losses on Stock 

.i Contingencies @ 3% of [F - C(ii)j 

K Centages & Contingencies @ 8% on 
Compensatory Afforestation (considering 
Rs.45,000 per Ha for 337.6 Ha) 

L Customs duty @ 20.941% & handling 18.72 
charges @2% 

Sub Totat (A to L) 2562.27 

M Interest During Construction(lDC) 180.92 

GRAND TOTAL 2743.19 

Note: 1. Loan has been assumed to be available from Domestic sources. 
2. lnterest rate on Loan has been considered @ 10.5% for Domestic Loan subject to actuals. 

3. 0ebt:Equity ratio has been considered as 70:30. 
4. The project is scheduled to be commissioned within 36 months from the date of investment approval. 





Central Electricity Authority, SP&PA Division 
Sewa Bhawan, R.K. Puram, New Delhi-110066 

No.6615199-SP& Dated : 24-09-2009 

1. Member -2. Director (System), 
Damodar Valley Corporation 
DVC Towers, VIP Road, 
Kol kata-700054. 

3. Member Secr 4. Director (Commercial), 
Committee, Grid Corporation of Orissa Ltd, 

Jan path, Bhubaneshwar-751022. 
0 

6. Director (Transmission), 
West Bengal State Electricity Transmission 
cdh&ny Ltd, Vidyut Bhavan, 5th Floor, 
Block-'Dl Bidhannagar, Sector-ll 
Kolk'ata-700091. 

7. Principal 8. Director (Projects), 
Poi%Ter Grid Corporation of India 
"SQudamini" Plot No. 2, Sector-29 
Gurgaon-122001 

10. Member (Transmission), 
Jhar-khand State Electricity Board, 
In front of Main Secretariat, 
Doranda, Ranchi-834002. 

11. Executive Dire 

Sub: record of discussions of the Standing Committee Meeting on Power 
in Eastern Region held on 14-09-09 at Bhubaneswar. 

Sir, 

meeting for-the Standing Committee Meetirig on Power System Planning .n 
on 14-09-09 at Bhubane.swar are available on the CEA websits: 

to access-Wings of CEAlPower Systems/Standing Committee on Power System 

Yours faithfully, 

(Dr. R. Saha) 
Director (SP& PA) 



B. System Strengthening under the scope of WBSETCL in 

Regarding the agreed system strengthening works of WBSE 

Director (Trans.) WBSETCL informed to note that Jagatbalk 

Chanditala and Guptamanipur location would be Kharagpur. 

strengthening works of WBSETCL would be the following: 

- Chanditala - Subhashgram 400kV D/c line 
- Kolaghat - Kharagpur 400kV D/C line 
- Chanditala - Kharagpur 400kV D/c line 
- Chanditala -Gokarna 400kV D/c line 
- LlLO of Baripada - Kolaghat 400kV SIC at Kharagpur 
- Kharagpur - Jamshedpur 400kV D/c line 
- Purulia PSS - Ranchi 400kV D/c line 

On the construction of the Kharagpur-Jamshedpur 400 kV 

PSS-Ranchi D/C lines, Director (Trans) WBSETCL prop( 

two 400kV lines by PGCIL on the basis of 100% transmissis 

WBSETCL to PGCIL. PGCIL representative stated that CE 

such methodology. They suggested that the line can be i~ 

deposit works on behalf of WBSETCL by PGCIL. 

While enquired about progress for construction of varic 

transmission system and related 2000MW LTOA, WBSET( 

that earlier LTOA for 2000 MW was sought from PGCll 

1 000MW. Member(PS) highlighted that WBSETCU WBS 

LTOA with revised application. 

C. Common System Strengthening for Transfer of pc 
projects in Jharkhand and West Bengal to NRNVR by Pt 

In order to transfer power to NR/WR from generation prc 

West Bengal, the transmission corrido~s within the region 

and location of the pooling station (s) were decided as follov 
i 

In ER J', ' 

- Establishment of 400kV Pooling Stati n ? 
Pooling Station - Gaya 400 kV 

*' 25 

tate sector 

3L under State sector, 

ipur location would be 

ccordingly, the system 

a 

C and 400 kV Purulia 

3d to establish these 

charges to be paid by 

C was not in favour of 

~lemented by them as 

s generation specific 

representative stated 

and it would now be 

ICL should apply for 

B 

ler from generation 
:IL 

cts i,n Jharkhand and 

nd across the regions 

lg : 



InNR 
- IVew 76511 
- Gaya-V; 
- I-ILO of Ti 
- VaTanasi . 
- Kanpur- 
- 400kV COI 

lnWR 
- Ranchi - [ 
- Dharamja 

M (PS) stat 

agreed by tt 

and 2gth SCI 

The charges 

developers 

beneficiaries 

transmissior 

allocation. R 

in proportior 

tern1 access 

by Jharkhar 

regions. 

5.3 Orissa IPP 

Phase-1 Gen 
SI Projects 
no 

1 Sterlite 
2 GMR 
3 Navbharat 
4 Monnet 

5 Jindal 
6 Lanco Bat 
7 lnd Barath 

A. ATS upto I 
Developer) 

Sterlite (24C 

1 kV substation at Varanasi and Kanpur 
nasi 765 kV SIC (instead of Gaya-Balia 765kV 2nd line) 
ya - Balia 765 kV S/c at Varanasi 
:anpur 765 kV D/c 
3ttikalan 765 kV SIC 
xtivity for new 7651400kV S/s at Varanasi & Kanpur 

iramjayagarh 765kV SIC (instead of Ranchi-Sipat 765kV 2nd SIC line) 
3rh - Jabalpur 765kV Dlc (2"d line) -proposed to be under Pvt. Sector. 

t 

that the above system requirements were already - discussed and 

NR and WR donstituents in its 27th SCM of NR held on 30'%ay'09 

3f W R held on 1 0-9-09 respectively. 

f the common transmission system would be borne by the generation 

Jharkhand as well as WBSEDCL till the time the long term 

are finalized. Once, the long-term beneficiaries are tied-up, 

harges would be shared by the beneficiaries in proportion to their 

lional charges of Eastern Region would be borne by Jharkhand lPPs 

their installed capacity, and by WBSEDCL corresponding to its long 

~antum. The regional charges for WR and NR would also be shared 

lPPs and WBSEDCL in proportion to the power allocated to these 

~jects in Orissa 
Installed Date of LTOARequired (MW) 
Capacity Commissioning 

fMW\ . . 
NR WS ER SR Total 

2400 June-09 200 200 - 400 
1050 Sept -1 1 600 - 200 800 
1050 July - 11 465 255 - 720 
1050 June-12 3Q0 375 225 - 900 

GRlDW 

1200 March-1 1 834 21 0 - 1044 
3h 2640 Dec-13 650 9% - - 1600 

700 Sept-1 1 266 350 - 616 
10090 3315 2340 225 200 6080 

oling Station at Jharsugudq (under the scope of Generation 



Ind-Barath (700 MW) : Ind-Barath - Jharsuguda Pool 400KV D C line with associated 
line bays 1 

M (PS) stated that in view of the possibility of the IPP being stranded 

on account of delay in implementation of ATS, of 400kV 

Rourkella- Raigarh D/C line at Sterlite ahd LlLO 

for Orissa, about lOOOMW would be utilized for meeting it4 own typical captive 

would be made as temporary arrangement to avoid such s 

would be removed when the project specifi'c transmission 

would be in place. 

In respect of Sterlite project, M(PS) stated that out of the tota 

load and there was no strategy indicated for utilization of 400MW. In 

view of the plant to be connected to the grid, grid security a 

concern. M (PS) stated that the generation developer 

out detailed exercise about typical characteristics of 

for entire utilization of Plant capacity. In this 

generation developer should submit its 

etc. to CEAIPGCIL for study and analysis. 

tuation. These LlLO 

system as decided 

installed capacity of 

B. ATS upto Pooling Station at Angul (under the scope of Ge ration Developer) 4 
Jindal Thermal (1200 MW) 
Jindal - Angul Pool 400KV Dlc line with associated line bays 

2400MW , the generation developer sought LTA for only 

Monnet (1050 MW) 
Monet - Angul Pool 400KV ,D/c line with associated line bays 

40OMW, 600 MW share 

GMR (1050 MW) d 
GMR - Angul Pool 400KV Dlc line with associated line bays 

Lanco Babandh(2640 MW) 
Lanco Babandh - Angul Pool 400KV 2xDIC line along with 3x1 50 d MVA 7651400kV lCTs 
at Angul I 
Navbharat Ph-l(1050 MW) 
Navbharat - Aqgul Pool 400'KV D/c line.with associated line bays. 

C. Common System Strengthening Schemes by PGClL 

M(PS) stated that the system strengthening transfer of power 

from Phase-l generatio projects of lPPs in were earlier firmed-up 

and the sa &her tuned after of IPPs. 
a. 4% 27 



Accordirlgly, the 

Western Regions, 

on May and 2gth 

LlLO would be later disconnected when Angul pooling station is developed 
as otherwise it would cause short circuit level problem.] 

t-ansmission requirements within and across the Eastern, Northern, and 

which were already discussed and agreed in the 27th SCM of NR held 

SCM held on 10-09-09 of WR, were the following. 

(a) ER: 

Establishm~lnt 

Establishment 

Angul Poolitig 

LlLO of 

- *LILO of 

'LILO of one 

(b) ER-WR: 

of 765kV substation at Dharamjaygarh 

of 2x1 500 MVA, 7651400kV Jabalpur Pooling Station 

Station - Dhararnjaygarh (WR) 765kV Dlc 

Pooling (near Sipat) 765kV SIC line at Dhararnjaygarh 

Pooling Station 765kV Dlc line 

Jabalpur 400 kV DIC (high capacity) 

of 2x1 500 MVA, 7651400kV Pooling Station at Jharsuguda 

of 4x1 500MVA, 7651400kV Pooling Station at Angul 

Station - Jharsuguda Pooling Station 765kV 2xSIc 

Ro~rkela - Raigsrh 400kV Dlc at Jharsuguda Pooling station 

Merarnundali - ~ e ~ p o r e  400kV SIC line at Angul pooling sfation 

ckt of Talcher - Meramundali 400kV D/c line at Angul pooling station 

(c) WR-NR: I 
Establishrn nt of 2x1 500MVA, 7651480k~ Bhopal Pooling Station d 
Jabalpur P+I Pooling Station - Bina 765kV D/c line 

Bina - Gwa ior 765kV SIC (3'Cl circuit) I 
Jabalpur P ol Pooling Station - Bhopal - lndore 765kV SIC (proposed to be under Pvt. 4 
Sector) y" 

F- 
substation - Bhopal (M.P.) 400kV DIC (high capacity) 

765kV SIC line 

765kV SIC line 

system strengthening scheme for evacuation and transfer of 

in Orissa to beneficiaries in various regions would be borne 

Once the generation developers identified the long 

term beneficiarie for their generation projects, the same shall be borne by the I 
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To : 
1. Memt 
2. Memt 
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Sir, 
The 
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Encl: 

1 3Lh ERPC Meet 

Phone: 033-24235199 
Fax : 033-24221802 

Web : eastrpc.org 

EASTERN REGIONAL POWER COMMITTEE 
14, GOLF CLLTB ROAD, TOLLYGUNGE 

: & COMMITTEE114120 10123 1 Date: 16.04.20 10 

s of Eastern Regional Power Committee. 
s of TCC. 
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-Subject: Minutes af 1 2 ' ~  TCC & 1 3 ~ ~  ERPC Meetings. 

" TCC & ERPC meetings were held on 25th & 26" MarchYlO 

rely in Kolkata. A copy of the minutes of the meeting is enclosed. 

Yours faithfully, 

S dl- 

( A.K. Rampal ) 
Member Secretary 

s above 



ITEM NO.11A TRANSMISSION SYSTEM FOR AND TRANSFER 
OF POWER FROM IPPs IN nda Submitted by 
PO WERGRID 

Transmission system for evacuation of power fr phase-I IPPs in 
Orissa was discussed in the meeting of Standing C mmittee of Eastern 
Region held at Bhubaneswar on 14.09.2009 and was also included in the 
agenda of the 12 '~  meeting of ERPC held at Gan ok on 04.12.2009. 

- . - ,  However, after initial-discussions, it was decided to ake up this scheme 
in the next EWC meeting. I 
Accordingly, following transmission system propose for evacuation and 
transfer of power fiom phase-I IPPs in Orissa may put for discussion 
and agreement: 

Transmission system under the scope of POWERGRID 

1. Transmission System for Phase-I Generation Projec in Orissa-Part-A 
Angul Pooling Station -Jharsuguda Pooling Station 765 kV 2xS/c line 
LILO of Rourkela- Raigarh 400kV D/c at Jharsuguda P oling Station 
LILO of Meramundali -Jeypore 400kV SIC line at Ang Pooling Station 
LILO of one ckt of Talcher- Meramundali 400kV Dlc li e at Angul pooling 
station. 
Establishment of 765 / 400kV Pooling Station at Jharsu uda 
Establishment of 765/ 400 kV Pooling Station at Angul i 

Members opined that the matter require It was 
decided that the matter be first discussed in 
Commercial Sub-Committee to be 
within 15 days. 

2. Transmission System for Phase-I Generation Projects 
Jharsuguda Pooling Station -Dharamjaygarh / near Korba 
line 
LILO of Ranchi - WR Pooling (near Sipat) 
Dharamjaygarh / near Korba. 
Dharamjaygarh / near Korba -Jabalpur Pool 765kV D/c 
Jabalpur Pooling Station -Jabalpur 400kV Dlc ( high 
Establishment of 765 kV sub-station at suitable 
Dhararnjaygarh / Korba. 

Establishment of 765 / 400 kV Pooling Station at Jabalp~r 
8 - 

3. Transmission System for Phase-I Generation Projects 
Jabalpur Pooling Station - Bina 765 kV Dlc line 
Bina - Gwalior 765 kV SIC (3rd circuit) line 
Gwalior -Jaipur 765kV SIC line 
Jabalpur -Bhiwani 765 kV S/c line 

DELIBERATION IN THE ERPC MEETING 

in Orissa-Part-B 
(WR) 765kV D/c 

7tj5kV S/c line at 

line 
ca~acity ) line 

location near 

. 

in Orissa-Part-C 

- -- + _ - 



EASTERN REGIONAL POWER COMMITTEE 

I MINUTES OF THE MEETING 
OF 

ASTERN REGIONAL PO'WER COMMITTEE 

Date: 11.06.290 Venue : Hotel Manu Allaya, Manali 

Chaired by : jhri M.K. De, Chairman & Managing Director, WBSEDCL & WBSETCL. 

The list of part cipants is given at Annexure-A. I 
Singh, Executive Director C@R-TI), Power Grid, welcomed ERPC 

to the 14Ih ERPC meeting on behalf of Power Grid. He 
on the ancient history of Manali. He highlighted constraints in 
Durgapur-Jamshedpur due to proposed Andal airport, damage of 

400 kV lines due to nor'wester. He wished for fruitful 
spare transformers, mobile ERS Sub-station in the meeting. He 

stay of the delegates at Manali. 

Host : Power C 

Director (Operations), Power Grid, welcomed members of ERPC 
and said Power Grid was pleased to host this meeting at Manali as per 

the previous ERPC meeting. He hoped that the deliberations in the 
in resolving the issues slated for discussion. 

rid Corporation of India Ltd. 

ember Secretary, ERPC, welcomed Shri M.K. De, Chairperson, 
SEDCL & WBSETCL, Shri R.N. Nayak, Director (Operations), 

R.K. Sharrna, Chairman, BSEB, Shri N.N. Pandey, Chairman, JSEB, 
Secretary(Power), Govt. of Sikkim, Shri P. Pentayya, General 

Mr. G. Tshering, Executive Director, Bhutan Power Corporation, Shri 
era1 Manager(S&M), Coal India Ltd., esteemed members of TCC, 
s colleagues from ERPC Secretariat. He thanked Power Grid for 

the meeting. He mentioned about the recent incidents of 
towers in Power Grid, BSEB and WBSETCL system and 

mutual cooperation among the constituents to tide over the disaster 
lighted the new provisions of IEGC on functions of ERPC and 

transformers for ER constituents etc. slate for discussion in the 

son, ERPC and CMD, WBSEDCL & WBSETCL welcomed 
participants. He tanked Shri R.N. Nayak, Director (Operations), 
f officers for excellent arrangements for the meeting. He briefly 
erformance during the peciod April & May' 10 and highlighted 

constraints in many parts of Bihar, Orissa and West Bengal are areas of 
conce - - - .- - 

1 4 ~  ERPC Meeting: 
@. d 5 c - -  Minutes 



DELIBERATION IN THE ERPC MEETING 
Powergrid nominated Shri P. Mukhopadhyay, Dj 
ERLDC as a member of the second committee there it 

Members noted. 

ITEM NOB3.3 TRANSMISSION SYSTEM FOR EVACUATIOP 
TRANSFER OF POWER FROM IPPS IN ORIS 
(Item No.3.1.3 of 13 '~  ERPC Meeting) 

As per the decision taken in 13" ERPC meeting the is 
the Special TCCICornmercial Committee meeting he1 
follow up of that meeting Power Grid has submitted thc 

Transmission system for evacuation of power from pl 
was discussed various meetings with the constituents 
well as generation developer and agreed in the .! 
meeting of Eastern Region on 14-09-2009 and LTOP 
MemberPS), CEA on 15-09-2009. The details of thc 
are given at Annexure-I. The corresponding de 
system and strengthening system are given at Annexr 
respectively. 

The above transmission system was deliberated in the 
held on 26.03.10 as well as Special TCC meeting held 
clarification on various issues deliberated in the meetin 

In regard to Short Circuit Level of Talcher STP: 
substation, study has been carried out for the transmi 
suggested interim arrangement of interconnection 01 

takes place, it indicates that the short circuit level of Tc 
from 33kA to 40 kA, while the same for Meramunc 
increase &om 17 to 24 kA. However, the enliance 
circuit levels would be for a temporary period as th 
400kV lines at Generating StationsIAngul substation 
withdrawn once the 765kV high capacity evacuation 
transfer of power from the generation projects to NR/' 
the withdrawal of LILO arrangements, the short-circu 
come down to near the original values. 

In regard to interim arrangement suggested with LIL 
the generating stations, it was deliberated whether '1 
take up the construction of the dedicated lines from tl 
to the grid point so =,to ecsure timely implementdt 
withdrawal of the interim-arrGgemknt. In -this regarc 
clarified: 

The interim arrangement by LILO of existing 400kV 1 
stations would only ensure evacuation of power from t 
generation projects and 'is not adequate for evacuatio 
power from an IPP. The execution of f in+ . f igemen 

General Manger, 
f. 

: was discussed in 
In 12.04.10. As a 
dlowing : 

e-I IPPs in Orissa 
Eastern Region as 
nding Committee 
leeting chaired by 
eneration projects 
ated transmission 
11 (A) and II(B) 

3th ERPC meeting 
1 12-04-20 10. The 
.re given below : 

md Meramundali 
Dn network, when 
?Ps with ER-grid 
ler would increase 
substation would 

nt of above short 
,ILOs of existing 
ER gfid would be 
mdor planned for 
L is in place. With 
evels would again 

of 400kV lines at 
WERGRID could 
;enerating stations 
I of the same and 
following is to be 

s at the generating 
initial unitls of the 
xf full dispatch of 
m not be avoided. 



Central Electricity Authority, SP&PA Division 
Sewa Bhawan. R.K. Purarn. New Delhi-110066 

Dated : 8-1 0-201 0 

2. Director (System), 
Damodar Valley Corporation 
DVC Towers, VIP Road, 
Kolkata-700'054. 

4. Dire~tor (Commercial), 
Grid Cor@oration of Orissa Ltd, 
Jan phth, Bhubaneshwar-751022. 

6. Director (System Operation), 
West Bengal State Electricity Transmission 
Co'nipany Ltd, Vidyut Bhavan, 5th Floor, 
Block4f Bidhan nagar, Sector-l l 
Kolkata-700091. 

8. ~ i & h r  projects), 
~0%6$3-id Corporation of India 
"Saedarnini" Plot No. 2, Sector-29 
~ufiaon-122001 

10. Member ,(Transmission), 
Jharkhand State Electricity Board, 
In front of Main Secretariat, 
Doranda, Ranchi-834002. 

12. General Manager, 
Eastern Regional Load Dispatch Center, 
14, Gdf Club Road, Tollygange, 
Kolkata-700033. 

sions of the Standing Committee Meeting on Power 
egion held on.20-09-10 at NRPC, New Delhi. 

Sir, I 
for the Standing Committee Meeting on Power System 

held on 20-09-10.at NRPC, New Delhi are available on 
(path to access-Wings of  CEAIPower 
Sysfem Planning/EA STERN REGION). 

Yours faithfully, 

I (Dr. R. Saha) 



II. Common system strengthening for transfer of power fro 
projects in Jharkhand and West Bengal - Part-B : 

- New 2x1 500 MVA, 7651400 kV substation at Varanasi and 
- Gaya - Varanasi 765 kV SIC (instead of Gaya-Balia 765k\ 
- LlLO of one circuit of Gaya - Balia 765 kV line at Varanasi 
- Varanasi - Kanpur 765 kV DIC 
- Kanpur - Jhatikra 765 kV SIC 
- 400kV connectivity for new 7651400kV Sls at Varanasi & K 

Varanasi - Sarnath (UPPCL) 400kV DIC Quad line 
LlLO of Sasaraq - ~l lahabad 400kV line at Varanasi 
Kanpur (7651400kG) - Kanpur (Existing) 400kV. DIC Q 

I l l .  Private Sector line: In addition to the above work to be 
Dharamjaygarh - Jaba'lpur 765k~ D/C line (2nd line) would be ur 
sector. Associated 765kV line bays at Dharamjaygarh and Jabal 
under the scope of POWERGRID. 

The charges of the common transmission system would be t 

developers of Jharkhand as well as WBSEDCL till the time the lo1 

finalized. Further, the regional charges of Eastern Region v 

developers of Jharkhand projects in proportion to their installed ca, 

corresponding to open access quantum i.e. 1000MW. The regio 

NR would also be shared by the developers of Jharkhand pro 

proportion to the power allocated to these regions. Once, the lor 

tied-up, transmission charges would be shared by the beneficiar 

allocation. 

All the constituents of ER concurred. 

5.2 Phase-l lPPs in Orissa & ATS: 
The latest status of Phase-l IPPs'in Orissa would be as given belc 

SI Projects Generation Developer1 Dateof Installed 
no Open Access Applicant Commis Capacity NR 

sioning (MVQ 

1 Sterlite Sterlite Energy Ltd Jun-09 2400 200 

2 GMR GMR Kamalanga Energy Nov -d 1 1050 600 

3 Navbharat Wavabharat Power Pvt. Ltd Mar-1 2 1050 465 - 
- 4 ~on' ie f  ~ o r i e i  Power-Company Ltd June-1 2 1050 300 

5 Jindal Jindal India Thermal Power March-I 1 1200 834 

6 Lanco Lanco Babandh Power Pvt Dec-13 2640 650 
Babandh Ltd 

7 Ind ind Barath Energy(Utka1) Dec-1 1 700 266 
Barath Ltd 

Su btotal(0rissa) 10090 3315 

Inpur 
econd line) 

lndertaken by PGCIL, 
?r the scope of private 
r sub-station would be 

ne by the generation 

term beneficiaries are 

Ad be borne by the 

city and by WBSEDCL 

I charges for WR and 

:ts and WBSEDCL in 

,term beneficiaries are 

; in proportion to their 

.TOA Required (MW) 
WR ER SR Total 



Director SP&PA), CEA stated that the dedicated transmission lines up to the pooling 

point at Jharsuguda or Angul for the above lPPs as agreed in the last SCM at I 
5.2.1 Transm 

Bhuban war were the following. 

4- 
- 

ATS pl ned Upto Pooling StaZion at Jharsuguda 
Sterlite 400 MW 
Sterlite - Jharsuguda Pool 400kV Dlc line with associated line bays 

ssion System : (Under the Scope of Generation Developetj 

Pool 400KV Dlc line with associated line bays 

ATS pl+ned Upto Pooling Station at Angul 

Dlc line with associated line bays 

Monnet 050 MW 
Monet - ngul Pool 400KV Dlc line with associated line bays -I- 
GMR - ngul Pool 400KV Dlc line with associated line bays 7 

400KV 2xDIc line 
at Angul with associated line bays 

Dlc Quad line with associated line bays 

The temporary 

power evacua'ion 

following: 

interim arrangement (under the scope of respective generation developer) for 

from Sterlite, Ind Bharat, GMR and Jindal lPPs in Orissa would be as 

Sterlite LlLO of ohe ckt of Rourkela-Raigarh 400kV Dlc line 
I I 

for Phase-1 generation projects in Orissa: 
( Under the Scope *of P&&c) 

nd Bharat 

GMR 

Jindal 

- -. C 
CEA stated that, the trahsmission works under the scope of PGClL for 

in Orissa were earlier forrnulatpd under the sub-titles of 'ER', 'ER-WR' 

are divided into Part-A,:B, % & D to facilitate implementation of the 

LlLO of other ckt of Rourkela-Raigarh 400kV Dlc line 

LlLO of one ckt of Talcher-Merarnundali 400kV Dlc line 

LlLO of ~erarnundali-~epore 400kV SIC line 
i 
I 



stations at Jharsuguda and Angul and associated interconnectio s, Part-B would be for 

system strengthening in WR, Part-C having four elements of which irst two elements would 

be for system strengthening common f o r " W ~  and hlR and 3rd & th elements for system 

strengthening in WR, and Part-D would be for system strengtheni in WR and under the i 

i 
I 

scope of private developers. 

The scope of work under Part-A, 6, C & D would be as following: 

works as per the requirement of PGCIL. Part-A a u l d  be relating tc 

I. Transmission System for Phase-1 qeneration proieets in rissa - Part-A 

construction of pooling 

Angul Pooling Station - Jharsuguda Pooling 
LILO of Rourkela - Raigarh 400kV Dlc at Jharsuguda Pooling 
*LILO of Meramundali - Je,ypore 400kV SIC line at Arlgul 
'LILO of one ckt of Talcher - Meramundali 400kV Dlc line 
Establishment of 2x1 500 MVA, 7651400kV Pooling 
Establishment of 4x1 500MVA, 7651400'kV Pooling 

Ill. Transmission Svstem for Phase-1 qeneration proiects in 
I 

[ * These LILO would be later disconnected when Angul pooling 
at 765kV, otherwise it would cause short circuit level problem.] 

II. Transmission System for Phase-1 qenesatio,n proiects in 

Establishment of 765kV switching station at Dharamjaygarh I near 
Establishment of 7651400kV Pooling Station at Jabalpur 
Jharsuguda Pooling Station - Dharamjaygarh I near Korba (WR) 
LILO of Ranchi - WR Pooling near Sipat 765kV SIC line at Dhararr 
Dharamjaygarh I near Korba - Jabalpur Pooling Station 765kV Dlc: 

Jabalpur Pooling Station - Bina 765kV Dlc line 
Bina - Gwalior 765kV SIC ~3~ circuit) 
Gwalior - Jaipur 765kV Slcrline ~ 2 " ~  ctrdu'it) 
Jaipur - Bhiwani 765kV S/c line 

IV. Transmission System for Phase-1 generation projects 
(under Private Sector) 

staiion is developed 

Cbrissa - Part-B 

Korba 

i65kV Dlc 
jaygarh I near Korba 
line 

Establishment of 2x1 500MVA, 3651400kV Bhopal Pooling Station 
Jabalpur Pool - Bhopal - lndore 765kV SIC 
Bhopal New substation - Bhopal (M.P.) 400kV Dlc (high capacity) 

Jabalpur Pooling Station - Jabalpur 400 kU Dlc (high capacity) lin& 

All the constituents of ER were agreeable to th'e above systems. owever with regard to 
LILO of CTLI lines at IPPs,Zhey were agreeable-with the following o 

L On the issue of the interim arrangement for power evacuation from lPPs by LILO of I 
CTU lines, WBSETCL stated that there should be definite $Ian & program for 

implementation of ATS of IPPs. Avoiding such 

10 

36 
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Central Electricity Authority 
System Planning & Project Appraisal Division 

Sewa Bhawm, RK. Puram, New Delhi - 110066. 
- 

No. 26/1012009SP&PA/ . Date: 17* Sep., 2009 

To 
I The Member (PS), a 8 Shri M.L Jadhav, Chief Engineer (Trans), 

Central Electricity Authority, Nuclear Power Corp. of India Ltd., 
Sewa Bhawan, R. K. Puram, 9S30, VS Bhavan, Anushakti Nagar, 
New Delhi-110066 Mumbai-400094 

Fax 022-25993570 

2 The Member Secretary, 9 The Executive Director (Engg.), 
Western Regional Power Committee, NTPC Ltd., Eqgg . Office Complex, 
MlDC Area, Marol, Andheri East, Mumbai A-8, Sector-24, NOlDA 201301 
Fax 022 28370193 Fax 0124-2410201 D 

3 The Director (Projects ), 
Power Grid Corp. of India Ltd., 
'Saudaminin, Plot No. 2, Sector-29, 
Gurgaon-122001 
Fax 951 24-2571 760 

4 Chairman and Managing Director, 
MPPTCL, Shakti Bhawan, 
Rampur, Jabalpur-482008 
Fax0761 2666593 

5 Member (Transmission & Distribution), 
Chhatisgam State Electricity Board, 
Dangania, Raipur (CG)-492013 
Fax 0771 4066S6 

6 The Managing Director, 
GETCO, Sardar Patel Vidyut Bhawan, 
Race Course, Baroda-390007 
Fax 0265-2338152 

7. Director (Operation), 
MAHATRANSCO, 'Prakashgad', Plot 
N0.G-9, Bandra-East, Mumbai-400051 
Fax 022-26390383Q6595258 

10 The Chief Engineer, 
Electricity Department, 
The Government of Goa, Panaji 
Fax08322222354 

11 Executive Engineer (Projects) 
UT of Dadra & Nagar Haveli, 
Department of Electricity, Silvassa 
Ph. 0260-2642787 

12 Executive Engineer 
Administration of Daman & Diu (U.T.) 
Department of Electricity 
Moti Daman-396220 
Ph. 0260-2250889,2254745 

13 ED, WRLDC (Special invitee) 
Plot no F-3, MlDC Area, Msarol, 
And heri(East) Mumbal-400093 
Fax no 022-28235434 

Sub:. Minutes of the 2gth meeting of the Standing Committee on power System Plannirlg in 
Western Region held on loth sept 2009 at Ahmedabad 

Sir, 

The minutes of the 2gth meeting of the Standing Committee on Power System Planning of Western 
Region held on loth sept 2009 at Ahmedabad are available on CEA website (wiuw.cea.nic.in at the 
following link: Home page-Power Systems-Standing Committee on Power System Planning- 
Western Region). 

(P. K. Pahwa) 
Director, SP&PA 



The above interim arrangement is purely a temporary transmission arrangement to be 
carried out by the respective IPP and power transfer may takes place on short-term open 
access basis. The LlLO shall be removed and the line shall be restored in its original 
configuration by the respective developer, after interconnection of the generation project 
at the identified Pooling Station. 

6.  Madhya Pradesh Generation Projects and Chattishgarh Generation Projects 
(pooled at Bilaspur Pooling Point) 

P System strengthening in WR associated with above generation projects 

(i) lndore - Vadodara 765kV SIC 
(ii) Vadodara - Pirana 400kV D/c(Quad) 
(iii) Establishment of 7651400kV 2x1 500MVA Vadodara substation 

> Dedicated transmission System up to pooling point under the scope of Project- ; 
Developer 

C. Orissa IPP Projects 

Maruti Clean Coal & 
Power Ltd. (300 MW) 

Dheeru Powergen 
(450MW) and PTC 
lndia(600MW) 
Jaiprakash Power 
Ventures Ltd. 
(1 320MW) 
Aryan Coal 
Benefications Pvt. Ltd. 
(1 200MW) 

> System strengthening common for WR and NR associated with Orissa IPPs. 

(i) Maruti - WR Pooling Station(Bi1aspur) 400 kV Dlc 
(ii) Two nos of 400kV bays at WR Pooling Station ( Bilaspur) 

(i) Dheeru Power Gen - WR Pooling Station (Bilaspur) 400 kV 
Dlc (high capacity) 

(ii) Two nos of 400kV bays each at WR Pooling Station (Bilaspur) 
(i) Jaiprakash - Satna 400kV Dlc (high capacity) 
(ii) Two nos of 400kV bays at Satna(P0WERGRID) 

(i) Aryan Coal - Vindhyachal Pooling Station 400kV Dlc (high 
capacity) 

(ii) Two nos of 400kV bays at Vindhyachal Pooling Station 
(iii) 1X 1500 MVA, 7651400 KV transformer at Vindhyachal 

Pooling Station ( to be reviewed in light of 400 kV DIC 
interconnection between Vindhyachal pool and Sasan) 

(i)Establishment of 765kV switching substation at Dharamjaygarh 
(ii) Establishment of 2x1500 MVA, 7651400kV Jabalpur Pooling Station 
(iii) Jharsuguda Pooling Station - Dharamjaygarh (WR) 765kV Dlc 
(iv) LlLO of Ranchi - Sipat (Bilaspur) PS 765kV SIC line at Dharamjaygarh 
(v) Dhararnjaygarh - Jabalpur Pool 765kV Dlc line 
(vi) Jabalpur Pooling station - Jabalpur 400 kV Dlc (high capacity) 
(vii) Jabalpur Pooling station - Bina 765kV Dlc line 
(viii) Bina - Gwalior 765kV SIC (3rd circuit) 

> System strengthening in WR associated with Orissa IPPs. 

(i) Establishment of 2xl500MVA, 7651400kV Bhopal Pooling Station. 
( lmplementation by private sector through tariff based competitive bidding route) 

(ii) Jabalpur Pooling station - Bhopal 765kV SIC ( lmplementation by private sector 
through tariff based competitive bidding route) 



(iii) Bhopal - lndore 765kV SIC (Implementation by private sector through tariff based 
compefitive bidding route) 

(iv) Bhopal New substation - Bhopal (M.P.) 400kV Dlc (high capacity) (Implementation 
by private sector through tariff based competitive bidding route) 

P System strengthening in NR associated with Orissa IPP. 

(i) Gwalior - Jaipur 765kV SIC line 

(ii) Jaipur - Bhiwani 765kV SIC line 

P Pooling Stations along with their interconnections for lPPs in Orissa 

(i) Establishment of 7651400kV Pooling Station at Jharsuguda 
(ii) Establishment of 7651400kV Pooling Station at Angul 
(iii) Angul Pooling Station - Jharsuguda Pooling Station 765kV 2xSIc 
(iv) LlLO of Rourkela - Raigarh 400kV 1xDIc at Jharsyguda Pooling station 
(v) *LILO of Meramundali - Jeypore 400kV SIC line at Angul pooling station 
(vi) *LILO of one ckt of Talcher - Meramundali 400kV Dlc line at Angul pooling station. 

Interim arrangement. LlLO to be removed after establishment of 765 kV pooling 
station at Angul 

> Dedicated transmission System up to pooling point under the scope of Project 
Developer for Orissa lPPs 

D. Jharkhand and West Bengal IPP Projects 
P - 

> System strengthening, common for WR and NR associated with IPP Projects in 
Jharkhand and West Bengal Generation projects: 

Sterlite (2400 MW) 

Ind- Barath(700 MW) 

Jindal Thermal (1 200 
MW) 
Monnet (1050 MW) 

GMR (1050 MW) 

Lanco Babandh (2640 
IMW) 

Navbharat Phase-l 
(1050 MW) 

(i) Ranchi - Dharamjayagarh 765kV SIC 

(ii) Dharamjaygarh - Jabalpur 765kV Dlc (2nd line) ( lmplementation by private 
sector through tariff based competitive bidding route) 

(i) Sterlite- Jharsuguda Pooling station 400 kV DIC line with 
associated bays 

(i) Ind-Barath Jharsuguda Pooling station 400 kV DIC line with 
associated bays 

(i) Jindal Thermal- Angul Pooling station 400 kV DIC line with 
associated bays 

(i) Monet- Angul Pooling station 400 kV DIC line with 
associated bays 

(i) GMR- Angul Pooling station 400 kV DIC line with 
associated bays 

(i) Lanco Babandh- Angul Pooling station 400 kV 2XDlC line 
-with associated bays 

(ii) 3x1500 MVA, 7651400 kV transformers at Angul along with 
associated bays 

(i) Navbharat - Angul Pooling station 400 kV DIC line with 
associated bays 



Government of India 
Central Electricity Authority 

System Planning & Project Appraisal Division 
Sewa Bhawan R K Puram, 

New Delhi -110066 

No. 119106-SP&PA/ Dated: 09.03.2010 
-As per List enclosed- 

Sub: Minutes of the 2stb meeting of the Standing Committee on Transmission 
System Planning of Northern Region held on 23'd February, 2010 at  NRPC, New 
Delhi 

Sir, 
It is intimated that the minutes of the 2gth meeting of the Standing Committee on 

Transmission System Planning of Northern Region held on 23rd February, 2010 at NRPC, 
New Delhi have been uploaded on CEA website (under www.cea.nic.in/ PS wing/ 
standing committee meeting1NR) 

This is for your kind information and further necessary action at your end please. 

Yours faithfully 

(B. K. Sharma) 
Director (SP&PA) 



ED(POWERGR1D) explained that the IPPs have no firm beneficiaries and 

transmission system has been evolved based on target beneficiaries. In view of the above 

IPPs/applicants were informed to sign BPTA and share the transmission charges in 

proportion to the capacity for which LTOA had been granted. 

In addition to above transmission charges, regional transmission charges for ER, 

WR, NR and associated inter regional transmission charges would be borne by the 

respective open access applicant, as applicable (as per CERC norms) - 
He also informed that IPPs were advised to  firm up beneficiaries at the earliest 

-andintimate to POWERGRID. The applicable ~ f i s m i s s i o n  and other charges would be 

payable by the beneficiaries after firming up of the same. The transmission charges for all 

the comnon transmission systems would be shared by the IPPYs who have applied for 

LTOA in proportion to the capacity for which LTOA had been applied granted. In 

addition to above, regional transmission charges for WR, NR and associated inter 

regional transmission charges proportional to its utilization would be borne by the 

respective open access applicant as applicable. 

Members agreed for the above. 

10.3 Transmission system for IPP's in Orissa 

ED(P0WERGRID) explained that total expected IPP's in Orissa is about 

20,000MW of which about 10000 MW is expected i n  phase-I. The allocation to Northern 

region from PP ' s  in Orissa, based on the review meetings is 33 15 MW. The generation 

alongwith allocation is tabulated below: 

a -"*  .>. 8 . . .. . . .. -- S1. Projects IC LTOA Time frame NR WR ER SR 

No (MW) (MW) 

1 Sterlite 2400 400 Jun-09 200 200 

2 GMR 1050 800 Sept -1 1 600 - 200 

3 Navbharat 1050 720 Jul-  1 1  465 255 

4 Monnet 1050 900 J u n e -  1 2  300 225 225 150 
-- C 

5 Jindal 1200 1044 Mar- 1 1 834 210 - 



6 Lanco Babandh 2640 1600 Dec- 13 650 950 

7 Ind Barath 700 616 Sept-1 1 266 350 - 

Subtotal 10090 6080 3315 2190 225 350 

For evacuation of power from IPP projects in Orissa, it was agreed to pool power 

from various P P s  located in Orissa at two number 7651400 kV pooling stations at 

~harsuguaa and Angul. The proposed pooling stations would be interconnected through 

765 kV ~ X S I C  ring network and for onward tran'sfer of power to NR and WR it was 

proposed to inject power at new pooling station at Dharamjaygarh in Chhattisgarh 

through Jharsuguda pooling- Dharamjaygarh 765 kV Dlc lines. From Dhramjaygarh 

power will be transferred to Bina via Dharamjaygarh- Jabalpur-Bina 765kV Dlc . From 

Bina, power would be transferred to NR via Bina-Gwalior-Jaipur-Bhiwani 765kV SIC.. 

For transfer within WR Jabalpur-Bhopal-Indore 765 kV SIC line has been proposed. 

Accordingly the scheme would be as follows : 

I. Transmission System for Phase-I Generation Projects in Orissa - Part-A 

Angul Pooling Station - Jharsuguda Pooling Station 765 kV 2xSIc line 

LILO of Rourkela - Raigarh 400 kV Dlc at Jharsuguda Pooling station 

LILO of Meramundali - Jeypore 400 kV SIC line at Angul pooling station*" 

L L O  of one ckt of Talcher - Meramundali 400 kV Dlc line at Angul pooling 
station*" 
Establishment of 2x1500MVA7 7651400 kV Pooling Station at Jharsuguda 

Establishment of 4x1500MVA7765/400 kV Pooling Station at Angul 

**Interim arrangement. LILO to be removed after establishment of 765 kV pooling 

station at Angul. 

11. Transmission System for Phase-I Generation Projects in Orbsa - Part-B 

Jharsuguda Pooling Station - Dharamjaygarh I near Korba (WR) 765 kV Dlc iine 

LILO of Ranchi - sipat Pooling station (Bilaspur) 765 kV SIC line at 
Dharamjaygarh I near Korba 

Dharamjaygarh I near Korba - Jabalpur Pool 765 kV Dlc line .. - - -- C 

Jabalpur Pooling Station - Jabalpur 400 kV Dlc (high capacity) line 



Establishment of 765 kV sub-station at suitable location near Dharamjaygarh / 
Korba 

Establishment of 2x 1500MVA 769400 kV Pooling Station at Jabalpur 

1II.Transmission System for Phase-I G-eneration Projects in Orissa - Part-C 

Jabalpur p o o h g  Station - Bina 765 kV D/c line 

Bina - Gwalior 765 kV SIC (3rd circuit) line 

Gwalior - Jaipur 765 kV S/c line (2nd circuit) 
* Jaipur - Bhiwani 765 kV S/c line 

- 

System strengthening in WR 

(i) Establishment of 2xl500MVA, 765/400kV Bhopal Pooling Stn. (private 

sector) 

(ii) Jabalpur Pooling station - Bhopal 765kV SIC (private sector) 

(iii) Bhopal - Indore 765kV SIC (private sector) 

(iv) Bhopal New Sls- Bhopal (M.P.) 400kV D/C (high capacity) (private sector) 

Dedicated transmission system upto pooling point under the scope of Project 

developers of Orissa IPPs 
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2.4 AUFLS Performance in WR 

The month-wise details relating to performance of AUFLS scheme in Western 
Region during the period June 2009 to August 2009 in terms of quantum of load 
relief obtained and number of occasions the UFR operated was noted by the 
Committee. 'The detail is at Annexure-2.4. 

Member Secretary, WRPC stated that the AUFLS scheme, which is operational in 
Western Region, is essentially a defense mechanism for safeguarding the secured 
operation of the interconnected grid in the event of occurrence of any type of grid 
disturbance. It is therefore, requested that the WR beneficiaries may ensure to 
always keep the above scheme in operational readiness. 

'The Committee noted the same. 

ITEM No.3: TRANSMISSION SYSTEM ASSOCIATED WITH IPPS LOCATED IN 
ORISSA, JHARKHAND, WEST BENGAL, MADHYA PRADESH AND 
CHATTISHGARH, MAUDA (2x500 MW), VINDHYACHAL-IV 
(1 000MW) & RIHAND-Ill (1000MW) GENERATION PROJECTS OF 
NTPC 

3.1 Transmission system associated with lPPs located in Orissa, 
Jharkhand, West Bengal, Madhya Pradesh and Chattishgarh 

3.1.1 Member Secretary stated that during the 28th meeting of the SCM of WR held 
on 6th December 2008, comprehensive transmission system associated with Tilaiya 
UMPP (4000 MW), Nabinahgar (1000 MW) of Railways and NTPC, Barh-ll (1320 
MW), Rihand-Ill (1000 MW) Vindhyachal-IV (1000 MW) and Mauda (1000 MC'V) of 
NTPC and lPPs in Jharkhand, Orrissa, Madhya Pradesh, Chhattisgarh and 
Maharashtra was deliberated and generation specific , System Strengthening 
Common to WR and NR and System Strengthening for WR were evolved and 
agreed. From the evolved transmission system, transmission elements to be 
associated with Vindhyachal-IV and Rihand-Ill were subsequently agreed along with 
its phasing during the Special meeting of the SCM held on 18th April 2009. It was 
also decided that based on latest status of various IPP projects, phasing of 
transmission works would be worked out. The above matter was deliberated in the 
TCC of WR held on 2gth May 2009, the members had agreed to the scheme and 
stressed that the actual programme with each of the projects, once finalized, will be 
brought forth in the Standing Committee meeting and to WRPC meeting. Also, 
change in the transmission scheme, if any, subsequent to discussion in other region, 
will have to be brought to the notice.of WRP Committee for its approval. It was also 
stressed that as discussed in the Special SCM, held on 18th April 2009, the details of 
cost of transmission scheme should be sent to all the constituents by PGCIL. The 
WRP Committee further discussed the matter in its 10" meeting held on 3oth May 
2009 at Diu and endorsed the views of the TCC. PGCIL representative had stated 
that the details of the transmission cost will be furnished to all the concerned by 5th 
June 2009. 



3.1.2 In this meeting, Member (Power System), CEA stated that based on the 
review of progress of various lPPs in Chhattisgarh a list of 12 nos IPPS in 
Chhattisgarh who had made some progress which were likely to materialize during 
Ilth plan I early 12 '~  plan programme for which was drawn. The total installed 
capacity of these twelve (12) nos lPPs is 15485 MW out of which 7 no. lPPs with 
capacity 8540 MW are located near Raigarh complex and 5 no. lPPs with capacity 
6945 MW are located near Jhangir-Champa complex. The target beneficiaries as 
indicated by these lPPs are 11 143 MW to WR and 3742 MW to NR. For Orissa lPPs 
based on review with the project developers, OPTCL, CEA and POWERGRID had 
assessed and drawn a list of seven (7) projects with total capacity 10,090 MW which 
are likely to materialize by end of I lth Plan1 early 1 2 ~  plan. The target beneficiaries 
indicated by these lPPs is 2340 MW to WR and 3315 MW to NR and balance to 
ERISR. For Jharkhand and West Bengal (WBSEDCL) generation projects based on 
review the total installed capacity works to about 5465 MW. The target beneficiaries 
indicated by these lPPs is 1470 MW for WR and 2964 MW for NR and balance to 
ER. For IPP projects of Madhya Pradesh and Chhattisgarh (connected to Bilaspur 
pooling station) the total installed capacity is 3870 MW and the target beneficiaries 
indicated by these lPPs was 2375 MW for WR and 1095 for NR. Thus the total 
capacity of IPP projects in Chhatisgarh, Madhya Pradesh, Orissa, Jharkhand and 
West Bengal for which transmission system was considered during the 2gth SCM of 
WR was of the order of 35,000 MW. Details of the projects is at Annex-3.1.2 

He further stated that the transmission system associated with the various IPP 
projects located in different states was discussed during the 2gth meeting of the 
Standing Committee on Power System Planning and the transmission system was 
evolved. Details of the evolved transmission are: 

i) For evacuating power from 12 no. of lPPs projects in Chattishgarh it was 
agreed to pool power at 3 nos 7651400 kV pooling stations at Raigarh 
(Kotra), Raigarh (Tanmar) and Champa. Two pooling stations Raigarh (Kotra) 
and Raigarh (Tanmar) pooling stations have been have been planned and 
interconnected to reduce the ROW requirements as there is difficulty in laying 
lines for projects located northern part of Raigarh . At present only Jindal 
Power project is connected to Raigarh (Tanmar). It is understood that Jindal 
Power is yet to get coal linkage. Therefore the implementation of 
Raigarh(Tanmar) pooling station should be linked with the progress of works 
at Jindal power. These three pooling stations would be interconnected 
through Raigarh (Kotra)- Champa 765 kV SIC and Raigarh (Kotra)- 
Raigarh(Tamnar) 765 kV DIC line. For onward transfer of power it was 
agreed to further pool power at another intermediate Raipur pooling station. 
Raigarh Pooling station (Kotra) would be connected to Raipur pooling station 
through 765 kV DIC line. Similarly Champa would be connected to Raipur 
through 765 kV DIC lines. To provide an alternate path Champa pooling 
station would also be connected to Dharamjaygarh where power from other 
IPP projects in Orrisa, Jharkhand and W.Bengal would also be injected. For 
transfer of power beyond Raipur within WR, Raipur-Wardha- Aurangabad 
765 kV 2xDIc lines were agreed to. Beyond Aurangabad power is proposed to 
be- transferced through 765 kV Aurangabad-Padghe 765 kV DIC and 
~ u r a n ~ a b a d -  Dhule-Vadodra 765 kV SIC. For further dispersal of power at 
400 kV, Aurangabad-Khargar 400 kV DIC (quad), Vadodra-Asoj 400 kV DIC 

Minutes of 1 lth WRPC meeting held on 25Ih September 2009 at Raipur 



(quad), Dhule - Nasik 400 k v  D/C (quad), Dhule - Malegaon 440 kV D/C 
(quad) were proposed. Also interconnection at 400 kV between the proposed 
765 kV substations at bhule, Padghe, Vadodara, Raipur pooling stations, 
Raigarh (Kotra) Pooling Stations to the existing substations was agreed. Also 
for bulk transfer of power from eastern part of Western Region to western part 
of Western Region a 2 600 kV, 4000 MW HVDC bipole betweek Raigarh 
pooling station (Kotra) to Dhule was agreed and for bulk transfer of power to 
NR 2 800 kV, 6000 MW HVDC bipole between Champa pooling station and 
around Kurushetra in Haryana was agreed with 3000 MW, 800 kV HVDC 
terminals at Champa and Kurushetra with provision to upgrade the terminals 
to 6000 MW. 

ii) For evacuation of power from IPP projects in Orissa it was agreed to pool 
power from various lPPs located in Orissa at three number 7651400 kV 
pooling stations at Jharsuguda, Dhenkanal and Angul. The proposed pooling 
stations would be interconnected through 765 kV 2xS/C ring network and for 
onward transfer of power to NR and WR it was proposed to inject power at 
new pooling station at Dharamjaygarh in Chhattisgarh through Jharsuguda 
pooling- Dharamjaygarh 765 kV 2x D/c lines. In the phased development of 
transmission pooling stations at Jharsuguda and Angul were agreed to be set 
up with the initial set of 7 no lPPs likely to materialise in Orissa, which are 
located near to these two pooling stations. These two pooling stations are 
initially proposed to be interconnected through 765 kV, 2x SIC line. For 
evacuation of power 2 no. 765 kV D/C lines from Jharsuguda to 
Dharamjaygarh were agreed, one D/C line is proposed to be associated with 
Orrisa IPP projects who have sought open access for transfer to WRINR and 
the 2nd D/C line is proposed with IPP projects in SR who have sought open 
access for selling power to N W R .  From Dhramjaygarh power will be 
transferred to Jabalpur pooling station through 765 kV 2xD/C lines. Of the two 
D/c lines one D/C is associated with Orrissa lPPs and the 2nd D/C line is 
proposed part of transmission system associated with Jharkhand lPPs and 
West Bengal projects who have sought open access for transfer of power to 
N W R .  From Jabalpur pooling station power would be transferred to NR 
through the Jabalpur-Bina- Gwalior- Jaipur- Bhiwani 765 kV line. For transfer 
within WR Jabalpur-Bhopal-lndore- Vadodra 765 kV I x  SIC lines were 
agreed. The 765 kV Jabalpur-Bhopal-lndore section of line is covered with 
Orissa lPPs and 765 kV Indore-Vadodra section and Vadodra- Pirana 400 kV 
quad is covered with Madhya Pardesh generation projects and Chhattisgarh 
generation projects (pooled at Bilaspur). For IPP projects in Jharkhand and 
West Bengal in addition to the existing Ranchi-Sipat 400 kV and Ranchi-Sipat 
765 kV Sic under construction h 765 kV Ranchi- Dharamjaygarh SIC line and 
a 765 kV Dharamjaygarh-Jabalpur 765 kV D/C line was agreed for transfer of 
power to N W R .  For MP lPPs and Chhattisgarh lPPs (pooled at Bilaspur 
pooling station), Indore-Vadodra 765 kV SIC and Vadodra -Pirana 400 kV 
D/C quad lines were agreed to. 

- 'Accirdjngly; the iwnsrnission system evolved and agreed in the 2gth SCM of WR 
held at Ahmedabad on loth Sept 2009 associated with various IPP projects is as 
under: 
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*Above arrangement is temporary till the correspdnding generation project 
gets interconnected at the identified pooling station. 

Balco Ltd. 

RKM Powergen Ltd. 
Vandana Vidyut Ltd 

B. Madhya Pradesh Generation Projects and Chattishgarh Generation 
Projects (pooled at Bilaspur Pooling Point) 

(i) LlLO of both circuits of Korba - Birsinghpur 400kV Dlc at 
Balco 

(i) LlLO of Rourkela- Raigarh 400kV Dlc at HICM powergen 
(i) LlLO of one ckt of Korba - Birsingpur 400kV Dlc at 

Vandana Vidyut 

9 System strengthening common for WR associated with above 
generation projects 

(i) lndore - Vadodara 765kV SIC 
(ii) Vadodara - Pirana 400kV D/c(Quad) 
(iii) Establishment of 7651400kV 2xl500MVA Vadodara substation 

> Dedicated transmission System up to pooling point under the scope 
of Project Developdr 

\ 

C. Orissa IPP Projects 
1 

Maruti Clean Coal & 
Power Ltd. (300 MW) 

Dheeru Powergen 
(450MW) and PTC 
lndia(600MW) 
Jaiprakash Power 
Ventures Ltd. 
(1 320MW) 
Aryan Coal 
Benefications Pvt. Ltd. 
(1 200MW) - 

9 System strengthening common for WR and NR associated with 
Orissa lPPs 

(i) Maruti - WR Pooling Station(Bi1aspur) 400 kV Dlc 
(ii) Two nos of 400kV bays at WR Pooling Station ( Bilaspur) 

(i) Dheeru Power Gen - WR Pooling Station (Bilaspur) 400 kV 
D/c (high capacity) 

(ii) Two nos of 400kV bays each at WR Pooling Station (Bilaspur) 
(i) Jaiprakash - Satna 400kV Dlc (high capacity) 
(ii) Two nos of 400kV bays at Satna(P0WERGRID) 

(i) Aryan Coal - Vindhyachal Pooling Station 400kV Dlc (high 
capacity) 

(ii) Two nos of 400kV bays at Vindhyachal Pooling Station 
(iii) 1 X 1500 MVA, 7651400 KV transformer at Vindhyachal - 

Pooling Station ( to be reviewed in light of 400 kV DIC 
interconnection between Vindhyachal pool and Sasan) 

(i) Establishment of 765kV switching substation at Dharamjaygarh 
(ii) Establishment of 2x1500 MVA, 7651400kV Jabalpur Pooling Station 
(iii) Jharsuguda Pooling Station - Dharamjaygarh (WR) 765kV Dlc 
(iv) LlLO of Ranchi - Sipat (Bilaspur) PS 765kV SIC line at Dharamjaygarh 
(v) Dharamjaygarh - Jabalpur Pool 765kV Dlc line 
(vi) Jabalpur Pooling station - Jabalpur 400 kV Dlc (high capacity) 
(vii) Jabalpur Pooling station - Bina 765kV Dlc line 
(viii) Bina - Gwalior 765kV SIC (3rd circuit) 

Minutes of 1 I" WRPC meeting held on 25Ih September 2009 at Raipur 



> System strengthening in WR associated with Orissa IPPs. 

(i) Establishment of 2xl500MVA, 7651400kV Bhopal Pooling Station 
( Implementation by private sector through tariff based competitive bidding 
route) 

(ii) Jabalpur Pooling station - Bhopal 765kV SIC ( Implementation by private 
sector through tariff based competitive bidding route) - (iii) Bhopal - lndore 765kV SIC (Implementation by private sector through tariff 
based competitive bidding route) 

(iv) Bhopal New substation - Bhopal (M.P.) 400kV Dlc (high capacity) 
(Implementation by private sector through tariff based competitive bidding 
route) 

> System strengthening in NR associated with Orissa IPP. 
(i) Gwalior - Jaipur 765kV SIC line 
(ii) Jaipur - Bhiwani 765kV SIC line 

> Pooling Stations along with their interconnections for lPPs in Orissa 

(i) Establishment bi7651400k~ Pooling Station at Jharsuguda 
(ii) Establishment-of 7651400kV Pooling Station at Angul 
(iii) Angul Pooling Station - Jharsuguda Pooling Station 765kV 2xSIc 
(iv) LlLO of Rourkela - Raigarh 400kV 1 xD1c at Jharsuguda Pooling station 
(v) *LILO of Meramundali - Jeypore 400kV SIC line at Angul pooling station 
(vi) *LILO of one ckt of Talcher - Meramundali 400kV Dlc line at Angul pooling 

station. 

* Interim arrangement. LlLO to be removed after establishment of 765 kV 
pooling station at Angul 

> Dedicated transmission System up to pooling point under the scope 
of Project Developer for Orissa lPPs 

Minutes of 11" WRPC meeting held on 25" September 2009 at Raipur 13 

Sterlite (2400 MW) 

Ind- Barath(7OO MW) 

Jindal Thermal (1200 
MW) 
Monnet (1050 MW) 

GMR (1050 MW) 

Lanco Babandh (2640 
MW) 

Navbharat Phase-l 
(1050 MW) 

(i) Sterlite- Jharsuguda Pooling station 400 kV DIC line 
with associated bays 

(i) Ind-Barath- Jharsuguda Pooling station 400 kV DIC line 
with associated bays 

(i) Jindal Thermal- Angul Pooling station 400 kV DIC line 
with associated bays 

(i) Monet- Angul Pooling station 400 kV DIC line with 
associated bays 

(i) GMR- Angul Pooling station 400 kV DIC line with 
associated bays 

(i) Lanco Babandh- Angul Pooling station 400 kV 2XDIC 
line with associated bays 

(ii) 3X1500 MVA, 7651400 kV transformers at Angul along 
with associated bays 

(i) Navbharatl- Angul Pooling station 400 kV DIC line with 
associated bays 



h 

b. lPPs in M.P. 

C. Orissa Generation Projects: 

Minutes of I l th WRPC meeting held on 2 ~ ' ~  September 2009 at Raipur 

Location 

Near Nigri 

Near Sidhi 

LTOA 
Applied 
for (MW) 

1320 

1200 

2520 

5 

6 

7 

Gen. Project 
Capacity 

(MW) 

1320(2x660) 

1200(4x300) 

2520 

SI. 
No. 

1. 

2. 

Time Frame 

May'l3. 
Nov'l3 
Mar'l3, 
Mar'l4. 
Dec'l4, Mar'l5 

Applicant 

Jaiprakash Power 
Ventures Ltd. 
Aryan Coal 
Benefications 

Total 

Jindal 

Lanco 
Babandh 

Ind 
Barath 

Quantum allocated in 
the region 

Jindal India Thermal 
Power Ltd 

Lanco Babandh Power Pvt 
Ltd 

Ind Barath Energy(Utka1) 
Ltd 
Subtotal(0rissa) 

WR 
908 

900 

1808 

NR 
41 2 

300 

712 

March-I 1 

Dec-I3 

Sept-I I 

1200 

2640 

700 

10090 

834 

650 

266 

3315 

210 

950 

350 

2340 

- 

- 

- 

225 

- 

- 

- 

200 

1044 

1600 

616 

6080 



K. G. Goyal & Associates 
COST ACCOUNTANTS 

Delhi Office : 
4A, Pocket 2 
Mix Housing, 
New Kondli, Mayur Vihar-Ill 
New Delhi - 11 0096 
qovaldelhi@vahoo.co.in 

Jaipur Office : 
289, Mahaveer Nagar-ll 
Maharani Farms 
Durgapura 
JAIPUR - 302018 
Mobile : 9829373503 

raieshqovaliaipur@yahoo.co.in 

CERTIFICATE OF CAPITAL COST . 
Project Name: 

Date of Commercial Operation: 

765/400 KV, 3*500 MVA (1  Ph.) ICT-1 along with 765 KV bay & . 
- 

400 I<V bay at Jabalpur Pooling SS (NEW) & Jabalpur 765/400 KV 

Pooling Substation(NEW) under ORISSA PART-B 

. I PARTICULARS 

Expenditure up to 31.03.2013 

Projected Expenditure from 01.04.201 3 
to 30.1 1.201 3 (Up to DOCO) 

projected Expenditure from 01.12.2013 to 
31.03.2014 

Projected Expenditure 2014-1 5 

. I  Projected Expenditure 201 5-1 6 

Anticipted DOCO 01 .I 2.201 3 

This is td certify that the above summary has been prepare4 on the basis of the information drawn from the 
Audited Statement of Accounts of Power Grid Corporation df India Ltd., Western Region-ll, Vadodara upto 31- 
03-2013 . Projected expenditure is based on details furnished by the management. 

( RS.1 LAKHS) 

Place : Jaipur 
Date : 21/09/2013 

CAPITAL 
CPST 

5526.70 

6717.51 

1289.29 

For K.G. Goyal & Associates 
Cost Accountants 

hartner 
Membership No.10884 

IEDC 

0.75 

1.14 

0.00 

I DC 

296.02 

447.61 

0.00 

TOTAL 

5823.47 

7166.26 

1289.29 



K. G. Goyal& Associates 
COST ACCOUNTANTS 

Delhi Office : Jaipur Office : 
4A, Pocket 2 289, Mahaveer Nagar-ll 
Mix Hous~ng, Maharani Farms 
New Kondlr, Mayur Vihar-Ill Durgapura 
NewDelhi - 1 10096 JAI PUR - 30201 8 
goyaldelhi@vahoo.co.~n Mobile . 9829373503 

raieshsovaliai~ur@yahoo.co.in 

CERTIFICATE OF CAPITAL COST - 
Project Name: 7551400 KV, 3'500 MVA (1 Ph.) ICT-1 along wlth 762 KV bay & 400 KV bay at Jabalpur Pooling SS 

-(NEW) & Jabalpur 7651400 KV Pooling Substation(NEW) under ORISSA PART-6 

Initial Spares included in the above: TL - - 0.00 
Sub station 349.92 

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of Accounts of 
Power Grid Corporatron of India Ltd., Western Region-ll, Vadodara upto 31-03-2013 . Projected expenditure is based on details furnished by the 
management. 

Date of Commercial Operation: Ant~cipted DOC0 01 12.2013 

r. For K.G. Goyal & Associates 
Cost Accountants 

Place : Jaipur 
Date : 21/09/2013 

PARTICULARS 

LAND 

BUILDING ,CIVIL WORKS & COLONY 

TRANSMISSION LINE 

SUB-STATION 

PLCC 

Expend~ture up 
to 31.03.2013 

1 172.96 

221.95 

0.00 

4428.56 

0.00 

5823.47 

Projected 
Expenditure from 

01 04.2013 to 
30.11.2013 (Up to 

DOCO) 

0 00 

842.58 

0.00 

6323.68 

0.00 

71 66.26 

( RS.1 LAKHS) 
Projected 

Expenditure 
from 

01.12.2013 
to 31.03 201 4 

0.00 

315 93 

0.00 

973.36 

0.00 

1289.29 

Projected 
Expenditure 

2014-15 

0.00 

921.45 

0.00 

1941.05 

0.00 

2862.50 

Projected 
Expenditure 

2015-16 

0.00 

605.53 

0.00 

330.1 5 

0.00 

935.67 

Total 

1 172.96 

2907.44 

0.00 

13996.79 

0.00 

18077.19 



K. G. Goyal & Associates 
Delhi Office : 
4A, Pocket 2 
Mix Housing, 
New Kondli, Mayur Vihar-Ill 
New Delhi - 110096 - 
goyaldelhi@,~ahoo.co.in 

COST ACCOUNTANTS 
Jaipur Office : 
289, Mahadeer Nagar-11 
Maharani Farrns 
Durgapura 
JAIPUR - 30201 8 
Mobile : 9829373503 

raiesh~oyaliaipurQya hoo. co. in 

CERTIFICATE OF CAPITAL COST 

Project Name 400 KV D/C (QUAD)labalpur Pooling Station-Jabalpur - - 
Transmission Line along with associated Bays at Jabalpur 
Existing Substation & Jabalpur 765/400 KV Pooling 
Substation(NEW) under ORISSA PART-B 

Date of Commercial Operation. Anticipted DOC0 01.12.2013 

PARTICULARS 

Expenditure up to 31.03.201 3 

projected Expenditure from 01.04.201 3 
to 30.11.201 3 (Up to DOCO) 

Pro~ected Expenditure from 01.12.201 3 to 
31.03.2014 

Projected Expenditure 201 4-1 5 

Projected Expenditure 201 5-1 6 

CAPITAL 
COST 

( RS./ LAKHS) 
IEDC IDC 

This is to certify that the above summary has been prepared on the basis of the information drawn from the 
Audited Statement of Accounts of Power Grid Corporation'pf India Ltd., Western Region-ll, Vadodara upto 31- 
03-2013 . Projected expenditure is based on details furnished by the management. 

C 

nFor K.G. Goyal & Associates 

Place : Jaipur 
Date : 21/09/2013 

Cost Accountants 

( 7'- ajesh Goya ' J ~  
partner 
Membership No.10884 



K. G. Goyal & Associaf.es 
COST ACCOUNTANTS 

Delhi Office : 
4A, Pocket 2 
Mix Housing, 
New Kondli, Mayur Vihar-Ill 
New Delhi - 1 10096 
govaldelhi@vahoo.co.in 

Project Name: 

Jaipur Office : 
289, Mahaveer Nagar-ll 
Maharani Farms 
Durgapura 
JAIPUR - 30201 8 
Mobile : 9829373503 

raieshaoyaliaipur@,vahoo.co.in 

CERTIFICATE OF CAPITAL COST 

400 KV DIC (QUAD)Jab?lpur Pooling Statiorr-Jabalpur Transmission Line along with associated Bays 
at Jabalpur'Existing Substation 8 Jabalpur 7651400 KV Pooling Substation(NEW) under ORISSA 
PART-B 

Date of Commercial Operation: Anticipted DOC0 01.12.201 3 

( RS.1 LAKHS) 

Initial Spares included in the above: TL 
Sub station 55.68 

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of Accounts of 
Power Grid Corporation of lndla Ltd., Western Region-ll, Vadodam upto 31-03-2013 . Projected expenditure is based on details furnished by the 
management. 

PARTICULARS 

LAND 

BUILDING ,CIVIL WORKS & COLONY 

TRANSMISSION LINE 

SUB-STATION 

P LCC 

Place : Jaipur 
Date : 21/09/2013 

Expenditure up 
to 31.03.2013 

. 

0.00 

0.00 

260 63 

777.67 

0.00 

1038 30 

Projected 
Expenditure from 

01 04.2013 to 
30.11.2013 (Up to 

DOCO) 

0 00 

0.00 

2563.56 

827.02 

80 32 

3470.90 

For K.G. Goyal & Associates 

Projected 
Expenditure 

from 
01.12.2013 

to 31 03 2014 

0.00 

0.00 

204.50 

158.50 

12.32 

375.32 

Projected 
Expenditure 

2014-15 

0.00 

0.00 

671.34 

264.00 

47.91 

983.25 

Projected 
Expenditure 

2015-16 

0.00 

0.00 

145 33 

58.28 

1.37 

204.98 

Total 

0 00 

0.00 

3845 36 

2055.47 

141.92 

6072.75 



PART - 111 
Form 1 

Summary Sheet 

Name of the Transmission Licensee: 

Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

* 

POWERGRID CORPORATION OF INDIA LTD. 
9 

WESTERN REGION 
Transmission System for Phase-I Generation Projects in Orissa-Part B 
7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bpy at Jabalpur Pooling SIS (New). Ant. :DOC0 :01- 
DEC-20 13 

Tariff for the period 2013-14 in this form iS k e d  on Anticipated DOCO of 01-DEC-2013 as per Auditor's Certificate. However, the tariff claimed in this petition has been made on the revised Anticipated DOCO 
of 01-FEB-2014 making pro-rata reduction of 2 months on this tariff. 

Sl.No. 

'Fa 
f@ 

Petitioner 

Particulars Form No. Existing 2008- 
2009 

2009-2010 2010-2011 2011-2012 2012-2013 2013-2014(Pro 
Rata) 



PART - 111 

Forni 1A 

Calculation Of Return On Equity 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: .a Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission Element: 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at Jabalpur Pooling SIS (New). Ant. :DOC0 :01- 

DEC-2013 

Petitioner 

Particulars 

1 
Equity as DOC0 
Notional Equity for Add Cap 
Total Equity 
Return on Equity @, 17.481% 

Existing 2008- 
2009 

2 

2009-2010 

3 

2010-2011 

4 

2011-2012 

5 

2012-2013 

6 

2013-2014 

7 
3,896.92 

386.79 
4,283.71 

238.34 



PART - 111 
Forn~ 2 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 

Details of Transmission Lines And Substations 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 
Transmission System for Phase-I Generation Projects in Orissa-Part B 

Name of the Transmission Element: 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at  Jabalpur Pooling SIS (New). Ant. :DOC0 :01- 
. 3 DEC-2013 

Substa 
S1.No. 

Transmission Lines 

:ions 
Name.of Sub-station 

S1.No. 

Type of 
Substation 

Conventiona 

TerminaU 
HYDC Back 

Voltage 
level kV 

Yes/No If No, 
petition 

Name of Line 

No. of Transformers I 
Reactors1 SVC etc (with 

Capacity) 

Type of Line 
ACIHVDC 

1 

~ 7 1 c o v e r e : 2 E p 1 s ;  Commercial operation 1 
(4 lit, ci plcfpcl 

SIC or DIC 

IICT-I Bay . 

7651400 kV4Jabalpur PS 
(New) ' 

1400 

No. of Sub- 
Conductors 

765KV 

q&$.*%- 
Petitioner 

Conventional 

1 

Voltage level 
kV 

400 KV 

7651400 
kV 

10 1 -DEC-20 13 I Yes 

Line Length 
(Km.) 

220 KV 

1 1 0 1 -DEC-20 13 I Yes I 

Date of 
Commercial 

operation 

132 KV 
& below 

Covered in the present 
petition 

YrsINu If No, 
petition No. 



PART - 111 

Form 3 

Normative Parameters considered For tariff calculations 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 

POWERGRID CORPORATION OF INDIA LTD. 
WESTERN REGION 
Transmission System for Phase-I Generation Projects in Orissa-Part B 

Name of the Transmission Element: 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at Jabalpur Pooling SIS (New). Ant. :DOC0 :01- 
a DEC-2013 

Year Ending March 
Particulars Unit  xist st in^ 2008-2009 1 2009-20101 2010-2011 1 2011-20121 2012-2013 1 2 0 1 3 - 2 0 4  

[ ~ a s e  Rate o f  Return on  Equity % 17.4811 

Tax Rate 

Target Availability : ' 
Normative O&M per km. 
Normative O&M per bay 

Spares for WC as % o b & ~  

Recievables in Months' for WC 
Prime lending Rate o f  SBI as on 01-APR-2009 

% 

% 

Rs. lacs 
Rs. lacs 

% 

months 

YO 

11.33 

98.00 

Given Below 

Given Below 

15.00 

2.00 

13.20 

1 Norms for O&M expenditure for Transmission System 
2009-10 2010-11 

Norms for sub-station (Rs Lakh per bay) 

2011-12 

765 KV 
I 73.36 

400 KV 52.40 

220 KV 36.68 

132 KV and below 26.20 

Norms for AC and HVDC Lines (Rs Lakhs per km) 

2012-13 

77.56 

55.40 
38.78 

27.70 

0.568 

0.378 

0.189 

0.994 

0.663 
0.284 

Single Circuit (Bundled conductor with four or more sub-conductors) 

Single Circuit (Twin & Triple Conductor) 

Single Circuit (Single Conductor) 

Double Circuit (Bundled conductor with four or more sub-conductors) 

Double Circuit (Twin & Triple Conductor) 

2013-14 

0.537 

0.358 

0.179 

0.940 

0.627 
0.269 

81.99 

58.57 

41.00 

29.28 

0.600 

0.400 

0.200 

1.051 

0.701 

0.301 --'.' . ~ o r m  for H M C  Stations 

HVDC bipole scheme (Rs Lakh) 

86.68 

61.92 

43.34 

30.96 

553.00 

1811.00 

2 122.00 

443.00 

1450.00 

1699.00 

495.00 

1621.00 

1899.00 

91.64 - 
65.46 

45.82 

32.73 

468.00 

1533.00 

1796.00 

523.00 

1713.00 

2008.00 

0.635 

0.423 

0.212 

1.1 11 

0.741 
0.318 

0.67 1 
0.447 

0.224 

1.174 

0.783 

0.336 



FORM-5A 
Abstract of Capital Cost Estimates and Schedule of Commissioninq for the New proiects 

1 ~ a m e  of theTransmission Licensee : 

Name of  Region: 

Name of the Project : 

POWER GRID CORPORATION OF INDIA 

WESTERN 

TRANSMISSION SYSTEM FOR PHASE-I GENERATION PROJECTS IN ORISSA (PART. 

7651400 KV, 4*500 MVA (1 Ph.) ICT-1 along with 765 KV bay & 400 KV bay at 
Jabalpur Pooling SS (NEW) & Jabalpur 7651400 KV Pooling Substation(NEW) under 
ORISSA PART-B 

- 
I Name of Element: 
Capital Cost Estimates 

Board of Director/ Agency approving the Capital cost estimates: 
Board of Directors of POWERGRID 

Date of approval of the Capital cost estimates: 

Foreign Exchange rate considered for the Capital cost estimates 

Memo No. C/CP/ Orissa Ph-I IPPs (Part-B) dated 15.12.2010 

price level of  approved estimates 

Present Day Cost 

As of  End 3rd Qtr. O f  the year 201 0 

Capital Cost excludinq IDC & FC 

Fore~gn Component, i f  any (In M~llion US $ or the relevant 
Currency) 

Foreign Component, i f  any (In Million US $ or the relevant 

Completed Cost ' 

As on Scheduled COD (FR) 

Domestic Component (Rs. Cr.) 
Capital cost excluding IDC & FC (Rs. Cr) 

n 

Rate o f  taxes & duties considered I I 1 

n nn " 

132.85 

Currency) 
Domestic Component (Rs. Cr.) 

Total IDC & FC (Rs.Cr.) 

Capital cost Including IDC & FC I 1 1 

"."" 
149.69 

Foreign component, i f  any (In Million US $ or the relevant 
Currency) 

0 

8.88 

8.88 

0.00 

10.00 

10.00 1 

Domestic Component (Rs. Cr.) 

Total Capital cost Including IDC & FC (Us. Cr) 

- - - - - - 

(COD of Unit-l/Block-1) 

Schedule o f  Commissioning * 
(Scheduled DOC0 elementwise) 

(COD of Unit-l/Block-2) 
- - - -  -- - 

(COD of Unit-l/Block-3) 

141.73 
\ 

I I J 
Note: 
1. Copy of approval letter should be enclosed. 
2. Details of  Capital cost are to be furnished as per FORM-5B or 5C as applicable. 
3. Details of IDC & Financing Charges are to be furnished as per FORM-16. 

159.69 

141.73 

01.01.2014 

159.69 

01.12.2013(anticipated) 



Name of theTransmission Licensee : 

Name of theTransmission Licensee : 

Name of Region: 

Name of the Project : 

Name of the Element: 

POWER GRID CORPORATION OF INDIA 

WESTERN REGION -11 

TRANSMISSION SYSTEM FOR PHASE-I GENERATION PROJECTS IN ORISSA 
(PART-B) e 

7651400 KV, 4'500 MVA (1 Ph.) ICT-1 along with 765 KV bay & 400 KV bay at Jabalpur 
Pooling SS (NEW) & Jabalpur 7651400 KV Pooling Substation(NEW) under ORISSA 
PART-B 

Break Down Liabilities I Variation 
Provision I I Reasons for Variation 

Original 
Estimate 

(2nd 

/ 1.01 Preliminary works I I I I - 1  

As on COD 
01.12.2013 

(Antici~ated) 

1 2.0 l~ransmission ~ i n e s  material I 1 1 I I - 1 

1.1 

1.2 

1.3 

1 2.1 Towers Steel 1 . '  I . I  1 .  0.001 1 

1 2.3 1 Earth Wre 1 I 1 I 0.001 I 

Design & Engineering 
Priliminary investigation,Right of way, forest 
clearance, PTCC , general civil works. 
compensation etc. 

Total Preliminaw works 

2.5 I I Hardware Fittings 
2.6 Conductor & Earthwire accessories 0.00 
2.7 Spares 0.00 

0.00 

I I ~ o t a l  Preliminary works I% land 1 595.00( 1172.961 0.001 577.961 1 

0.00 

0.00 

I I I I I >  

.5.0 I c iv i l  Works 

1 5. I IControl Room & Oftice Building including HVAC I 

0.00 

0.00 

0.00 

0.00 

5.2 
5.3 

5.4 

0.00 

0.00 

0.00 

5.5 

Township & Colony 
Roads and Drainage I 
Foundation for structures 

M ik .  civil korks . - 
'Total Civil Works 

21 16.00 
0.00 

0.00 
I 

0.00 0.00 0.00 Included htownrhip and cobny 

0.00 
2116.00 

. 0.00 

997.60 

0.00 

1842.90 
0.00 

724.51 

Included in tormrhip and mlony 



I AS per 
Original 

Break Down Estimate 
(2nd 

Qtr.2011) 

t:.:;.g," Liabilities 1 
Reasons for Variation 

(Anticipated) 

6.1 Switchgear (CT,PT, Circuit Breaker, Isolator etc) 
As per actual execubon of works, which 

1490.341 1083(51 1309.31 1 includes mandatw spares. Cost has been 
increased as per actwl awarded cost. 

6.2 Transformers 
As per actual execution of works, which 

3247.981 1508.50~ -548.89 1 includes mandatory spares. Cost has been 
decreased as per actual awarded cost. 

6.3 Compensating Equipment( Reactor, SVCs etc) 
As per actual execution of works, which 

0.001 0.00/ 0.00 I includes mandatory spares. Cost has been 
decreased as per actual awarded cost. 

6.4 Control . Relay 8 Protection Panel 
As per actual execubon of works including 

525.251 257.861 486.12 1 amciated allied worl3 and mandatory sparer. 
Cost has been increased as per awarded cost 

6.5 PLCC 

- - - 

As per actual execution of works including 
0.00 0.00 0.00 aso3ated allied works and mandatory spares. 

Cost has been decreased as per awarded cost 

0.00 

As per actual execution of works includ~ng 
982.84 1 252.481 876.23 1 m a t e d  allled works and mandatory sparer. 

Cost has been increased as per awarded cost 

As per actual exemion of works including 
86.86 22.31 56.85 arsociated allied work and mandatory spa-. 

Cost has been increased as per awarded cost 

6.9 1 Emergency DG set 
As per actual execution of worb including 

86.62 22.25 59.43 amciated al l id works and mandabry spares. 
Cost has been increased as per awarded cost 

0.00 included in bus bars and conductors 6.10 Grounding System 0.00 

As per actual execution of works including 

Cost has been increased as per awarded cost 
%.I 1 Structure for Switch yard 

6.1 2 Auxiliary System 

0.00 0.00 Included in assodated equipments 

0.00 - 
- - - 

8.1 Custom Duty 0.00 

8.2 Other Taxes 8 Duties 0.00 

8.3 ITotal Taxes 8 Duties I 0.00 - ~ - - - - -  - - -  

ITotal (Sub-station) 1 . 1 2 3 M  
a l~onst ruc t ion  and pre-commissioning "." 

expenses 

9.1 
Site supervision & site admn.etc. (Payable to 
SEBsJ 

9.2 l ~ o o l s  and Plants I 
9.3 construction Insurance r 

I ~ o t a l  Construction and pre commissioninq I 0.00 
. . . - - . - . . . . - - - 

I 

16.1 I Establishment 0.OC 
10.2 1~udit  &Accounts 0.00 
10.3 1 Contingency 910.74 

ITotal Overheads ! 910.74 

11.0 
Project cost without IDC, FC, FERV L Hedging 1 

13285.18 
lcost 

12.0 I~otaJ  Cost (Plant 8 Equipment) I 
12.1 lnterest During Construction (IDC) 887.93 

12.2 Financing Charges (FC) 
12.3 Foreian Exchanae Rate Variation fFERVI 

12.41~edging Cost 1 
13.0 I Project cost including IDC, FC, FERV L 

Hedaina cost 1 14173.11 



Name of theTnnsmlssion Licensee : 
Name of Region: 
Name of the Project : 
Name of the Transmission Element : 

01.12.2013 
(Anticipated) 

POWER GRID CORPORATION OF INDIA 
WESTERN 
TRANSMISSION SYSTEM FOR PHASE-! GENERATION PROJECTS IN ORlSSA (PART-6) 
7651400 KV, 3*500 MVA (1 Ph.) ICT-1 along with 765 KV bay &400 KV bay at labalpur Pooling SS (NEW) & labalpur 7651400 KV PoollnQ Substation(NEW) under ORISSA PART-0 

I (I CNIL WORKS 
997.60 0.17 66.76 1064.5 

B r e a k - u p  of ConstructionlSupplylServlce packages 

I 
ORAND TOTAL I 1 I I 1 I I 11904.601 341.511 743.621 12989.73 

NanWNo. of ConrM~orJ rupp ly l  Scope of works (In llne wnh 
(C L u> 

2 

Whether awarded 
r e ~ l c a  pacluge 

Subagtlon Pkg SS02for Conrbuctlond7(lY4OOkv Jabelput 
Pmllflg SWon and Exto l  UlOW Jatdpur SIS..MIs. JSL 

CCCSHl8-WR2ISS105713I G71?40A-l6 In765 8 3766 Dld 
2607 2011 

AubTrans. PI.. AT01 mr765n I4WRKV Single P h u e  Trans. At 
Jabplpur P m l l w  S ~ W  d AsB LM, lndla a ABBAB. 
W e n . .  
C G C S / 1 1 6 ~ R - l 0 5 ( V 3 1 G 7 I  NOA-I 6 1113702 6 3703 Md 
24 01201 1 

No.of blds 
head d sort breakups as 
applicable) , 

Supply and Eredlon packae 

Supply and EreMon mckase 

Date of 
through ICBIDCBI 

DeparhentallyIDeposlt 
Work etc 6 No. of blds 

reselved. 

DomMlc 

Dom&e 

Date of rlan 
received. 

7 

5 

Date of 
Award 

26 07 2011 

24 03 2011 

Value of 
of work 

28 07 2011 

24 03 2011 

Flrm or 
FORM.5C 

Actual expendrmre 
completion 
of work 

28 10 2013 

24 04 2013 

Award In 
(RrJ Euml S ) Lakhr 

Supplp USD2.<9,858*EURO 
17,29.167tlNR 66 02,08.5531- 

Erenion - Rs 32,67,00,6181- 

Supply-Rs 63.93.66.0271- 

Erection- Rs 7.47,74.3001- 

wlm 
Ercalatton 
snpdc-as. 

Escalation 

Escalation 

1111 the cornplstlon or 
up to COD whichever 
8s eadmr. 
(Rs Lakhs) 

6825.67 

2908.37 

Taxer 6 
O m ~ e s . ~ ~ s b m ~  
duty 6 omem 

and IEOC 

1.21 

340.13 

IDC.FC,FERV 
6 Hedging cost 

474.63 

202.24 

S u w o t a l  

7301.51 

3450.73 



- 

Form 5D 
DETAILS OF ELEMENTWISE COST 

lame of  theTransmission Licensee : POWER GRID CORPORATION OF INDIA LTD. 
lame of  Region: WESTERN 

lame o f  the Project : 

400 KV D/C (QUAD)Jabalpur Puoling Station-Jabalpur 
Transmission Line along with associated Bays a t  
Jabalpur Existing Substation & Jabalpur 7651400 KV 
Pooling Substation(NcW) under ORISSA PART-B 

* 
'ransmission lines I 

~ORISSA PART-B I I 

,.NO. 

I I I 

l ~ o t a l  TL ORISSA PART-B 1 192,387.28 ( 3,845.36 

Name o f  line 

1 

2 

present petition 

petition 

Apportioned 
approved Cost 
(Rs. Lacs)(FR) 
l?rd fltr-7nl n\ 

4 0 0  K V  DIC (QUAD)Jaba lpu r  Pooling S t a t i o n -  
J a b a l p u r  Transmission Line 

R e m a i n i n g  Portion 

Completed Cost 
(Rs. Lacs) 

3,590.31 

188,796.97 

3,845.36 

;.NO. 

1 

I I I I I 

3 l ~ e m a i n i n g  Portion 1 66,917.61 1 

Apportioned 
approved Cost 

q\(FR) 

Name o f  Substation 

f 

ORISSA PART-B 

2 

7 6 5  K V  bay & 400 K V  bay a t  Jabalpur Pooling S S  
(NEW) for 7 6 5 k V  ICT#1 (7651400 KV,  4*500 M V A  (1 
Ph.) ) including 4 0 0 k V  bays for J a b a l p u r J a b a l p u r  tr. 

14,173.11 

Line I 
J A B A L P L I R  4 0 0  K V  EXTN.  S I S  (DOCO: 01.02.2014) 1 841.06 1 2227.38 

Completed Cost 
(Rs. Lacs) 

13996.79 

Total SS ORISSA PART-B 
Total Project cost for T i  & Bays under ORISSA-PART-B 

Covered in the 
present petition 

81 931.78 
27431 9.06 

yeslno 

16224.18 
20069.54 

Petitioner 

if no, 
petition 

no. 

/ 



PART - 111 
Form 6 

Financial package upto COD 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 

Name of Region: WESTEM' REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Trarismission 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at  
Element: Jabalpur Pooling SIS (New). Ant. :DOC0 :01-DEC-2013 
Project Cost as on 12989.73 (Rs. in Lakhs) 
CODl31.03.2009: 
Date of Commercial Operation of 01-DEC-2013 
the Transmission element: 

(Rs in Lacs) 
Transmission Lines 

F i n a n c i a l  P a c k a g e  a s  
a p p o r t i o n e d 1  Approved 

Currency and Amount 

Loans - Domestic 

Loans - Foreign 
Total Loans 

Equity 

Foreign 
Domestic 

Notional 
Total Equity 

1 Add Cap For 2013-2014 1 1289.291 

. 
Financial Package as on 
COD 

Currency and Amount 

INR 

Debt Equity Ratio 
Total Cost 

As Admitted onCOD 

- currency and Amount 

M R  

9921.18 

9921.18 

70.00:30.001 

Add Cap For 2013-2014 
Debt 

4251.93 

4251.93 

70.00:30.00 

Total 

M R  

M R  

Actual 

- 1289.29 

5002.81 
4090.00 

9092.81 

INR 

14173.11 1 

Normative 
902.50 

3896.92 

0.00 
3896.92 

12989.73 

Total Capital Cost with ADDCAP upto 01.04.20~k 14279.02 1 



PART - 111 

Form 9 

Statement of Additional Capitalisation after COD 

Name of the Transmission Licensee: POWERGRID CORPORATION O F  INDIA LTD. 

Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 

Name of the Transmission Element: 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay a t  Jabalpur Pooling SIS (New). Ant. :DOC0 :01- 
3 DEC-2013 

COD: 01-DEC-2013 

y.**c 
etitioner 

\..L ... Y'S1, 

Admitted Cost 

7 

Regulation 
under which 

covered 
6 

9(\) 

-gCS 

3C 1 )  

2x1) 

3fl) 

-9 (1) 

Justification as per 
propose 

5 
Balance & Retention 
Payments 
Balance & Retention 
Payments 

Balance & Retention 
Payments o 

Balance & Retention 
Payments , 

Balance & Retention 
Payments 
Balance & Retention 
Payments. 

Amount capitalised and 
proposed to be capitalised 

4 
3 15.93 

973.36 

1289.29 
92 1.45 

1941.05 

2862.50 
605.53 

330.15 

935.68 

WorWEquipment proposed to be added after COD 
upto cut off date1 beyond cut off date 

3 

BUILDING 

SUB STATION 

SI.No. 

1 
1. 

Year 

2 
2013-2014 

2. 

3. 

Total 
2014-2015 BUILDING 

SUB STATION 

Total 
2015-2016 BUILDING 

SUB STATION 

Total 



PART - 111 

Form YA 

Statement of Capital Cost 

Name of the Transmission Licensee: POW8ERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission Element: 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at Jabalpur Pooling SIS (New). Ant. :DOC0 :01- 

1 DEC-2013 

Statement of Capital Cost 
(To be given for relevantdates and year wise) 

*. 
Petitioner 



PART - 111 

Fur~n 10 

Financing of Additional Capitalisation 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 
Transmission System for Phase-I Generation Projects in Orissa-Part B 
7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay a t  Jabalpur Pooling S/S (New). Ant. :DOC0 :01- 
DEC-2013 e 

(Rs in Lacs) 



PART - I11 
Form 11 

Calculation of Depreciation Rate 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-1 Generation Projects in Orissa-Part B 

Name of the Transmission 7651400 kV, 3*500 IMVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at  
Element: Jabalpur Pooling SIS (New). Ant. :DOC0 :01-DEC-2013 

Sl.No. 

2013-2014 

I 2 3 4 5 6X01.4 X Co1.5 J 
Name of the Assets 

I 

2 
* 

3 

4 

5 

6 

Gross Block as on 
31.03.2013 or as on 
COD, whichever is 

later 

FREEHOLD LAND 

BUILDING 

TRLINE 

SUB STATION 

PLCC ' t 

LEASEHOLD LAND 

1 172.96 

1064.53 

0.00 

10752.24 

0.00 

0.00 

12989.73 

Weighted Average Rate of Depreciation (%) 

Elapsed Life 

Total 

Addcap during the 
year 

1172.96 

1380.46 

0.00 

11725.60 

0.00 

0.00 

14279.02 

0.00 

315.93 

0.00 

973.36 

s 0.00 

0.00 

1289.29 

1.55. 
0 

Gross Block as on 
31.03.2014 or as on 
COD, whichever is 

later 

0.00% 

3.34% 

5.28% 

5.28% 

6.33% 

3.34% 

0.00 

13.61 

0.00 

197.80 

0.00 

0.00, 

211.42 

Depreciation Rates as 
per CERC's 

Depreciation Rate 
Schedule 

Depreciation Amount 
up to 31.03.2014 



Name of the Transmission Licensee: 
? 

Name of Region: 
Name of the Project: 

PART - 111 

F o r m  12 

Statement of Depreciation 

POWERGRID CORPORATION OF INDIA LTD. 
WESTERN REGION 
Transmission System for Phase-I Generation projects in Orissa-Part B 

Name of the Transmission Element: 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at Jabalpur Pooling SIS (New). Ant. :DOC0 :01- 
3 DEC-2013 

*.w< 
Petitioner 

2011-2012 

13 

2005-2006 

7 

Depreciation And 
Advance against 
Depreciation recovered 

Financialyear 

1 
Depreciation on Capital 
Cost 

Depreciation on 
Additional 
Capitalisation 

Amount of Additional 
Capitalisation 

Depreciation Amount 

Details of FERV 
Amount of FERV on 
which depreciation 
charged 

Depreciation Amount ' 
Depreciation Recovered 
during the year 

Advance against 
Depreciation recovered 
during the year 

Depreciation and 
Advance against 
Depreciation recovered 
during the year 

Cumulative 

I 

2012-2013 

14 

2001-2002 

3 

Upto2000- 
2001 

2 

. .  ' 

8 

' 

2006-2007 

8 

(Rs in Lacs) 
2013-2014 

15 
20 1.09 

1,289.29 

10.32 

21 1 .41  

21 1.45. 

211.42 

2002-2003 

4 

,- 

2007-2008 

9 

2003-2004 

5 

2008-2009 

10 

2004-2005 

6 

2009-2010 

, 11 

2010-2011 

12 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay a t  
Element: Jabalpur Pooling SIS (New). Ant. :DOC0 :01-DEC-2013 

(Rs in Lacs) 

. Particulars Existing 
2008-2009 

Proposed Loan 2013-14 (8.70%) 

2009-2010 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 
Less : Repayments(s) of Loans during the year 

4002.8 1 

4002.8 1 

2010-2011 2011-2012 2012-2013 2013-2014 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Rcgion: WESTERN REGION 
Name of the Project: Transmission Systcm for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay a t  
Ele~ncnt: Jabalpur Pooling SIS (New). Ant. :DOC0 :01-DEC-2013 

(Rs in Lacs) 
- 

Particulars 2009-2010 Existing 
2008-2009 

2010-201 1 201 1-2012 2012-2013 2013-2014 



Calculation of Weighted Average Rate of Interest on Actual Loans 

PART - 111 

Form 13 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of thc Transmission 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at  
Element: Jabalpur Pooling SIS (New). Ant. :DOC0 :01-DEC-2013 

Particulars 

a?- 
Petitioner 



i, 
# 

POWER GRID COWORA'TTON OF INDM LIMITED 
(incorporated m'rh linzired liability in India) h 

w U.S.$500,000,OE)O 3.875 per cent Notes due 2023 
6 

Issue price: 98.954 per cent. W 
?9 The U.S.$S00,000,000 3.875 per cent. notes due 2023 (the Notes) are issued by Power Grid Corporation of India 
_ .  Limited (rh-e Issuer). . - 

The Issuer may, at its option, redccm all, but not some only, of the Notes at any time at  par plus accrued interest, in the 
event of certain tax changes as described under "Candiribnr of the Notes - Redemption and Pzwchase". The Notes 
mature on 17 January 2023. 

Approval-in-principal has becn received for the listing of the Notes on the Singapore Exchange Securities Trading 
Limited (the SGX-ST). The SCX-ST?ssurnes nd responsibil'cy for the correctness of any statements made, opinions 
expressed or reports conrained herein. Admission of the Notcs to the Official Iisr of the SGX-ST is not to be taken as 

b an indication of rhe merirs of the lssuer or the Notes. 
-. 5-  

The Notes will be rated BBB- by Standard & Poor's (SBrP) and BBB- by Fitch Ratings (Fitch). A rating is not a 
recommendation to buy, scU or hold securities and may be subjcct to revision, suspension or withdrawal ar any rime by 
the assigning rating organisation. 

b The Notcs have not been and wiU not be registered under the United States Seauities Act of 1933, as amcndcd (the 
2. Securities Act) a d  m y  not be offcrcd or sold within the United Stares except in certain transactions exempt from the 

registration requirements of the Securities Act. This offering circular (Offering Cucular) has not bcen and will nor be 
registered as a prospectus or a statement in lieu of a prospectus with the R e a r  of Companies in tndia in accordance 

p with thc Cornpanics Aa, 1956 and other laws for the time being in force. 'Xlu's Offering C i r d a r  has not bcen and wilI 
b not be rcviewcd or approved by any regulatory authority in hdia, indudin&, but not f i t &  to, the Sccuriries and 
3 .  FxchangeBoard of India (SEDI), any Registrar of Companies or any.stock exchangein India. This Offe;ing Ciicular and 

C the Notcs are nor and shouId not be mnstruedas an advenisemenr, invitauon, offer or sale of any securities to the public 
or any person rcsidenc in India. The Notes haye not b m  and will not be, offeted or sold toany person resident in India. p '. <.. 

)! If you purchase any of the Notes, you will be deemed tb have acknowledged, represented and agreed that you are eligible 
to purchase the Notes under applicable laws and regulations and that you arc not prohibited under any applicable law 

p:. or regulation from acquiring, owning or selling the Notes. 
\ 

The Notes wilt initially be represcntcd by a dobd Ecrtificnt'e in registered form (the Global Certificate) which will be 
registered in the name of a nominee of a common depositary for Euroclear Bank SAINV (Euroclear) and Clearstccam 
Banking, socikte anonyme (Clexstreiun, Luxembourg). Iris expected thatdelivery of the Global Cemficace will bemade 
on 17 January 2013 or such later date as may be agreed (the Posing Date) by the Issuer and rhc Joint Lead Managers 
(as d e f d  under "Szibscliption and Sale"). 

An invesmenr in Notes involves certain risks. Prospective investors should h v c  regard m the faaors described under 
the heading *Risk Factors" on page 11. 

joint Lead Managers andJoint Bookncnners 

-- Z - - Barclap- The Royal Bank of Scotland Standard Chartered Bank 

F-. The date of this Offering Circular is 10Januaty 2013. 



@IFC I international 
Finance Corporation 

L A World Bank Group 

21 21 Pennsylvania Avenue, NW 
Washington, DC 20433 - 
USA 

DATE: Thursday, September 12,2013 

FROM: Financial Operations Officer 
Fax: 1 -202-974-4371 

TO: POWER GRID CORPOF~~TION OF INDIA LIM 
NEW DELHI, 
INDIA 

AT'TN: Singhal Ak 
Fax: 01 1-91 -1 24-257-1 877 

SUBJ: Investment Agreement IVumber - 31419 

PAGES: 1 Total (Including this page) 

We provide rate settings for all interest payment dates Please refer to the investment agreement to determine whether this is the 
last principal maturity date. 

Please disregard this notice if the above-mentioned loan will be fully repaid or fully prepaid on or before the start of this rollover 
period. 

Loan Cncv index Quote Spread Loan Rate Date From Date To 

3141 9-00 000251476 USD TELERATE-US DOLLAR-06 MONTHS 0.385 2.9 3.285 911 6/20 1 3 311 8/20 1 4 
314 1 9-01 000251 898 USD TELERATE-US DOLLAR-06 MONTHS 0.385 2.05 2.435 9/16/2013 3/18/2014 
3141 9-02 000251 901 USD TELERATE-US DOLLAR-06 MONTHS 0.385 2.9 3.285 9/16/2013 3/18/2014 

Thank you. 



$'ha c p ~  .ad b g ~  (FhsCS], 
+Grid Cotpodcrn of In& La., 
~&rpcs&Q*a, 
&audadaf, P;- ,PW ha 2 
p z a G u ~ ~ u ' f 2 2 U Q i  

& Fax ho. 0124-2571&38 

. -> 

:$%% S%;;r,,& L ubwa, an calzr!?c:sr! 3a &By pr~auc l s  busi& scr *t.piH ~ Q N  

~~jxsyabk cn 01.1?a?& We g&,bdw the :-e:r.; t l l ~ n - t ~ a ~ ~ ~ ~ ~ ~ w ~ ~  h n r  q- a?>&i.:-n; w 
k make the payx-! ?!!+. -.- 

ir - .~ 
GRAM3 TCIPAL 3634~~6791 

We, therefore, weat you to make surtabk anmgmBzF.s to Fund your current acccrm so 
*at w fe&e the credit into your TL account an 0? -1 0.2015. 



N A T I O N A L  STOCK EXCHANGE 
OF INDIA LIMITED 

Ref.: NSE/L,lST/2 1 1749-W - 

Stock 01' fhr oacion 

July 30,2013 

The Dy. C;enercll Manager (Finance), 
Power Grid Corporation of India I,imilcd 
'-Saudunrini'., I'lui No.2, Seclo~. - 30, 
Gurgaon - I32 00 I .  

Kind Attn. : Mr. Sandeep Kumar .lain 
* 

Dear Sir, 

Sub: Listing of Secured, Redeemable, Nan-Convertible, Non-Cumulative, 
Taxable Bonds (Series - XLIV) issued by Power Grid Corporation of 

India Limited 

This has rcfcrcncc to your listing :~pplication for the listing nf ' 3ect lmd Redeemable, Non 
- Convertible, Non - C:umulative, Taxable Bonds (Series - XLIV). 

In this connection, we are pleased to irlfbr~il you that the securities as specified in tlie 
application are duty listed on tlie WDM segment with effect fmm July 30, 2013 and all 
members have been suitably informed as per details given below: - 

A Trade Statistics report will be providkd to you on a monthly basis in the first week of 
the followizg month, if' the security was traded during the previous month. This report 
will contain price volurne details for each day traded. 

8 - 
Yours truly, 

No 

For National Stock Exchange of India Limited 

Manager - 

Security Description 

Power Grid Corp 
8.70% 20 1 8 (S-X1,IV) 

Power &id Corp 
8.70% 2023 (S-XLIV) 

Power Grid Corp 
8.70% 20'28 (S-XLIV 

L -- 

Exchange Plaza, tlandrd Kurla Cornplex, Yar~dra (1). Mumbat 4WUjl .  Ind~a. lei: + Y l  22 26598235/36, 20598346 
E-mail : cmlist@nse.co.in Web site: www.nseindia.com 

Set 
'TY ~e 

1'T 

P'T 

Security 

PGC18 

PGC23 

PT ( PGC28 
I - .. 

Issue 

8.70% 

8.70% 

8.70% 
. 

Issue 
Size (k. 
in iakhs) 

132200 
- 

132200 

Maturity 
Date 

15-Jul-2018 

15-Jul-2023 

132200 15-Jul-2028 



NATIONAL STOCK EXCHANGE , 

OF BNDfA LIMITED 
Stock of ?he r?~lri3? 

'I'he (12inance) 
Pocver Grid Co~oraticsn 1,irnitcd 
Saudamini. 
Plot X0.2, Scztor - 29. 
Gurgaon(1 liiryana) -. i 22 001 . 

- Kind Attn. : Mr. KC. Pant - 
Ilear Sir, 

Sub: Listing of Sccnrcd Redeemble, Non-ConverfibIc, Nola Cumulative, 
Redeemable, Taxable I%onds (Series - XXXIV) issued by Power Grid 
Corporation of India Limited 

l'his has reference to your listing application for thc listing of Secured [<edecmablc. Non- 
Convet-tiblc, Non Curnulativc. ftedeemablc. 'I'axabic Bonds (Series-XXX1V). issucd by 
you. 

In d ~ i s  connection. M.C are plcascd to irtform you that tho securities as spccitied in the 
applicatioll are duly listed on the W I N  segment with effect f i o n ~  November 15, 2010 
and all ~tiernbci-s h a w  been sui~abij  informed 3s per dctails given in Annciarc I. 

A 'l'rade Slatistics rcport will bc. providcd LO you on a monthly basis in the first week of 
thc fo l lo~~ing  month. if thc sccurity was tradcd during the previous mouth. 'This report 
will contain price volumc details Ibr each ria.; tradcd. 

Yours truly, 
For National Stock Exchange of India Limitcd . - 



Anwexore i 
Powcr Grid Corporation of India I,imitcd 

Details of Securities ......... 
Issue 

j 

: 
I ....... .- .- 

- .  ... 

I 

i 
I 

i 

. . .  . 

i i 
i 

I 
I 

i 

i 
L .  -- --,. ,,.. . . .  

-- 



NATIONAL STOCK EXCHANGE 
O f  INDiA LIMITED 

Ref.: NSE/I.ISTI 155559-V 

Srock of the notion 

January 4,2012 

The Managcr (Finance) 
Power Grid Corporation Limited 
Saudsmini, 
Plot No.2, Sector - 29, 
Gurgaon(Haryana7 - 122 001. 

Kind Attn. :-Mr. K.C. Pant 
Dear Sir, 

Sub: Listing o l  Secured Redeemable, Non-Convertible, Non Cumulative, 
Redeemable, Taxable Bonds (Series-=TI) issued by Power Grid 

Corporation of India Limited 

This has reference to your listing application for the listing of Secured Redeemable, Non- 
Convertible, Non Cumulative, Rtdecmable, Taxable Bonds (Series-MUCVIT), issued by 
you. 

In this connection, we are pleased to inform you that the securities as specified in thc 
appiication are duly listed o n  the \VDM segment with effect from Januaiy 4, 2012 and all 
rnemben Iiavc been suitably informed as per details given in Annexurc I. 

A Tradc Statistics report will be provided to you on a monthly basis in the first week of 
the followi~g month, if the securiry wns traded during the previous month. This report 
will contain price volune details for cach day traded. 

Yours tndy, 
Wr bdatjonal Stock Exchange of India Limited w 

ionnson Joseph 

Exchanqe Plaza, Ba-dra Kurla Complex Bandra !EL Mun~ba~ 400051, India Tc!. 191 22 26598235136, 26598345 Fax. +9i 22 26598137338, 2659934iW 
E-mail crnlilr8osero.1n V k b  die: ww,.nselndia.con; 

/----- 



Annexure I 
Power Grid Corporation of India Limited 

Details of Securities 

I 1 t::i?tnt I Maturity 1 
Sr. No. I Issee Description 

I POWER GR.ID CORP 

- . } - = ~ P - A )  :. . 1 1- - I I 

POWER GRID CORP 
I 
1 

STWP-B) 
POK~KR GRID CORP --t 

3 9.25% 2017 (S-XXXVII, I PT I PCK17B 9.25% 1 16625 1 26-Dec-2017 I 
1 STRPP-C) 
I POU'ER GRID CORP 1 

4 1 9.2576 2018 (S-XXXVII, I PT I PGCl8B 1 9.25% 1 16625 1 26-Dec-2018 I 
1 I 

-. 
POWER GRID CORP - I I -1 

5 1 9.25% 2019 (S-XXXVII, 1 PT 1 PGCl9B 1 9.25% 1 I6625 1 26-Dec-2019 1 
c STRPP-E) 

TPOWER G R ~ D  COW 
6 1 9.25% 2020 (S-XXXVIT. PT PGC2OB 9.25% 16625 26-Dm-2020 I 

-- 

7 

8 

I STRPP-I) 
I POWER GRID CORP I 

STRPP-F) % 

p-- 

I STRPP-H) 
( POWER GRID COW 

9 i 9.25% 2023 (S-XXXVII. : y  1 9.25% 2024 (S ;mVII ,  1 PT 1 PGC24 1 9.25% 1 16625 1 26-Dm-2024 1 
STRPP-J) 
POWER GRID CORP 
9.25% 2025 (S-XXXVIL PT PGC25 9.25% 16625 26-Dec-2025 

I 

STRPP-G) 
POWER GRlD COW 
9.25% 2022 IS-XXXVIL 

I+-*- 
! 

PT I PGC.23 I 9.25% 1 16625 I 26-Dec-2023 ! 

POWER GRlD COW 
9.25W 2021 I S - m V I I .  1 PT , PCiC218 ' 9.25% 

PT 

I STRPP-K) 
;2 '0"""'" COW 

I 
9.25% 2026 (S-XXXVII, 

) 

PGC22A 

', PT 

9.25% 16625 i 16-Dec-2022 

PGC26 9.25% 16625 26-Dec-2026 



NPaTfrOMAt STOCK E X f  H A N G f  
OF INDIA LlRAlTED 

Ref.: KSE/LIST/lG395 f -H 

Stock of t h e  not ion 

March 29, 20 12 

The Manager (Finance) 
Power Grid Corporation of Tndia Limited 
Saudzmini, 
Plot No.2, Sector - 29, 

D Gurgaon(Haryana) - 122 00 1. 

- 
Kind Attn. : Mr. KC. Pant 

Dear Sir, 

Sub: Listing of Secured, Redeenlable, Non-Convertible, Non Cumulative, 
Redeemable, Taxable Bonds (Series-XXXVIII) issued by Power Grid 

Corporation of India Limited 

This has reference to your listing application for the listing of secured redeemable, non- 
convertible, non cumulative, redeemable, taxable Bonds (Series-XXXVIII). 

A Trade Statistics report will be provided to you on a moilthly basis in the first week of 
tlie following month, if the security was traded during the previous month. This report 
will contain price volume details for e a ~ h  day traded. 

Yours truly, 
Stock Exchange of India Limited 

In this connection, we are pleased to inform you that the securities as specified in the 
application are duly listed on the WDM segment with effect from March 29, 201 2 and all 
members have bcen suitabfy informed as per details given below: 

1 ~ r .  
i No 

1 

Security Description 

POWER GRID CORP 
9.25% 2027 (S- 
XXXVIII', 

Sec 
Type 

PT 

Security 

PGC27 9.25% 85500 09-Mar-2027 



NAT!BNAt STOCK EXCHANGE 
OF f N O f A  lllMlTED 

Ref.: NS.E/LIST/I 66892-S 

Stock of the  not ion 

Apti 1 26,20 12 

The Manager (Finance) 
Power Grid Corporation of India Limited 
Saudamini, 
Plot No.2, Sector - 29, 

- . Gurgaon(Haryan5) - 122 001. 

Wnd A t h .  : Mr. K.C. Pant 

Dear Sir, 

Sub: Listing of Secured, Redeemable, Nan-Convertible, Non Cumulative, 
Redeemable, Taxable Bonds ( S ~ ~ ~ ~ S - ~ Y X X I X )  issued by Power Grid 

. Corporation of India Limited 

This has reference to your listing application for the listing of secured redeemable, non- 
convertible, non cumulative, redeemable, taxable Bonds (Series-XXXIX). 

In this connection, we are pleased to inform you that the securities as specified in the 
application arc duly listed on the UBM segment with effect from April 26, 2012 and a11 
nleinbers have been suitably informed as per dctaits given below: 

A Trade Statistics report will be providd to you on a monthly basis in the first week of 
the following month, if the security was 'traded during the previous month. This report 
will contain price volume details for each day traded. 

I I Sr. 
No 

Yours faithfully, 
f -  

Stock Exchange of India Limired 

Br, Chief Manager 
- .  ' -- - - 

Security Description 1 TYPe 

POWER GRID CORP 

Security 

9.40% PT 1 PGC27 

I - 
1 

Issue 
-- 

9.40% 2027 (S- . 180000 
! ==) 

29-Mar-2027 

Issue 
Size (Rs. 
in lakhs) 

Maturity Date 



N A T l O N A i  STOCK EXCHANGE 
OF INDIA II.IM1'B-ED 

Sroc:c 0/ the na t ion  

July 19,2012 

The Managcr (Finance) 
Power Grid Corporation of India Limited 
Saudamini, 
Plot No.2, Sector - 29, 
Gurgaon(1-iaryana) - 1 22 00 1. 

f i n d  Attn. : Mr. K.C. Pant 

Dear Sir, 

Sub: Listing of Secured Redeemable, Nan-Convertible, Norm Cumulative, 
Redeemable, Taxable Bonds (Series -XL) issued by Power Grid 

Corporation of Tndia Limited 

This has rcfcrcncc to your application for thc listi~ig of secut-ed redeemable, nun- 
u)nvcxtible, non cumulative, redccnlahlc, taxable Bonds (Series-XL). 

In this connection, wc are plcased to inform you that the securitics as specified in the 
application are duly listed on the WDM segment with effcct from July 19, 2012 and all 
members have been suitably informed as pcr details given in the amexurc bclow: 

A Tradc Statistics report will be provided to you on a monthly basis in the first week of 
thc fofiowing month, if the sccurity was traded during tire previous month. This report 
will conrain pricc volume details for each day traded. 

Yours truly, 
For National Stock Exchange of India Limited 

Vishal Patelia 
<Manager 

9 

'%" 

ts<!-a~?ge i:iaza, E-x:dn Ki.l:ia Cc:npkx, Uandra iL3, khtn;b% 40Qrf5 i. i::db. Tci: -*9! 22 2G'i9Y%~S/36. 265.38346 
E-mail : cralingnre.co.in Web slCe:.wiu~.nse.ir?dli..oni 



Anncsure 1 
Power Grid Corporation of  India Limited 

Details of Securities 

Issue Dcscription Sccuritv Issue .. -----..--..-----.-. ,.TIE ..-L 

POWER GRID CORP 9.30% 
2016 (S-XI-, STRPP-A) PGC 16A 9.30% 

----- 

3 
POWI'IICiRII)COKP9.30% / P.I. 
2017 (S-XI., SI'RPP-R) 

PGC 17A 9.30% 
i 

! POWER GRID CORP 9.30% ! p,r 3 I 2018 (S-XI., STRPP-C) PGCIXA 9.30% 
, . -  .. .. . I. " -.,- .....-.---..---- - "---; ---------. 

POWER GRID CORP 9.30% ' pT L20L9 (S-XL. STRPP-D) PGCl9A 9.30% 
- - . - .- - 

5 
... 

/ 2020 (S-XL, STRPP-E) ----- -...---....--.,-- 
I I I'OWEK GRID COKP 9.300~ pT PGC21A 

9.30% 1 2021 (S-XI., S'I.KPI1-I:) 

I POWER GRID CORP 9.30% ! PT 
2022 (S-XL, STRPP-G) i / PGC2ZA 1 9.30% 

POWER GRID CORP 9.30% ' 1 2023 (S-XL, S~lXI'P-II) 
/ PT I PGC23A 1 9.305: 

9 !  
POWER GRID CORP 9.30% 
2024 (S-XI, SI'KPP-I) 

j m 1 POL* 1 9.30% 

/ POWER GKID CORP 9.30% 
2025 (S-XI,, STRPP-J) 

1 PI' I PGC25 1 9.30% 

POWER GRIDCORP 9.30% 1 pl. I PCC26 1 9.30% 
2026 (S-XL, STRPP-K) / POWER GRID CORPa9.30% / 1 POC27 1 9.30% 12 2027 (S-XL, S'IX'KPP-L) 

Allotment 



PART - 111 

Form 13A 

Calculation of Interest on Normative Loan 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay a t  
Element: Jabalpur Pooling SIS (New). Ant. :DOC0 :01-DEC-2013 

(Interest on Normative loan 199.95 1 



PART - I11 
Form 131 

Loans in Foreign Currency 

Petitioner 

Name of the Transmission POWERGRID CORPORATION OF INDIA I,TD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at 

Particulars 

Average Net Loan 

Rate of Interest on Loan 

Interest on Loan 

5.54 

3.285% 
0.18 



PART - 111 
Form 13B 

Calculation of Interest on Working Capital 

Name of the Transniission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: ' 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at  
Element: Jabalpur Pooling SIS (New). Ant. :DOC0 :01-DEC-2013 

Petitioner 



PART - III 
Form 14 

Draw Down Schedule for Catculation of TDC & Financing Charges 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 

Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part I3 
Name of the Transmission 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at  
Element: Jabalpur  Pooling SIS (New). Ant. :DOC0 :01-DEC-2013 

Draw Down Schedule for Calculation of IDC & Financing Charges 

Quarter 1 

SI.No. 

1. 
1.1 

1.2 

Quarter 2 

Particulars 

1.2.1 

Quarter n(C0D) 

Loans 
Foreign Loans 
lndian Loans 

1 IDC 

- 
IFC (IFC - A LOAN) 
(31419-00) 

Draw Down Amount 

I 

1.2.2 

Quantum In 
Foreign 

Currency 

350.00 

Financing Charges 

1.2.3 

I 

IFC (IFC - B LOAN) 
(3141941) 

Draw Down Amount 

1.2.4 

Exchange Rate 
on Draw 

Down Date 

Quantum In 
Foreign 

Currency 

1210.00 

IDC 

Financing Charges 

1FC OCFF LOAN) 
(31419-02) 

Draw Down Amount 

Finencing Charges 

Total Foreign Loans 

Draw Down Amount 

Amount In 
Indian Rupce 

Quantum In 
Foreign 

Currency 

510.00 

Financing Charges 

FC - BOND 
(17.01.2013) 

Draw Down Amount 

4090.00 

1.2 
1.2.1 

. 

Exchange Rate 
on'Draw 

Down Date 

2020.00 

1.2.2 

Amount In 
Indian Rupec 

Exchange Rate 
on Draw 

Down Date 

1DC 

Financing Charges 

Indian Loans 
BOND-XXXIV 

Draw Down Amount 

1.2.3 

Amount In 
Indian Rupce 

0.00 

0.00 

225.00 - 
IDC 

Financing Charges 

BOND XXXVll 

Draw Down Amount 

- 

1.2.4 

50.00 

IDC 

Financing Charges 

BOND XXXVIII 

Draw Down Amount 

1.2.5 

Financing Charges 

BOND XXXlX 

Draw Down Amount 

1.2.6 

Financing Charges 

SBI (21.03.2012) 

Draw Down Amount 

1.2.7 

10.00 

- 

220.00 

Financing Charges 

BOND XL 

Draw Down Amount 

Financing Charges 

Proposed Loan 2013- 
14 (8.70%) 

85.00 

410.00 



PART - 111 
Form 14 

Draw Down Schedule for Calculation of IDC & Financing Charges 

Name of the Transmission POWERGRID CORPORATION OF 1NDiA LTD. 
Licensee: 
Name of Region: WESTERN REGION 

Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmisston 7651400 kV, 3*500 MVA (1 ph.) ICT-I alongwith 765 kV bay & 400 kV bay at 
Element: Jabalpur Pooling SIS (Ncw). Ant. :DOC0 :01-DEC-2013 

ISI.Nol Drawn Down 1 
Draw Down Schedule for Calculation of [DC & Financing Charges 

Quarter 1 

SI.No. 

IDC 

Financing Charges 

Total lndian Loans 

Draw Down Amounl 

Quarter 2 

- 8 

Particulars 

5002.81 

Financing Charges 

Total of Loans Drawn 

Draw Down Amount 

Quarter n(C0D) 

0.00 

9092.81 

Quantum In 
Foreign 

Currency 

Quantum In 
Foreign 

Currency 

Exchange Rate 
on Draw 

Down Date 

Amount In 
lndian Rupcc 

Quantum In 
Foreign 

Currency 

Exchange Rate 
on Draw 

Down Date 

Amount In 
lndian Rupee 

Exchange Rate 
on Draw 

Down Date 

Amount In 
lndian Rupee 



PART - 111 

Form 1 

Name of the Transmission Licensee: 
Name of Region: 

Summary Sheet 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 

Tariff for the period 2013-14 in this form is based on Anticipated DOCO of 01-DEC-2013 as per Auditor's Certificate. However, the tariff claimed in this petition has been made on the revised Anticipated DOCO 
of 01-JAN-2014 making pro-rata reduction of 1 month on this tariff. 

Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission Element: 4 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS TIL alongwith associated bays at  Jabalpur 

(Existing) SIS & Jabalpur 7651400 kV Pooling SIS (New) :DOC0 :01-DEC-2013 
(Rs in Lacs) 

Petitioner 

S1.No. 

1 
1 
2 
3 
4 
5 
6 

Existing 2008- 
2009 

4 
0.00 
0.00 
0.00 
0.00 
0.00 
0.00 

Particulars 

2 
Depreciation 
Interest on Loan 
Return on Equity 
Interest On Working Capital 
0 & M Expenses 

, 
Total 

2009-2010 

5 

Form No. 

3 
FOFM- 12 
FORM-13A 
FORM-0 1 A 
FORM-13B 

2010-2011 

6 

2013-2014(Pro 
Rata) 

9 
82 97 
78 93 

82.1 1 

10.53- 
93.30 

347.87 

2011-2012 

7 

2012-2013 

8 



PART - 111 

Form I A  

Calculation Of Return On Equity 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission Element: 

3 400 k~ D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur (Existing) S/S'TIL alongwith associated bays at Jabalpur 
(Existing) S/S & Jabalpur 7651400 kV Pooling S/S (New) :DOC0 :01-DEC-2013 

(Rs in Lacs) 

w .8ip=-- 
Petitioner 

Particulars 

1 

Equity as DOC0 
Notional W n r  Add  Cap 

Total Equity 
Return on Equity @, 17.481% 

Existing 2008- 
2009 

2 

2010-2011 

4 

2009-2010 

3 

201 1-2012 

5 

e 

2012-2013 

6 

2013-2014 

7 
1.352.76 

112.60 
1,465.36 

82.11 



PART - 111 
Form 2 

Details of Transmission Lines And Substations 

Name of the Transmission Licensee: POWERGRID CORPORATION O F  INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission Element: 8 400 kV D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur (Existing) S/S T/L alongwith associated bays at Jabalpur 

(Existing) SIS & Jabalpur 7651400 kV Pooling S/S (New) :DOC0 :01-DEC-2013 

Transmission Lines 
S1.No. Name of Line Type of Line 

AC/HVDC 

t (4 d - v p k c ! )  Yesmo 

Yes 1 

SIC or  D/C 

~f NO, 
petition 

No. 

Substations . 
SI.No. 

No. of Sub- 
Conductors 

400 kV D/C (Quad-ACSR Moose) Jabalpur 
Pooling S/S (New) - Jabalpur (Existing) 

4 

Name of Sub-station 

Voltage level 
kV 

AC * 400 D/C 

1 

3 

Line Length 
(Km:) 

?-Type of 
Substation 

Conventional 

15.456 

IGISI HVDC 
TerminaU 

HVDC Back 
to Back 

Date of 
Commercial 

operation 

765 KV 

Jabalpur (PS) Line Bay # 1 
Jabalpur (PS) Llne Bay # 2 

Date of 
Commercial 

operation . 

01-DEC-2013 

Voltage 
level kV 

Covered in the present 
petition 

Y esfNo 

7651400 
kV 
400 

400 

400 kV 

7651400 kV Jabalpur PS 
(New) 
Jabalpur (Ex~sting) Line Bay # 
1 
Jabalpur (Existing) Line Bay # 
2 
Jabalpur 400 kV Extn SIS 
(Existing) 

Covered in the present 
petition 

400 KV 220KV If No, 
petition No. 

400 
400 

Conventional 

Conventional 

No. of Transformers / 
Reactors/ SVC etc (with 

Capacity) 

,132 KV 
& below 

Yes 

Yes 1 

Total 

No. ofBays . 

0 1-DEC-2013 

0 1 -DEC-20 13 

1 
4 

.01-DEC-2013 I Yes 
01-DEC-2013 ] Yes 

I 

a ,%is=- .' Petittoner 

s 

1 



PART - 111 

Form 3 

Normative Parameters considered For tariff calculations 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase4 Generation Projects in Orissa-Part B 
Name of the Transmission Element: a 400 kV D/C (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) S / ~ T L  alongwith associated bays at Jabalpur 

@xisting) S/S & Jabalpur 765/400 kV Pooling S/S (New) :DOC0 :01-DEC-2013 
Year  Ending M a r c h  

Par t iculars  

1 

Base Rate of  Return o n  Equity =a 

Tax Rate 

Target Availability 

Nonnative O&M per Km. 
Normative O&M per bay 

Spares for WC as % of O&M 

Recievables in ~ o n t h s '  for WC , 

Prime lending Rate of  SBI as o n  01-APR-2009 

Existing 2008-2009 

3 

Unit 
2 

70 
% 

' % 
Rs. lacs 

Rs. lacs 

% 

months 

% 

Norms for O&M expenditure for Transmission System 

Given Below 

Given Below 

15.00 

2.00 

13.20 

2009-2010 

4 

2009-10 

2010-2011 

5 

2010-11 
Norms for sub-station (Rs Lakh per bay) 

- 2011-2012 

6 

2011-12 

765 K V  

400 K V  

220 KV 
132 K V  and below 

2012-2013 

7 

2012-13 

8 1.99 

58.57 

41.00 

29.28 

2013-2014 

8 

11.33 

98.00 

2013-14 

73.36 

52.40 

36.68 

26.20 

86.68 

61.92 

43.34 

30.96 

Norms for AC and HVDC Lines (Rs Lakhs per km) 
Single Circuit (Bundled conductor with four or more sub-conductors) 
Single Circuit (Twin & Triple Conductor) 
Single Circuit (Single C6nductor) 
Double Circuit (Bundled conductor with four or more sub-conductors) 

Double Circuit (Twin &*Triple Conductor) 
Double Circuit (Single Conductor) 

77.56 

55.40 

38.78 

27.70 

91.64 

65.46 

45.82 

32.73 
I 

Norm for HVDC Statioqs 
H W C  Back-to-back statioL(1 Iakh per 500 MW) 
.Riband-Dadri HVDC bipob scheme (Rs Lakh) 
Talcher-Kolar HVDC bipole scheme (Rs Lakh) 

0.537 

0.358 

0.179 

0.940 

0.627 

0.269 

0.635 

0.423 

0.212 

1 . 1 1 1  

0.741 

0.3 18 

' 0.671 

0.447 

0.224 

1.174 

0.783 

0.336 ' 

@ -- .c/- 443.00 

1450.00 

1699.00 

0.568 

0.378 

0.189 

0.994 

0.663 

0.284 

0.600 

0.400 

0.200 

1.051 

0.701 

0.301 

553.00 

181 1.00 

2 122.00 

468.00 

1533.00 

1796.00 

495.00 

1621.00 

1899.00 

523.00 

1713.00 

2008.00 



FORM-5A 
Abstract of Capital Cost Estimates and Schedule of Commissionina for the New ~~ro iec ts  

Name of theTransmission Licensee : 
Name of Region: 

Name of the Project : 

POWER GRID CORPORATION OF INDIA 

WESTERN 

TRANSMISSION SYSTEM FOR PHASE-I GENERATION PROJECTS IN ORISSA (PART- 
B) 

400 KV D/C (QUAD)Jabalpur Pooling Station-Jabalpur Transmission Line along with 
associated Bays at Jabalpur Existing Substation & Jabalpur 765/400 KV Pooling 
Substation(NEW) under ORISSA PART-B 

Name of Element: 
Capital Cost Estimates 

'Date of-approval of the Capital c.ost estimates: . - 
I I 

Memo No. C/CP/ Orissa Ph-I IPPs (Part-B) dated 15.12.2010 

Board of Director/ Agency approving the Capital cost estimates: 

I I 1 Completed Cost ' 
Present Day Cost 

Govt. of India 

Foreign Exchange rate considered for the Capital cost estimates 

Price level of approved estimates 

Capital Cost excluding IDC & FC 

Foreign Component, if any (In Million US $ or the relevant 

As of End 3Rd Qtr. Of the year 
201 0 

Ac on Scheduled COD (FR) 

IDC & FC 
Foreign Component, if any (In Million US $ or the relevant 
Currencv) 
Domestic Component (Rs. Cr.) 

Total IDC & FC (Rs.Cr.) 

Rate o f  taxes & duties considered 

41.37 

n 

Capital cost Including IDC & FC 

Foreign Component, if any (In Million US $ or the relevant 
Currency) 

46.61 

n.nn 

2.94 

2.94 

Domestic Component (Rs. Cr.) 

Total Capital cost Including IDC & FC (Rs. Cr) 

(COD of Unit-l/Block-1) 

3.32 

3.32 

n.nn 

9 

Schedule of Commissioning 

(Scheduled DOC0 elementwisft) 

n~nn 

\ 44.3 1 49.93 

44.31 

01.01.2014 

(COD of Unit-l/Block-2) 

(COD of Unit-l/Block-3) 

49.93 

01.12.2013(anticipated) 
I 

Note: 
1. Copy of approval letter should be enclosed. 
2. Details of Capital cost are to be furnished as per FORM-SB or 5C as applicable. 
3. Details of IDC & Financing Charges are to be furnished as per FORM-16. 

- - -- - - -  

.-.-.- 



Name of theTransmission Licensee : 

Name of theTransmission Licensee : 

Name of Region: 

POWER GRID CORPORATION OF I ~ D I A  

WESTERN REGION -11 

Name of the Project : 
TRANSMISSION SYSTEM FOR PHASE-I GENERATION PROJECTS !N ORISSA 
(PARTd) 

Name of the Element: 400 KV DIC (QUAD).labalpur Pooling StatiowJabalpur Transmission Line along with 
associaled Bays at Jabalpur Existing Subslalion 8 Jabalpur 7651400 KV Pooling 
Subslation(NEW) under ORISSA PART-B ("b 

As per 

ih d* 
Original As on COD 

SI.No Break Down Estimate 01.122013 ' Variation Reasons for Variation 
(3rd Otr- (Anticipated) 
2010) 

1. Unvl lnMI I n 9  L YYmrcl**mm 

: inves"ation,Right of way, forest a%.eaMEsDn.N~...a 
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2 4 
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0.00 
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Towers Steel 
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Earth Wre 
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0.00 

33 51 

979 63 
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0.00 

443.08 

2.7 

2.8 

1066 05 

14 31 

213 13 
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0.00 

263.36 

93441 
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9.92 
-- 

0.00 
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1347 

5404 

0.00 

580.10 

61 64 
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PART - [[[ 
Form 6 

Financial package upto COD 

Name of the Transmission POWERGRID CORPOIUTION OF INDIA LTD. 
Licensee: 

- 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpcr (Existing) SIS TIL 
Element: alongwith associated bays at Jabalpur (Existing) SIS & Jabalpur 7651400 kV Pooling 

SIS (New) :DOC0 :01-DEC-2013 
Project Cost as on 4509.20 (Rs. in Lakhs) 
COD13 1.03.2009: 
Date of Commercial Operation of 01-DEC-2013 
the Transmission element: 

(Rs in Lacs) 

Transmission Lines 
F i n a n c i a l  P a c k a g e  a s  F inancia l  Package  as o n  As Admitted on COD 

Loans 
Loans - Domestic 

Loans - Foreign 
Total Loans 

Equity 
Foreign 
Domestic 

Notional 
Total Equity 

Debt Equity Ratio 
Total Cost 

M R  

I Add Cap For 2013-2014 

Currency and Amount 

70.00:30.00 
4431.00 

375.32 1 

rNR 

1329.30 

1329.30 

70.00:30.00 
4509.20 

I' 

4884.52 1 

Add Cap For 2013-2014 
Debt 

Equity 
Total 

Currency and Amount , Currency and Amount 

3101.70 

3101.70 

\ 

5- 

MR 
INR 

MR 

Total Capital Cost with ADDCAP upto 01.04.20bh 

Actual 

227 1.44 
885.00 

3156.44 

1352.76 
0.00 

1352.76 

Normative 
262.72 
112.60 
375.32 



PART - I11 
Form 9 

Statement of Additional Capitalisation after COD 

Name of the Transmission Licensee: POWERGRID CORPORATION O F  INDIA LTD. 

Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B q 

Name of the Transmission Element: * 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS TIL alongwith associated bays a t  Jabalpur 
(Existing) SIS & Jabalpur 7651400 kV Pooling SIS (New) :DOC0 :01-DEC-2013 

COD: 01-DEC-2013 
(Rs in Lacs) 

2013-2014 

) 

, , 
P X C  

TR LINE 

SUB STATION 

2014-2015 

Amount capitalised and 
proposed to be capitalised 

Year 

4 I I I 

12.32 

PLCC 

Admitted Cost Justification as per 
propose 

WorWEquipment proposed to be added after COD 
upto cut off date1 beyond cut off date 

204.50 

158.50 

TR LINE 

SUB STATION 

c@, .@--- 
Petitioner 

Regulation 
under which 

Balance & Retention 
Payments 
Balance & Retention 

Balance & Retention 
Payments 

I I I 

47.91 

Total 

Total 

- I 

671.34 

264.00 

Balance & Retention 
Payments. 

983.25 
145.33 

58.28 

1.37 

2015-2016 TR LINE 

SUB STATION 

PLCC 

204.98 1 

Balance & Retention 
Payments 
Balance & Retention 
Payments 

Balance & Retention 
Payments 
Balance & Retention 
Payments 
Balance & Retention 
Payments 

I 

.r (13 

9 1 3  
si 

sc !, 
S(l) @ 

- 



I 

PART - I11 
Form 9A 

Statement of Capital Cost 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 

Name of the Transmission Element: 4 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS T/L alongwith associated bays at Jabalpur 
(Existing) SIS & Jabalpur 7651400 kV Pooling SIS (New) :DOC0 :01-DEC-2013 

Statement of Capital Cost 
(To be given for relevant dates and year wise) 

(Rs. in Crores) 

@-e-k- 
Petitioner 



PART - 111 
Form 10 

Financing of Additional Capitalisation 

Name of the Transmission Licensee: POWERGRID CORPORATION O F  INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission Element: 400 kV D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur (Existing) S/S T/L alongwith associated bays at  Jabalpur 

(Existing) S/S & Jabalpur 7651400 kV Pooling S/S (New) :DOC0 :01-DEC-2013 
(Rs in 1 .nrsl 

Financial Year 
(Starting from 

COD) 
1 

Amount 
capitaIised in 

WorWEquipmen 
t 

Projected/Actual 
From COD to31- 

Mar-2014 

2 

375.32 

,--" --- ---" 
Admitted 

Year1 

7 

Year2 

3 

Year2 

8 

Year3 

4 

Yead 

9 

Year4 

5 

Years& So on 

6 

Year5 & so on 

10 11 



PART - 111 
Form 11 

Calculation of Depreciation Rate 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 

Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS TIL 
Element: alongwith associated bays a t  Jabalpur (Existing) SIS & Jabalpur 7651400 kV Pooling - SIS (New) :DOC0 :01-DEC-2013 

- 
Petitioner 

(I&s in Lacs) 
Cross Block as on 
31.03.2013 or as on 
COD, whichever is 

later 
2 

Addcap during the 
year 

3 

SI.No. Name of the Assets 

I 

Cross Block as on 
31.03.20 14 or as on 
COD, whichever is 

later 
4 

Depreciation Rates as 
per CERC's 

Depreciation Rate 
Schedule 

5 

Depreciation Amount 
up to 31.03.2014 

6=C01.4 X Co1.5 



PART - l!i 
Form 12 

Statement of Depreciation 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission Element: 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS TIL alongwith associated bays a t  Jabalpur 

8 (Existing) SIS & Jabalpur 7651400 kV Pooling SIS (New) :DOC0 :01-DEC-2013 

- 

Depreciation on Capital 
Cost 
Depreciation on 
Additional 
Capitalisation 

Details of FERV 1 

- 

79.64 

Amount of Additional 
Capitalisation 

Depreciation Amount . 

Amount of FERV on 
which depreciation 
charged 

I Advance against 
Depreciation recovered I I 1 I I I I I I 1 I 1 I I 1 

375.32 

. 3.32 

1 
Depreciation Amount 

Depreciation Recovered 
during the year 

82.97 

~ d v a n c e  against 
- -  Depreciation recovered ,: r: :... - : , : .,  upto to the year 

T ---... ,.,: .> ,; 
-, ... \ 

I 

Depreciation and 
Advance against 
Depreciation recovered 
during the year 
Cumulative 
Depreciation And 

Petitioner 

1 

82.97 

82.97 1 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 

Name of the Transmission 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS T L  
Element: alongwith associated bays at Jabalpur (Existing) SIS & Jabalpur 7651400 kV Pooling 

SIS (New) :DOC0 :01-DEC-2013 
(Rs in Lacs) 

Particulars Existing 
2008-2009 

Proposed Loan 2013-14 (8.70%) 

2009-2010 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year t 

Net Loans Opening 
Add : ~rawal(s )  during the year 
Less : Repayments(s) of Loans during the year 

2010-2011 

- 

Add : Drawal(s) during the year 
Less : Repaymentds) of Loans during the year 
Net Loan Closing 
Average Net Loan 

Rate of Interest on Loan 
Interest on Loan 

2011-2012 

I 

1796.44 

1796.44 

0% 

2012-2013 2013-2014 

0% 

-_ 

u - 
IFC (ICFF LOAN) (31419-02) 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year 

Net Loans Opening 
Add : Drawal(s) during the year 

0% 

110.00 

110.00 

Less : Repayments(~) of Loans during the year 

Net Loan Closing 
Average Net Loan 
Rate of Interest on Loan 
Interest on Loan 

0% 

FC - BOND (17.01.2013) 
Gross Loan Opening 

0% 

I 

260.00 
260.00 

2.435% 
6.33 

0% 0% 0% 

110.00 
3.285% 

3.61 



PART - 111 

Form 13 

Calculatioo of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 400 kV D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur (Existing) S/S T/L 
Element: alongwith associated bays at Jabalpur (Existing) S/S & Jabalpur 7651400 kV Pooling 

S/S (New) :DOC0 :01-DEC-2013 

lative Repayments of Loans upto Previous 

(Rs in Lacs) 

Particulars Existing 
2008-2009 

2009-2010 2010-2011 2011-2012 2012-2013 2013-2014 



PART - I11 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 400 kV D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur (Existing) S/S TIL 
Element: alongwith associated bays a t  Jabalpur (Existing) S/S & Jabalpur 7651400 kV Pooling 

S/S (New) :DOC0 :01-DEC-2013 

ulative Repayments of Loans upto Previous 

Net Loan Closin 

*.@.V 
Petitioner 



Calculation of Idterest on Normative Loan 

PART - 111 
Form 13A 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Pi-oject: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS TIL 
Element: alongwith associated bays a t  Jabalpur (Existing) SIS & Jabalpur 7651400 kV Pooling 

SIS (New) :DOC0 :01-DEC-2013 
CRs in Lacs) 

Petitioner 

Average Normative Loan 
Weighted average Rate of Interest on actual 
Loans 
Interest on Normative loan 

3,246.32 
7.2942% 

78.93 



PART - 111 
Form 131 

Loans in Foreign Currency 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-1 Generation Projects in Orissa-Part B 

Name of the Transmission 400 kV D/C (Quad) Jabalpur Pooling S/S (New) - Jabalpur (Existing) S/S T/L 
Element: alongwith associated bays at Jabalpur (Existing) S/S & Jabalpur 7651400 kV Pooling 

S/S (New) :DOC0 :01-DEC-2013 
Particulars 

P -  

a . a d  
Petitioner 



PART - 111 
Form 13B 

Calculation of Interest on Working Capital 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 400 kV DIC (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing) SIS TIL 
Element: alongwith associated bays at  Jabalpur (Existing) SIS & Jabalpur 7651400 kV Pooling 

SIS (New) :DOC0 :01-DEC-2013 
(Rs in Lacs) 

/- 
Petitioner 



Draw Down Schedule for Calculation of IDC & Financing Charges 

PART - 111 
Form 14 

Name of the Transmission 
Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission 
Element: 

1 SI.No 1 Drawn Down I 

POWERGRID CORPORATION OF INDIA LTD. 

WESTERN REGION 
Transmission System for Phase-I Generation Projects in Orissa-Part B 
400 kV D/C (Quad) Jabalpur Pooling SIS (New) - Jabalpur (Existing)?% T/L 
alongwith associated bays a t  Jabalpur (Existing) S/S & Jabalpur 7651400 kV Pooling 
S/S (New) :DOC0 :01-DEC-2013 

(Rs in Lacs) 
Draw Down Schedule for Calculation of IDC & Financing Charges 

Quarter 1 

SI.No. 

1.1 

1.2 
1.2.1 

Quarter 2 

Particulars 

1.2.2 

Quarter n(C0D) 

Foreign Loans 
Indian Loans 
IFC (IFC - A  LOAN) 
(31419-00) 

Draw Down Amount 

1.2.3 

1 

Quantum In 
Foreign 

Currency 

75.00 

Financing Charges 

IFC (IFC - B LOAN) 
(31419-01) 

Draw Down Aniount 

1.2.4 

260.00 

Financing Charges 

IFC (ICFF LOAN) 
(314 19-07.) 

Draw Down Amount 

Financing Charges 

Total Foreign Loans 

Draw Down Amounl 

Exchange Rate 
on Draw 

Down Datc 

110.00 

Financing Chargcs 

FC - BOND 
(17.01.2013) 

Draw Down Amount 

885.00 

1.2 
1.2.1 

440.00 

- 
1.2.4 

1 IDC 

I Financing Charges I 1 

Amount In 
lndian Rupee 

Financing Charges 

Indian Loans 
BOND-XXXIV 

Draw Down Amount 

1.2.5 - 

0.00 

100.00 

Financing Chargcs 

BOND XXXIX 

Draw Down Amount 

Quantum In 
Foreign 

Currency 

IDC 

Financing Charges , 

SBI (2~03.ib1zr 

Draw Down Amount 

1.2.7 

I 

Exchange Rate 
on Draw 

Down Dale 

- 

Draw Down Amount 

I DC 

Financing Charges 

Proposed Loan 2013- 
14 (8.70%) . 

I 

1 

100.00 

200.00 

Amount In 
lndian Rupee 

I 

Quantum In 
Foreign 

Currency 

I 

Exchange Rate 
on Draw 

Down Date 

40.00 

Amount In 
lndian Rupee 



PART - 111 
Form 14 

Draw Down Schedule for Calculation of [DC & Financing Charges 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 

Name of Region: WESTERN REGION 
Name of the Project: Transmission System for Phase-I Generation Projects in Orissa-Part B 
Name of the Transmission 400 kV DIC (Quad) Jabalpur Pooling SIS (New) -3abalpur (Existing) SIS TIL 
Element: alongwith associated bays a t  Jabalpur (Existing) SIS & Jabalpur 7651400 kV Pooling 

SIS (New) :DOC0 :01-DEC-2013 

SI.No. Particulars 

Draw Down Amount 

Draw Down Schedule for Calculation of IDC & Financing Charges 

IDC 0.00 

Financing Charges 

Total of Loans Drawn 

Draw Down Amount 

S1.No 

Financing Charges 

Total Indian Loans 

Draw Down Amount 

Quarter 1 Drawn Down 

2271.44 

Thc projcct has becn funded through domestic loans and foreign loans allocated from the common pool based on the phasing of expenditure and IDC has been booked accordingly. AS' 
the loans are allocated from common pool, quarter wise drawl is not furnished. 

2 

2.1 

2.2 

a- a &----' 
Petitioner 

Quarter 2 Quarter n(C0D) 

Equity 
Forcign Equity Drawn 

Indian Equily Drawn 

Tofa1 Equity Deployed 

0 

0.00 



AGREEMENT FOR LONG TERM ACCESS T 182024 

0 . BETWEEN 

POWER GRID CORPORATION OF INDIA LrL'D. 
b < 

4 
'<\by!' Am 

'\,$4 , ?&,. 
,, 'Y ,>*UP LONG TERM TflANSMI[SSTON CUSTOMERS 

L 
This Bulk Power Transmissioll Agreement entered into on the 24' day of February 
Two thousand Ten between POWER GRID CORPORATION OF INDIA 
LIMITED, a company incorporated under the Companies Act, 1956, having its 
registered office at B-9, Qutab Institutional Area, Katwaria Sarai, Ncw Delhi-110 

if 016 (hereinafter called .'POWERGRID" which expression shall unless repugnant 
to the context or meaning tilereof include its successors and assigns) as party of the 

' firstpart; 

and 

8 GMR Kamalanga Energy Ltcl., a comp'iny incorporated undcr the cornpanics Act. 
1956 havitig its officc at SkipH~zusc, 25/1, Museum Road, Bangalore - 560025 and 

B '5.>, 

/7 ,? . ': ,/y' 
I. : 
! . Fr ': :, \ .  k b C - 5 .  

/ ii' . .. .. + . 1 i , 'y??~: 
i j \  1.: .\ .\\"-&* 

,...,, :,'. ! \ $ \  ii ( ,  q 2  .\ 1 
L "  

I e. 3" 
6' 



Motmet Power Company Limited., a'company incorporated under !he companies 
Act, 1956 having its office at Monnet hlarg, Mandir Hasaud, Raipur -- 492101. 
and 

Lanco Babana Power Ltd., a company incorporated under thc companies Act, 
1956 having its office at Plot No. 397, Phase-In, 2"* Floor, Udyog Vihar, Gurgaon- 
122 016 and 

Ind-Rarath Energy (Utkal) Ltd, a company incorporated under the companies Act, 
1956 having Its office at Plot No. 30-A, Road No. I, Film Nagar, Jubilee Hills. 
Hyderabad - 500 033 (A.P.) 

(hereinafter collectively referred to as Long Term Transmission Customer and . 
individually referred to as GMR Kamalarrga Energy Ltd.,  MOM^^ Power Company 
Limited., Lanco Babandh Power Ltd. and Ind-Barath Energywtkal) Ltd 
respectively) which expression shall unless repugnant to the context or meaning 
thereof include its successors and assigns as party of the second, third, fourth and 
fifth respectively. 

A) Whereas Long Term Transmission Customers are the Power Project 
Developerslstate agency/consumer/electricity traderldistribution licensee and are 
desirous to avail Long Term Open Access in accordance with Central Electricity 
Regulatory Commission (Grailt of Connectivity, Long-term Access and Medium- 
term Open Access in inter-State Transmission and related matters) Regulations, 2009 
herinafter referred to as "Regulations", and Electricity Act 2003 (including their 
amendments if any) to Transmission System of POWERGRID for hansfer of power 
from the respective places of generation to the places of delivery as per the details 
contained in the hnnexure-I. 

B) Whereas the comprehensive transmission system for above Long Term Open 
Access was evolved by CEA, developers, Constituents and POWERGRID which was 
discussed and finalized in various meetings. 

C) The transmission system required for direct evacuation 1 dispatch of power from 
respective generating units to the pooling points of POWERGRID has been finalized 
in consultation with CEA, developers and Constituents and shall be built, owned, 
operated and maintained .by respective Long Term Transmission Customers as 
indicated at Annexure-2. 

D) The common transmission system: to evacuate and dispatch power to respective 
beneficiaries from the generation projects, has been finalized in consultation with 
CEA, developers and Constituents and shall be built, owned, operated and maintained 
by POWERGRID as indicated at Annexure- 3. g' + 

6 3 -  
* *-  

Page 2 of 18 



E) Each of the project devetopers ii the Long term transmission customer has 
agreed to share and bear the applicable transmission charges as decided by Central 
Electricity Regulatory Commission of the total transmission scheme as per 
Annexure-3 from the scheduled date of commissioning of respective generating 
units, corresponding to the capacity of power contracted from the said generation 
project through open access as indicated at Annexure-1 irrespective of their actual 
date of commissioning. Thc sharing mechanism for these transmission charges has 
been agreed to be as per Annexure- 4 of this agreement. 

F) AND WHEREAS in accordance with Central Electricity Regulatory Commission 
Regulations 2009 and Electricity Act W03(including their amendment if any) and in 
accordance with the terms mentioned above, POWERGRID has agreed b provide 
such open access required by these Long Term Transmission Customt?rs from the 
date of availability of evacuation transmission system for the transfer of power as 
mentioned in Annexure 2 and Annexure 3 of this agreement. - 

G) AND WHEREa the parties have agreed that in case any of the asset mentioned 
at hnexure  3 are executed, owned and operated by any agencyiies) other than 
POWERGRID, as per the directives of competent authority (for which 
POWERGRID would immediately inform all the parties) then the tariff of the same 
would-be payable by the long term customer directly to the concerned agency(ies) 
through a separate Agreement to be entered by the Long term customer with the 
concerned agenc y(ies). 

H) AND WHEREAS h n g  term transmission customers have agreed to share and 
pay all the transmission charges of POWEKGRLD in accordance with the 
regulationftariff order issued by Central Electricity Regulatory Commission from 
time to time for the use of its Trammission System of the concerned Regions 
including inter regional links/ULDC/NLDC charges and any additions thereof in 
proportion to their proposed capacity addition as indicated at Annexure-1 of this 
Agreement. These charges would be shared and paid from the scheduled date of 
commissioning of respective generating units as indicated at Annexure-1. 

I) AND WHEREAS it has become incumbent upon Long term Transmission 
Customers and POWERGRID to enter in to Bulk Power Transmission Agreement 
as envisaged under the Central Electricity Regulatory Commission Regulations, 
2009 (including their amendments if any? for payment of above transmission 
charges. 

J) AND WHEREAS the Bulk Powec Transmission Agreement has already been 
entered into between POWERGRID 'and Bulk Power Beneficiaries of all the 
regions. A copy of BPTA entered into with constituents of Northern Region (with 
HVPNL) dated 16.10.2003, Western Region dated 31.3.1999, Ea~tern Region dated 
16.09.2004 and Southern Region (with TNEB) dated 4.3.2006 are enclosed at I- 

, Annexure LAnnexure  B, Annexure C and Annexure D respectively. These 
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agreements are likely to be replaced on its renewal. The reneweb/modified 
agreements would be generally in line with the Transmission Service Agreement 
(TSA) issued by Ministry of Power as part of standard bid documents for 
competitive bidding for transmission in accordance with Section 63 of the Act. 
Accordingly, on replacement of renewed/modified agreement in line with TSA, the - same would become part of this agreement. 

K) AND WHEREAS the Long term transmission customer is desirous of wheeling 
its power to its consumers through long term open access on the same terms and 
conditions as contained in the Bulk Power Transmission Agreement of the 
respective Region. Words and expressions used and defined in the Bulk Power 
Transmission Agreement at Annexure A, B, C and D shall have the same meaning 
assigned to them under the Electricity Act 2003 or Grid code or Central Electricity 
Regulatory Commission (Open Access in Inter-state transmission) Regulations, 
2009, as the case may be (including their amendments if any). - . - . 

Now, thcrefore in consideration of the premises and mutual agreements, covenants 
and conditions set forth herein, and in the Agreement as contained in the Annexure 
A, B, C and D attached hereto which shall f o m  an integral part of this Agreement, 
it is hereby agreed by and between the parties as follows: 

1.0 In accordance with Central Electricity Regulatory Commission Regulations 
2009 and Electricity Act 2003fhcIuding there amendment if any) and in accordance 
with the term mentioned above, YOWERGRID agrees to provide such open access 
required by these Long Term Transmission Customers from the date and in the 
manner mentioned in the Annexure 1, Annexure 2 , Annexure 3 and Annexure 4 of 
this agreement for a period of 25 years from tho schedule date of open access of 
individual tong-term open access customers ( as specified in Annexure I). 

2.0 (a) Long term transmission customer shall share and pay the 
transmission charges in accordance with the regulationhariff order 
issued by Central Electricity Regulatory Commission from time to 
time of POWERGRID transmission system of concerned applicable 
Region i.e. Northern Region / Western Region~Eastern Region and 
Southern Region including charges for inter regional 
links/ULDC/NLDC charges and any additions thereof. These charges 
would be applicable corresponding to the capacity of power 
contracted from the said generation project through open access from 
the scheduled date of commissioning of generating projects as 
indicated at Annexurq-1 irrespective of their actual date of 
commissioning. 

C 

@) Long term transmission customer shall share and pay the 
tnnsmissian charges rof the transmission system detaileq- in 
Annexure-3 in accordance with the sharing mechanism detailed in > >. 

a+ / a*' 



Annexure-4. In case, in future, any other long-term transmission 
cusfomer(s) is/are granted open access through the transmission 
system detailed at Annexure-3 (subject to technical feasibility), 
he/they would also share the applicable transmission charges. 

(c)Each Lung term transmission customer (including its 
successor/assignee) shall pay the applicable transmission charges 
from the date of commissioning of the respective transmission 
system which would not be prior to the schedule commissioning date 
of generating units as indicated by the respective developer as per 
Annexurc-1. The commissioning of transmission system would be 
preponed only if the samc is agreed mutually by concerned parties. 

t 

(d) In addition to opening of LC for 105% of estimated average monthly 
biIling for charges mentioned at'2(a) and'2(b) above, Long-Term 
Transmission customer would provide security in the form of 
irrevocable Bank Guarantee (BG), in favor of POWERGRID, 
equivalent to two months estimated average monthly billing, three 
months prior to the scheduled date of commissioning of generating 
units as indicated at Annexure-1. Initially the security mechanism 
shall be valid for a minimum period of three (3) years and shall be 
renewed from time to time till the expiry of the open access. 

(elThe estimated average transmission charges would be reviewed every 
six months and accordingly the amount of security would be 
enhanced reduced by long term transmission customers. 

( f )  In d s e  the Iong term transmission customer defaults in payment of 
the monthly charges of POWERGRID bills then, POWERGRID 
shall be entitled to encash/adjust the BG immediately. 

(g) In case of encashment / adjustment of BG by POWERGRID against 
non-payment of monthly charges by long-term transmission 
customer, the same should be immediately replenished/recouped by 
long-term transmission customers before the next billing cycle. 

(h) The format far bank guarantee is enclosed as Annexure-X The Bank 
Guarantee shaU be issued by 

i) A Public Sector Bank or 

* ii) Scheduled Indian Bank having paid up capital(net of 
accumulated losses) of Rs.100 more or above(du1y supported 

F, by latest annual repbrt) and also satisfying Che minimum capital 

&. - $ hP 
&! 

. -- 
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iii) h y  foreign Bank with overall International corporate rating or 
rating of long term debt not less than A -( A minus) or 
equivalent by reputed rating agency. 

3.0 POWERGRID agrees to provide Long ~ e r &  Access required by Lung term 
transmission customer as per the details mentioned above and in accordance with 
the Replations under the Central Electricity Regulatory Commission (Open Access 
in Interstate Transmission -Regulations 2009) and conditions specified by the 
CERC from time to time. . 
However, during the tenure of this agreement if any of the covenants and conditions 
recited in this agreement including agreements at Annexure- A, B ' C and D found 
inconsistent with the provisions of the Electricity Act 2003 and/or applicable 
notifications/rulesfregulations issued either by CERC or by GO1 as per the 
provisions of the Electricity Act then not withstanding any thing contained in the 
agreement referred to above, the said rules and regulations shall prevail. 

4.0 Copy of the Agreements entered with Northern Region (with HVPNL) dated 
16.10.2003 (Annexure-A), Western Region dated 31.03.1999 (Annexure-B), 
Eastern Region dated 16.9.20W4 (Annexure-C) and Southern Region(with TNEB) 
dated 4.3.2006 (Annexu~e-D) shall form part aqd parcel of this Agreement and 
accordingly, all terms and conditions of Agreements dated 16.10.2003, 31.03.1999, 
16.9.2004 and 4.3.2006, shall mutatis mutandis apply to the Long term transmission 
customer. Any revision, replacement, modification and extension of these 
Agreements shall also apply to the Long term transmission customer. 

5.0 The Long term transmission customer shall not relinquish or transfer its rights 
and obligations specified in the Bulk Power Transmission Agreement, without prior 
approval of POWERGRID and CERC and subject to payment of compensation in 
accordance with the CERC Repiations issued from time to time. 

6.0 (a) In case any of the developers fail to construct the generating station 
/dedicated transmission system or makes an exit or abandon its project, 
POWERGRID shall have the right to colle~t the transmission charges and, 
or damages as the case may be in accordance with the 
notificationlreguIation issued by CERC from time to time. The developer 
sha l  furnish a Bank guarantee from a nationalized bank for an amount 
which shall be equivalent to Rs.5 (five).Lakhs/MW to compensate such 
damages. The bank guarantee format is enclosed as Annewre-Y. The 
details and categories of bank would be in accordance with clause 2 (h) 

\L &ove. The Bank guarantee vpuld be furnished in favour of 



POWERGRID in accordance with the time frame agreed during the 
meeting held at CEA on 1.2.2010. 

(b) This bank guardntee would be initially valid for a pcriod upto six 
months after the expected date of commissioning schedule of generating 
unit(s) mentioned at Annexure-1 1 (however, for existing commissioned 
unit., the validity shall be the same as applicable to the earliest validity 
applicable to the generator in the group mentioned at Annexure l).The 
bank guarantee ~trould be encashed by POWERGRID in case of adverse 
progress of individual generating unit(s) as..essed during coordination 
meeting as per para 7 below. However, the validity should be extended by 
concerned Long Term transmission custorner(s) as per the requirement to 

e be indicated during co-ordination meeting. 

(c)'The POWERGRID shall build 'transmission system included at 
Annexure-3 keeping view of various commissioning schedules, however, 
till the completion of identified transmission elements the transfer of 
power will be based on the availability of system on short term basis. 

(d) In the event of delay in commissioning of concerned transmission 
system from its schedule, as indicated at Annexure-4 POWERGRID shall 
pay proportionate transmission charges to concerned Long Term Access 
Customer(s) proportt6nate to its commissioned capacity (which otherwise 
would have been paid by the concerned Long Term Access Customer (s) 
to POWERGRID) provided generation is ready and POWERGRID fails to 
make alternate arrangement fof dispatch of power. 

7.0. In order to monitor1 review the progress of generating units along with its direct 
evacuation lines and also the common transmission system, Joint co-ordination 
meeting with the representative of each developers and POWERGRTD shall be held 
at regular interval (preferably quarterly) after signing of this Agreement. 

8.0 All differencesf disputes between the parties arising out of or in connection with 
thi. Agreement shall be resolved in terms of the Redressal Mechanism provided 
under Regulation 35 of the CERC (open access in Inter-state Transmission) 
Regulations and under Electricity Act 2003 (including any amendments thereof). 

9.0 The parties shall ensure due compliance with 'the terms of this Agreement. 
However, no party shall be liable for any claim for any Loss or damage whatsoever 
arising out of failure to carry out the terms of the Agreement to the extent that such 
a failure is due to force rnajeure eients such as war, rebellion, mutiny, civil 
commotibn, riot, strike, lock out, fire, flood, forces of nature, major accident, act of 
God, change of law and any other causes beyond the control of the defaulting 
party. But any party claiming the benefit of this clause shall satisfy the other party 

' 

tx s ence of such an event and give written notice of 30 days to the other 
\ -u ':a,. v'- 
x i  %ju 
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party to this effect. ~ransmission/dra&al of power shall be started as soon as 
practicable by the parties,concerned after such eventuality has come to an end or 
ceased to exist. 

10.  In the event of finalisation of beneficiaries by the developers, the applicable 
transmission charges and other charges covered under this agreement would be 
payable by the concerned beneficiary. These charges would be effective only from 
the date of signing of agreement by concerned beneficiary with POWEKGRID for 
the validity period of open access. 

t k. This Agreement shall be valid from the date of signing of this agreement till the 
validity of open access subject to its revision as may be made by the parties to this 
Agreement provided that this Agreement may be mutually extended, renewed or 
replaced by another Agreement on such terms and for such further period as the - parties may. mutually agree: In 'case Long Term Transmission Customers continue 
to get transmission services from the POWERGRID even after cxpiry of this 
Agreement without further renewal or formal extension thereof, then all the 
provisions of this Agreement shall continue to operate till this Agreement is 
formally renewed, extended or replaced. 

In witness whereof both the parties have executed this Agreement through their 
authorized representative. 

Witness 

For and on behalf of 
POWER GRID COIPPN.OF INDIA LTD. 

Signature : Signature:.. ........................ 
Y. K. Sebgal ...................... Name:. Exec.live brnao[ l~p~ & 8~me:.......... ........ 

~ e 6 i g " ~ M ~ * ~ r ~ g . g ~ ~ ~ . t i O ~  cf ipd,a itd- 
pbt goZ, Sesa-zD, ~ ~ ~ ~ ~ h m l ~  1 ti-Mig~tion4...- 
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For and on behalf of 

/ - GMR Karnalanga Energy Ltd 
c.  / I  

.$?' +.C, . .- -. . . .  '& - .- &-A- 
Signature : ........................... Signature:.;:. .... ;... .............. 

<- 
c,7, ,f-,[ , &$c,,,f~>f. h' V i' R A a  ......... Name: ............................ ,. Name:. ............................. ... 

P3A 'U Q .......................... Designation.. Designation.. k!"~~fi#.  .3rr%:1~L./6u.6u. 

on behalf of 

Signature : ........................... 
fi\:EE:,;! r .  . :;it? .................................... Name: 
C,iiief Excf.:i: . t: 1 

MoRnat power Cci:;;.. -!;y Limlt~d 
FAONNET HO'JSE, 7 1  %33!1:! Me)tfi, 

Designation.. Designation. ....0reber.Ke(aRa6h ~ e w  DE!~I-3 t O  049 

For and on behalf of 
h n c o  Babandh Power Ltd. 

,\ -, -<f 

......... .............. Signature : ........................... Signature:. ,. 
Name: ........... ~.L.&(.M .... Name: ...... ............. Y LXCJ 1 g c... - ................ kjnsco 

p Ea Designation.. . ....). k'*: ........ Designation. .... .i.. ........................ 



For and on b e i a l ~  of 
I 

. .,A 
' \\;y "/ ,A+-- 

i') Signature : ........................... Signature:. 

2/? L. c. 5/:gc,i le I + , ~ J- 4 @ q ~ p 4 $ ~ 4  Name: ... 1. ...... ./.. ............... Name:.. .............................. 
12c r OR Designstion. ..:p. ($-- ~mx.lJTt ..... . 

~ n d - b a t h  r%i#f' 
.."$, plot ~ 3 . 3 0 - A ,  Road N o . 4 ,  Film Hsgar 
... i;> 

J u ~ i i e e  Hills. iiyderat~3-50D 033 {AP) 

- : - - 
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List of Gen Proieds and their beneficiaries 

Detaits of Generation Proiects in Orissa 

- - - -- C 
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I S t  
' No. 

Applicant Gen. 
Project 

1 

I 
! 

1. ! GMR 
' Kamalanga 

Capacity 
(Mw) 

1050 

2. 

2G40 

ETOA 
Applied 

Energy Ild 

Monnct 
Powcr 
~ompany 1 ~ d  

for 
WW) 

800 

900 

I GOO 

Loca 
tion 

Time Frame (Unit wise) 

yg;,alaI UnlWl : 350 MW : Nov., 2011 

950 ' 650 

Long Term Access 
granted 

Term 
Access 

IXenka 
-rial dl. 

Dt. 

~ h c n k a  

(4* 660) 

6 16 

~ 

3916 

Power 1.td 

1 

350 266 i 25 . 

1525 350 1816 225 

W R  

Unir#2 : 350 MW : Ian, 2012 
Uni1#3 : 350 MW : March, 2012 

Unit#1 : 525 MW : June, 2012 
Unir#:! : 525 MW : Sepr. 201 2 

Unit 1 Dcc 2013 
-nal dr. 

Jhsrs~w 
da Dt. 

4. 

Unir 2Apil2014 

Unit 3 Aug.2014 

Unir 4 Dcc.2014 

Uni1#1 : 350 MW : Dw., '201 1 

UnitWL : 350 MW : Feb., 2012 

25 

SR 

Ind Barath 
Energy(Utka1) 
Lrd 

Total 

700 

- 

5440 

NK ER 



- 
Transmission system to be implemented by Generation project 
developer and its and its schedule of commissioning 

I Tmnsmission System Under the Scope of Generation Developer 

L4 Upto Pooling Station at Jharsuguda 
1 .  Ind-Barath (700 MW) ( Schedule commissioning : on or before Dec, 2011)  

Iad-Barath - Jharsuguda Pool 400KV D/c line with associated line bays 

IB Upto Fooling Station at Gngul 

1 Monnet (1050-MW') (-Schedule commissioning: on or before June 2012j 
Monet - Angul Pool 400KV D/c line with associated line bays 

2 GMR (1050 MW) ( Schedule commissioning: on or before Nov., 2011) 
GMR - Angul Pool 400KV D/c line with associated line bays 

3 Lanw Babandh(2640 MW) (Schedule commissioning: on or before Dec, 2013) 
L a n a  Babandh - Angul Pool 400KV 2xD/c line 
3x3 SOOMVA, 765/400kV ICT at Angul with associated line bays 

Note: 
I. The termination of the line as well as location of pooling station is subject to 

minor changes depending upon final survey and physical constraint, if any. 
2. In case of any major developn~ent, if there is any change in the transmission 

system to achieve overall optimization of the system, then, above dctails 
would be modified an mutual consent. 

3. In case, in future, any other long-term transmission customer(s) is/are granted 
open access through the transmission system detailed above (subject to 
technical feasibility), he/they would also share the applicable transmission 
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11 Transmission System under the Scope of POWERGRID 

IIA Strengthening System in Orissa * 

1 Establishment of 7651400kV Pooling Station at Jharsuguda 
2 Establishment of 765141X)kV Pooling Station at Angul 
3 Angul Pooling Station - Jharsuguda Pooling Station 765kV 2xStc 
4 LfLO of Rourkela - Raigarh 400kV D/c at Jharsuguda Pooling station 
5 LILO of Meramundali - Jeypore 400kV SIC line at Angul pooling station 
6 LILO of one ckt of Talcher - Meramundali 400kV D/c lirte at Angul pooling station 

Strengthemkg System @R-WR AC Corridor) 
Establishment of 7651400kV substation at Dharamjaygarh 
Jharsuguda Pooling Station - Dharamjaygarh (WR) 765kV D/c 
LIE0 of Ranchi - WR Pooling near Sipat 765kV SIC line at Dharamjaygarh 
Dharamjaygarh - Jabalpur Pool 765kV D/c line 
Establishment of 2x1500 MVA, 7651400kV Pooling Station near Jabalpur 
Jabalpur Pool - Jabalpur 4UO kV D/c (high capacity) 
Jabalpur Pool - Bina 765kV Dlc line 
Bina - Gwalior 765kV S/c (3rd circuit) 
Jabalpur - Bhopal - Indore - Vadodara 765kV SIC 
Establishment of 2x1500 MVA, 765/400kV sub-station at Bhopal 
Bhopal New subsfation -Bhopal (M.P.) 400kV Dlc (high capacity) 
Establishment of 2x1500 MVA, 765/400kV sub-station at Vadodara 
Vadodara - Rrana 400kV Dlc (high capacity) 

Note : 

1. The termination of the line as well as location of pooling station is subject to 
minor changes depending upon final survey and physical constraint, if any. 

2. In case of any major development, if there is any change in the transmission 
system to achieve overall optimization of the system, then, above details 
would be modified ori mutual consent. 

3. In case, in future, any other long-term transmission customer(s) istare granted 
open access through the transmission system detailed above subject to 

\ technical feasibility), hefthey would also share the applicable transmission 



Transmission Charges for the transmission system of 
respective Generation Projects 

The transmission charges for different stages of the transmission system would be 
borne by the generation deveIopers / beneficiaries as given below : 

e The dedicated transmission system indicated at Annexure-2 i.e. from the 
generation switchyard up to pooling pointslsubstations shall be built, 
owned and operated by the generation project developer. 

e However, some of the dedicated transmission system indicated at hnexure-3 i.e. 
from the generation switchyard up to various pooling points/substatians shall be 
built, owned and operated by POWERGRID. The transmission charges for these 
dcdicated transmission system shall be paid by the concerned generation 
developers. 

The charges for the transmission system (other than the dedicated system) 
indicated at Annexure-3 would be borne by the generation developers in 
proportion to capacity for which long term open access has been sought. The 
transmission charges will- be corresponding to phased development of 
transmission system aad in each time frame, charges should be shared by all the 
generation developer. whose gellcration projects are scheduled to come up in that 
time frame or earlier. 

* The long term Access Applicants would also have to share the applicable 
Regional transmission charges in proportion to the Long term capacity sought by 
them as per CERC norm. 

As the transmission system has been evolved considering target beneficiaries and 
tentative allocation indicated by the developer(s) in their application, some 
transmission strengthening may be required in the receiving endlregion once the 
beneficiaries/quantum of allocation is finalized. The cost/tariE of such system 
strengthening would also have to be borne by the developer(s) as and when 
identified. 

In the event of default by any developer under Clause 5 and 6 of this Agreement, 
the transmission charges for the dystem mentioned at Annexure-3 wodd be 
shared by balance developers. However, the damages collected (if any) from the 
defad?ing developer(s) under clause 5 & 6 of this agreement shall be adjusted for 
the purpose of claiming transmission charges from the balance (remaining) 

i d e v & ~ $ ~ $ $  
A .  \\ /7/? iv d- 

,f -A\\; 
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The composite transmission scheme would be developed in phases keeping in 
view the commissioning schedule of generation project. Depending upon the 
status of various generation projects as informed by different generation 
developers, the details of phasing of development of transmission system has 
been evoived. Details bf staging are described as follows - 

1 .  Generation Projects and its schedule 

i G e n c r a t i o n  T c a p a c i t y  1 ~ o r n m i s s s - 1  

1.2 Transmission System 

IND-BARATH 

1.21 Transmission System to be developed by the generation developer 

With ind-Ba~ath Generation Project 

- Ind-Barath-Jharsugud,a 400 kV Dlc line 

Schedule 

- 2 nos. 400kV line bays at Jharsuguda S/s (along with commissionirlg of 
the same) for termination of 400 kV Dlc line from Ind-Barath project 

350 MW 

1.22 Transmission ~~ . s t t&n to be developed by POWERGRID 

Dec 201 1 

A. 30 months from the date of replatorv aoproval. 

- LELO of one circuit of Rourkela-Raigarh 400 kV Dlc fine upto Jharsuguda 

Note : As the Jharsuguda Substation would not be ready by this time, 
- the line from Ind-Barath generation would be temporarily connected to 

the LlLO section directly so as to form Ind-Barath-Rourkela and Ind- 
Barath- Raigarfi 400kV lines. 

B. 42 months from the date o f  regulatorv approval. - 
- Establishment of 765/400 kV Jharsuguda Substation 

- LILO of 2"d circuit of Rourkela-Raigarh 400 kV D/c line at Jharsuguda 

- Ternlination of LlLO of lst 'ckt of Rourkela-Raigarh 400kV Dlc line at 
* ~harsu~uda  

'f, Sharine of Transmission Charges : The transmission charges are to be 
by Ind-Barath Enery Oftkal) Ltd. 
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2.0 Stage - 11 

2.1 Geiiet-ation Projects 

2.2 Transnaissiil System 

Generation 

2.21 Transmission System to be develo-ued bv the generation develc~uer 
With GMR Generation Project 

- GMR-Angul400 kV D/c line 

- 2 nos 400kV line bays for connecting 400 kV lines from GMR to A n p l  
switchyard (along with commissioning of AnguE substation) 

Capacity 

With Monnet Generation Proiect 

Camrnissioniog 
Schedule 

- Monnet-Angd 400 kV D/c line- 

----. - 

Nov. 2011 

Dec.2011 

Jan. 2012 
A 

Feb. 2012 

March 2012 

June 2012 

Sept.2012 

Progressively onwards 
of Dee 13 

GMR Unit #I 

Ind-Barath #I 
-- 

GMR Unit #2 

- 2 nos 4ODkV line bays for connecting 400 kV lines from Monnet to Angul 
switchyard (along with compsioning of Angul substation) 

350 MW 

350 MW 

350 MW 

* 
Witla Lanco Babandh Generation Proiect 
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Ind-Barath #2 

GMR Unit #3 

Monnet Unit #I 

Monnet Unit # 2 

Lanco Unit # 1,2,3,4 

350 M W  

350 MW 

525 MW 

525MW 

4x660 = 2640 MW 



- 2 no 400kV bays et Ang111 for termination of Lanco - Anpl 400kV D/c 

tine 
- 3xl500MVA, 765/400k\' ICT at Angul along with associated bays 

With Ind-Barath Generatiotr Proiect 

- Ind-Barath - Jharsuguda 400 kV 2xD/c 
- 2 no W k V  bays at Jharsuguda for termination of Ind-Barath -Jharsuguda 

400kV Dlc line 

Note : As the Anguf Substation wouM not be ready the Meramundali- 
Jeypore 400-kV S/C line would be loobed in and looped out at Angul 
depending upon the project commissioning schedule. As GMR project 
is coming up early, the Talchar-Meramundali line would b e  Looped in 
and Looped out at GMR project as dedicated portion, This line route 
will be later utilized to terminate GMR project at Angul and loop in loop 
out of Talchar-Meramundali 400kV will be restored. 

2.22 Transmission Svstem to be develoued bv POWERGRlD 

A. 30 nwnths j b n  the date @ regulatory approval. 

- LILO of ~ e ~ ~ o r e - ~ l r a m u n d a l i  400kV Slc at AnguI. 

- LILO of one ckt of ~alcher-~erarnundali 4mkV Dlc at Angul 

Note : 
I .  As the Angul Substation would not be ready by this time, the lines 

from generation projects to Angul S/s may be joined temporarily 
with LILO of Talcher - Meramundali 400kV one cM and/or LILO of 
Meramundali - Jeypore 40UkV S/c line at Angul depending upon 
the commissioning of the generation projects and its dedicated 
transmission system. 

2. As mentioned above, these LLLOs would also help in evacuation of power 
before commissioning of Angul Sls. 

- .  
3. These LILOs are provided for better grid connectivity as well as 

reliabiliiy and security of power supply. 
\ 

4. These LlLOs would bs withdrawn at appropriate time in order to 
reduce the short-circuit level. 

B. 42 months from the date o f  reaerlatory ap~roval. 
0- 

\ of 765/400kV Pooling Station at Angd k--- 

& 

Page 17 of 18 



- Angul Pooling Station - Rlarsuguda Pooling Station 765kV 2xS/c 

.- Establisllment of 7651400kV substation at Dhararnjaygarh 

- Jharsuguda Pooling Station - Dharamjaygarh (WR) 765kV Dlc LILO of 
Ranchi - WR Pooling near Sipat 765kV SIC line at Dharamjaygarh 

- Dharamjaygarh - Jabalpur Pool 765kV Dlc line 

- Establishment of 2x1500 MVA, 765/400kV Poofing Station near Jabalpur 

Jabalpur Pool - Jabalpur 400 kV D/c (high capacity) 

- Jabalpur Pool - Bina 765kV Dlc line 

- Bina - Gwalior 765kVSlc (3rd circuit) 

- JabaIpur - Bhopal - lndore -Vadodara 765kV SIC 

- Establishment of 2x1500 MVA, 7651400kV sub-station at Bhopal 

- Bhopal New substation - Bhopal (M.P.) 400kV D/c (high capacity) 

- Establishment of 2x1500 MVA, 7651400kV sub-station at Vadodara 

- Vadodard - Pirana 4 W  D/c (high capacity) 

Sharing of Transmissia~ Charges : The transmission charges for Stage-I and 
Stage-I1 transmission system are to be shared by GMR Kamalanga Enerny 
Lid., Monnet Power Company Ltd.. Lanco Babandh Power Pvt. Ltd. and Tnd- 
Rarath Energv - .  (Utkal) Ltd. in proportion to the MW capacity to be injected 
matching with the commissioning schedule. 

Note: In case, in fururc, any other bng-term transmission customer{s) ispare granted 
open access through the transmission system detailed above (subject to 

. technical feasibility), helthey would also share the applicable transmission 
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